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Friday, llth  March, 1050.

PARLIAMENTARY DEBATES
(P a r t  I — Q uestions  and A n s w e r s )

The Houne met at a Quarter to Eleven cf the Clock.

[Mn. Spbakee in the Chair]

ORAL ANSWERS TO QUESTIONS

B ia o k  and  W h its  Pefpbb

•923. Shrl Sidhva: (a) Will the Minister of Agrioulture be pleased to 
state iD what part of the country blstck and white popper are produced?

(b) What is the annua! production and how much of it is consumed in India 
and what quantity is exported?

(o) What is the present price of black pepper and what was the price in 
the years lS40, 1947 and 1948?

The Minister of rood and Agxicultnre (Shil Jaiiramdas Doolatram): (a)
Pepper is produced mainly in Madras, Travancore, Cochin, Ctx)rg, Mysore and 
Bombay.

(b) and (c). Two statements giving the available information are placed on 
the Table of the House. [See Appendix V, annexure No. 23].

I may give to the hon. Member just the main points of the statement.

Production 31*6 thousand tons.
Exports n ' 6 -do­

, (Figuree relate to the average for three yeers ending 1948-49).

Price in Bombay
1940-47 Rs. 74— 6— 3.
1947-48 74— 5— 4.
1948-49 144— 4— 3.
December 1949 322— 9— 3.

Shrl SidlLVn: May I know whether the increase in i)rice is due to export of 
large quantities or what is the other reason? Pepper was exported previously
from Indonesia. Has the demand increased because of that? I want to
know the reason for the increase in demand and also the increase in price.
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Shri Jairamdas Doulatram: The increase in demand is due to the fact that 
t .  K (ind America requno Jurge quantities of pepper and the price also has 
risen largely on account of competition between these countries for export from 
India. '

Shri sidhva; Formerly, that is to say, before 1948, woe pepper exported 
from other coimtries aJso?

Shri Jairamdas Poulatram: Yes. It was being exported from the Straits
Settlement:;?, from Java and from some other countries in that area.

Shri Sidliv&: On accourjt of the larger demand, may I know if it is proposed
t-o inerense the acreage under pepper?,

Shri Jairamdas Doulatraxn: There is no definite programme for increasing 
the ])roduction of pepper,

Shri M. A. Ayyangar: Are any steps being taken by Government to have 
pepper sold for home consumption at a cheaper price? '

Shri Jairamdas Doulatram: There is no proposal at present under considera­
tion. but it will require a very heavy subsidy.

Shri R. Velayudhan: May I know whether any export duty is imposed on 
and if so, what is the percenta;ge? '

Shri Jairamdas Doulatram: There is a 30 per cent, ad valorem export duty
on pepjjer.

Shri T. T. Krlshnamachari; May I ask the hon. Minister if he is aware w’hat 
the })rospe(’ts for the (ujrrent crop are?

Shri Jairamdas Doulatram: The current crop will probably be yound about
the same figure I have given, namely, 81 thousand tons.

Shri Kamath: Which of these two varieties—black and white—is more 
pungent and which is more fancied in foreign countries—rblack or white? -

Shri Jairamdas Doiilatram: The black one is more pungent and I think it is 
more m demand.

^  >rqT ^  ^  «TT I
Seth Govind Das: Is it a fact that the Government of Madhya Pradesh had

decided to set up two paper mills in the Province?
Mr. Speaker: Order, order. The hon. |ilember is putting the supplementary 

imder the impression that the question relates to paper. It relates to pepper, not 
writing paper.

Seth Oovind Das: My question also is about paper. It is about a parti­
cular variety of paper, ’

^  ^  ^  q q r # ..........

Seth Govind Dss: My question also is about paper. It is about a particular 
variety of paper. That kind of paper is also to be manufactured there. Is it 
not a" fact that as far as these factories, wherein this kind of paper is to be 
manufactured, are concerned the Government...
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Sliri Tyagi: Baba, it is Kola mirch.

Mr. Speaker; Will he resume his seat? I think he hss not understood th®
position, although I have made it clear.

Sdth Govind Das: I am sorry, Sir. I have been mistaken.
Shrl B&j Bahadur: May I know the quantity and value of pepper that is 

exported to hard currency and soft currency countries respectively?

Sliri Jairamdaa Doolatram: It is mostly being exported to hard currency 
areas.

Shri Sldhva: The hon. Mmister stated that a 30 per cent, ad valorem export 
duty is being levied. Is it a fact that originally the export duty was levied 
on the market rat̂ i and suddenly, after a week, it was converted into 30 per
cent, ad valorem? May I know the reason for this?

Shri Jairamdaa Doulatram: I am afraid I am not aware of that, because this 
subject is not being handled by my Ministry.

•Grow  Mobb Food* Campaign

*924. Shri Sidhva: (a) Will the Minister of Agrtcolture be pleased to 
state whether Lord John Boyd-Orr, former Director-General of the U.N. Food 
and Agricultural Organization was invited to express an opinion and give advice 
regarding the “ Grow More Food Campaign" in India?

(b) If so, what were hig recommendations? ^
fc) What cost have Government incurred in inviting Lord Orr for this 

purpose ? '
The Minister of Food and Agriculture (Shri Jairamdaa Doulatram): (a) Yes.
(b) He approved in general the Government's schemes for food production 

and his main recommendation was to set up an Emergency Branch both at 
tne Centre and at the Provincial and District levels for executing the schemes.

(c) His visit coB,t the Government Rs. 6,928 on actual travelling expenses.
Shri Sidhva: May I know whether Lord Boyd-Orr expressed the opinion that 

Ministers should maintain contact with the peasants to enable them to see ithat 
production is increased? Did he make that recommendation?

Shrl Jairamdas Doulatram: No special recommendation about Ministers 
contacting the cultivators was made. He made a recommendation that all 
those who are in charge of food production— l̂argely referring to officials—should 
be in touch with the cultivators, but I think that Ministers also should be.

Shri Sidhva: Did he also say that if this recommendation that he has made 
is followed, then, there will he double the production within ten years? If 
that is so, may I know whether it is being followed?

Shri Jairamdaa Doulatram: We are at present dealing with the immediate 
programme for the next two years.

Shrimati Benuka Bay: Did he make any suggestions which have not already 
been made in this House in regard to Emergency Boards in the Centre and the 
Provinces and also in regard to contact between the Department 
and the peasants? (Hear, hear.)
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Sbri Jairamdas Doulatram: His suggestion was a at varianoe with the 
Buggestion made here, because he wanted one official at the Centre, one offixsial 
in the proviuces and one official in the districts to be in direct continuous contact.

Shri Eanunumtliaiya: Arising out of answer to (c), may I know whether* 
apart from the T, A. expenses of Bs. 5,923 there were no other expenses such 
88 boarding, lodging and various others?

Shrl Jairamdaa Doulatram: He was the Prime Minister’s guest.
Shri Hanumantiialya; What w;as the expenditure? I did not hear.
Shri Jairamdaa Doulatram: He was the Prime Minister's personal guest.
Shri T. T. Hjiahnamachari: May I ask the hon. Minister if he would tell the

House how far his (Lord Boyd-Orr’s) suggestione have been accepted; in what 
directions they have been rejected; and with what result?

Shri Jairamdaa Doulatram: None of his suggestions have been rejected. His 
main suggestion was that the plans that had been prepared by us were Batia- 
factory, but with regard to the executive machinery, he made the suggestion 
which we are carrying out, namely, of having an Emergency Branch at the 
Centre smd appointing special officials in the Provinces and in ithe districts to 
deal with food production plans.

Shri T. T. Krtflhn amachari; May I ask what are the arrangements in the 
provincial headquarters and district headquarters in the various States to carry 
out this suggestion? ‘

Shri Jairamdas Doulatram: 1 cun give only a general answer. With regard 
to the States, at the provincial headquarters a special officer is appointed to 
^eal largely with food production. He is the Food Controller or the Food Com­
missioner. Then, at the district level, the District Collector is made responsi­
ble for food production plans in cooperation with the heads of Agricultural and 
other connected Departments.

Sihri M* A. Ayyangar: May I ask the hon. Minister if he would kindly make 
that report available to all Members of this House?

An Hon. Member: There is no report.
Shri Jairamdas Doulatram: It was not a report. He was very anxious not 

to call it a ‘report’ , because he felt that during a mere fortnight’s stay it was 
not possible for him to submit what may be called a 'report'. He left certain 
personal notes for the information of the Prime Miniater and some Ministers 
of the Cabinet and he was very anxious to term them “ confidential notes’ * for 
their own information.

Shri Eamath: Is it a faot. Sir, that the post of the Commissioner of Food 
Production was created in pursuance of the recommendations of Lord Boyd- 
Orr. And if so will that post be now abolished in view of the appointment of 
the Food Commissioner on the Planning Commission?

Shri Jairamdas Doulatram: The poat was created in accordance with the 
recommendations of Lord Boyd-Orr. There is no question of abolition of that 
post,

Shri Kamath: Is the Food Commissioner being appointed on the Planning 
Commission now?

Shri Jairamdas Doulatram: Yes, he has been.
Shri Kamath: Will ho not have to resign his presenjt post?
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8hri Jalraxndaa Doulateaxn: That does not mean that the post will be 
abolished. The matter is nnder consideration.

Shri Tyagi: May I know whether Government ever called actual cultivators 
Ifor consultation with regard to the '.Grow |diore Food' campaign?

Shri Jairamdas Doulattun: I think nowadays in a number of States the 
local district officials or Food Gonmiissioners are getting into touch with the 
cultivators eitlier directly or through co-operatives or similar associations and 
elicit their suggestions so far as food production is concerned.

Dr. Dectfimukli: May I  know, Sir, what other Ministries of the Government 
of India are importing such independent foreign advisers to make them wiser?,

Mr. Speaker: Order, order.

Sardar B. S. Man: Have Government at this stage formulated their final 
plans for growing more food, or are these plians still in a ‘formative* or ‘advice' 
Stage?

Sbrl Jairamdas Donlatram: Our plans have been formulated and their details 
forked out in the case of some States up to the district level.

Stall A. B. Ounmg: May I know whether it was ihe considered opinion oi 
Pord Boyd-Orr that the people should eat less of rice and more of wheat, be- 
oause rice-eating makes people communist-minded?

Shri Jairamdas Doulattram: There was no such suggestion.
Stall Sidhva: May I know whether before departing liord Boyd-Orr stated 

929X[% 81 ‘os ji ‘put? ‘nreSB eraoo poiodejd eq pjnoAi 9q pâ îAUi sibja eq ji 
any proposal to invite him again? ’ ‘ ‘

Shri Jairamdaa Donlatram: There was no definite proposal of that nature 
made by him. He was expected to come in December on accoimt of other 
engagements; probably those engagements did not come about.

Pood Pbooubbmbnt B onus

*926. Shri Sldhya: (a) WiU the Minister of Food be pleased to state 
.whether Government of India have been giving food procurement bonus to the 
BtBtes?

(b) If so, what is the total amount given to each State during each of the 
years 1948 and 1949?

(c) What are the conditions attached to these bonuses?
The MiniBter o! Tood and Agrioultore (Shri Jairamdas Doulataram): (a) Tes.
(b) Two statements are laid down on the Table of the House. [See Appendim 

F, annexwre No. 24].

Statement I, shows the credit given to the Provinces during the financial 
year 1948-49. Statement II, shows the claims received so far during the 
|0nancial year 1949-50 from all States.

(c) The conditions are that the bonus paid should be utilised on schemes 
|or inoreasing procurement and/or produotion as approved by the Ministries
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of Food and Agriculture. I may give to the hon. Member the total of the 
bonus which was paid to provinces and administrations during the financial 
year 1948-49. It came to about Kb. 4,72,00,000. Claims for bonus so far 
received during the financial year 1949-50 from all the States which are out­
standing for adjustment come to Rr. 6,00,20,000. -

Shrl Sidhva: How much of this bonus simount paid to the 8,tates goes to 
the peasants directly?

Shrl Jairamdaa ZKmlatram: I do not think anything goes directly to the 
peasants, unless a particular State itself has such a plan. Normally it is given ifo 
the provinces for their food production and food procurement drives.

Sbrl Sidhva: To what extent is this bonus paid by the Centre utilised by
the State Governments?

Shrl Jairamdaa Doulatram: Nowadays under the latest arrangements 75 
per cent, of the bonus can be used for food production schemes of the States 
and the 25 per cent, for the food procurement schemes of the 'States. Thia 
1b spent by the State Governments with regard to their various schemes in 
different parts of the Sf.a,tes.

Shrl Sidhva: The 75 and 25 per cents, do not form part of the bonus. Tha# 
is quite separate?

Shrl Jairamdaa Doulatram: Out of the bonus which is earned by a State, 
75 per cent, might be made available for food production plans and the 25 per 
cent, for assisting food .procurement.

Shri Xeaava Bao: May I know, Sir, which is the province showing all the 
production figures as procurement figures and claiming procurement bonus.

Bhri Jairamdaa Doulatram: I  am afraid that is not possible. The States 
have to show how much they have produced. With regard to procurement, 
it is the (tangible quantity that is procured and is in the godowns that is taken 
into account.

Shri Kesava Bao: Is it not a fact that some of the provinces are showing 
large procurement figures?

Shri Jairamdaa Doulataram: I do not think so, because they have gat 
account for the procurement. It is audited. It is not a matter which is taken 
en the basis of reports from the provinces. The whole account has first to be 
ohjecked by the Accountant-General and the senionnost Accounts Officer of tha 
province and then alone is the payment adjusted.

Shrimati Velayndhan: Which State procures the maximum amount of food- 
grains?

Shri Jairamdaa Doulatram: I think Madras procured the maximum.

Shri Boaaain Imam: May I  know if the Ministry has received any schemea 
from the States for the expenditure of Rs. 4 crores granted to them?

Shri Sidhva: Which province procured the least?

Shrt Jairamdaa Donlatzam: I  have not got the figures of procurement witH 
me; but I shall supply ithiB information to the hon. Member. I cannot apeaS 
from memory, but it is possible that it may be Ajmer or som.e other small
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Import and  pboduotion of Fbetilisbbs

*926. Seth Govind Das: Will the Minister of Agriculture be pleased to state 
the total quantity and value of chemical fertiliserB imported »nto India in 1949­
60 and that produced by Indian factories during the same period?

The Minister of Food and Agriculture (Shri Jairamdas Doulatram): Import 
of a total quantity of 6,04,176 tons of chemical fertilisers has been arranged for 
during the fGrtiliser year ending June, 1950. Of this quantity, 1,38,175 tons 
have already been reoeived and the balance is scheduled foe delivery by Uie 
end of June, 1950. The quantiî  of ohemical fertUiseiB produced by the Indian 
faotories during the period July-December, 1949, is 54,168 tons. The estim’ited 
production during the period Janiiarv-June, 1950, is 68,800 tons. The value 
of fertUisers imported in 1949-50 will be Bs. 14,65,80,000. This is sold to tihe 
provinces and other parties on “ no profit no loss'' basis.

^  3TRTT ^  ^ ^  ^

^  afN: ^  ^
3TT^!T^i ^|lf Tt’ft ?

Seth Qo>vind Dae: By what year is it hoped the country would be producing 
■uch fertilizers and we would not be constrained to import them?

^!TTrJT?m w d  t  a fk  ^
^  I

Shri Jairamdas Doulatram: The factory at Sindri is being erected and bj 
1952 it will be producing these fertilizers.

^5  '• ®RTT y* WTX % ^  ̂

JTft q r  ?
Seth Govind Daa: Have the Government received any such reports from 

experts that in the long run these fertilizers prove harmful to the soil and so 
manures from cow-dung and urine should be produced here in grater 
quantities?

Shri Jairamdas Doulatram: There are two opinions on that question. We 
have so far tried to aee that the States use the chemical fertilisers after they are 
mixed with other orgsmio manures.

#5  ^  ^  *mT jft̂ nTT 5 T ^
I  ? '

Sim Jairmdaa Doulatram: We have got a scheme for making compost both
Seth Govind Das: Do the Government have any other scheme for producing 

oompofttJ manure?
Shri Jairamdas Doulatram: We have got a scheme for making compost both 

In towns and in villages.
# 5  ^  I f f  i t  srr T f t f ,

?iT ^  ^ ?
Seth Govind Das: Is this compost manure actually being manufactured any­

where or is it only a scheme?
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Shri Jairamdaa Doulatram: The compost is not a paper scheme. I ttiink 
last year about 7 lakh tons were produced.

Shri Goenka: May I know the quantity of sulphate of ammonia imported in 
the year 1949 and its price?

Shri Jairamdas Doulatram: I have got separate figures for 194B-49. The
total quantity of fertilisers imj>ort0d was 1,85,890 tons and the .total value was 
Es. 5,68,226.

Shri Goenkai May I know whether it is a fact that an offer was made by 
the Soviet authorities for the supply of 60 to 100 thousand tons of sulphate 
of ammonia and the same wm rejected?

Shri Jairamdaa Doulatram: We imported a fairly large queuitity from 
Kussia. It may be that a particular lot may have been rejected on accouuil 
of price.

Shri Ooenka: Is it a fact that the order was placed for 400,000 tons of 
fiulphatj of ammonia with the High Commissioner after rejecting the offer of 
the Soviet authorities and only 9,000 tons were obtained through the High 
Commissioner?

Shri Jairamdafl Doulatram: Much more than 9,000 tons have been imported,
I  think a large part of the quantity which we have received so far is through 
jbhe High Commissioner. The difficulty was that the parties who negotiated 
through the High Conmiissioner were not able to send us the goods in time 
and later on, after devaluation they wanted higher prices; ultimately we had 
%o break off the contract with those parties.

Shri M. O. Shah: May I know whether the quantity of the unfulfilled
contract was purchased from hard currency area or soft currency area?

Shri Jairamdaa Doulatram: I am afraid, I have not got the figures separately 
!for hard and soft currency areas, but I will be able to give the information to 
the hon. Member.

Shri T. T. Krishnamachari: May I ask if the 'Grow More Food’ Campaign 
Buffered considerably because sulphate of ammonia was not available in time 
for the season?

Shri Jairamdaa Doulatram: I cannot say it suffered considerably but it 
must have had some effect, I believe, in Madras.

Babu Bamnarayan Singh: With regard to the two opinions just referred 
to by the hon. Minister, may I know what is the opinion of the cultivators?

Shri Jairamdas Doulatram: The cultivators also seem to have two opinions 
because some of them are quite ready to use the other fertilizers also.

Shri M. A. Ayyangar: Has anything been done by his Ministry to increase 
the output of the Alwaye factory, to its maximum capacity?

Shri Jairamdaa Doulatram: I do not see how anything has to be done by the 
Agriculture or Food Ministry but something has to be done by the Finance 
Ministry and the Ministry of Industry and Supply. I understand they have 
been given certain financial facilities.

Shri M. A. Ayyangar: May I know what is its total capacity and what is 
the quan t̂ity that it has produced this year?

Shri Jairamdaa Doulatram: It hets produced about 85,000 tons, but I believe 
most of them are lear-marked for Travancore and Cochin Governments.

Shri M. A. Ayyangar: May I know what is its total capacity?
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Shil Jalramdag Doulatram: I am afraid, I have not got the iiiformation 
handy.

Oh. MuULUar Singh: What steps have been taken to utilize nitre-earth, a
t y p e  of artificial manure and which has got 12  per cent, nitrogen and which 1b
available in abundance in this country?

Shxi Jalramdas Doulatram: I may inform the hon. Member that steps are 
being taken to use all the local available fertilizers, but I am prepared to admit 
that we have gat to go a great way yet.

Dr. Pattabhi: I want to know as to what progress has been achieved in the 
iireotion of separating the fuel content of cow-dung from î he manurial content, 
on which research was going on in the Agricultural College at Pusa?

Shli Jairamdaa Doulatram: It has not yet reached a stage where it can be 
commercialized but the research has been done and experiment® conducted
on both the village and cottage basis.

Dr. Pattabhi: Have the experiments been abandoned?
8hri Jairamdaa Doulatram: They have not been abandoned. It is not in­

tended that they should be abandoned.
CoNSTiTunoN H ouse in  N e w  D elhi

*027. Dr. M. M. Daa: Will the Minister of Works, Mines and PWer be
pleased to st<ate;

(a) the annual income of Constitution House in New Delhi for the years
1949-49 and 1949-50; and .

(b) the expenditure incurred on the Constitution House including th# 
salaries of clerks and menial staffs, water and electric charges, repair of the 
building and furnitures for the years 1948-49 and 1949-60?

The Minister ot Works, Mines and Power (Shri aadgO):
Rb.

(a) 1948-49 2,18,806
1949-60 1,76.827
(up to 28th February i960)

^b) 1948-49 B 1,93,499
1949-60 2,48,922
(up to 28th February 1960)

Dr. M. M. Das: May I know the monthly income from the bar in the Con­
stitution House?

Shri Gadgfl: Undoubtedly there must be some, but I require notice for 
further particulars.

Dr. M. M. Das: May I know, Sir, in view of the fa«t that number of 
foreigners ajid tourists reside in the Constitution House during ihoir nojoum in 
New Delhi, whether Government is contemplating to continue the bar in the 
Constitution House?

Shri aadgU: Even if the bar at the Constitution House in closed, there is 
plenty of other bars in the City, where the foreigners can drink to their hearts' 
qontent.

Dr, M. M. Das: May I ask whether it is a fact that there is li proposal to 
reduce the rent of the Constitution House?
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Bhri .Qftdgil: There is no such proposal, ISir. ^
Siiri Eam&th: Do the records show how much of this income is from M.P.s 

and how much from non-M.P.s?
Shri OadgU: I.t is possible to give that information, provided 1 am given 

suflELcient time.
Dr. Deahmukh: Is it not a fact that the caterer has complained that he would 

close down the bar because there are not sufficient patrons in the Constitution 
House?

Shri Oadgll: Apparently the hon. Member is more in touch with the caterer 
than myself.

^  3RTi^ ^  3ft a r m ^ q r t ? ?  f  ?
Shri BhAtt: Will the hon. Minister be i>leaaed to state as to what is the per­

centage of income per annum in comparison to the expenditure incurred on the 
Constitution House?

: z T f e ft  ^  t  ^  ^

srtT arrq^'t ^  T f#  f  i
Sbri OadgU: This is an arithmetical question. The amounts of income and 

expenditure vary from year to year.
Shri Sidhva: May I know, besides the M.P.s and the officials who el«e are 

allowed to stay in the Constitution House, and what is the policy?
Shii Gkadgil: The policy is tha,t first preference is given to the Members of 

this hon. House, the second preference is to those who come for official busi­
ness; the third preference is given to those who come for semi-official business; 
the fourth preference is given to newspaper people and lastly to .the general 
public, if vacancies 6ire still available.

Mr. Speaker: I think we shall now proceed to the next question.

SONBGAON Civil Abbodeome (Nagpub)

^̂ 928. Shri Kamath: Will the Minister of Oommunications be pleased to state:

(a) whether the Sonegaon Civil Aerodrome (Nagpur) is equipped to permit 
of landing of aeroplanes at night, particularly in foggy weather; and

(b) if not, what action Government propose to take in the matter?

The Deputy MtniBter of Oommunicationa (Shri Khurcihed Lai): (a) The
Sonegaon CiviJ Aerodrome is adequately equipped to ensure the safe landing of 
aeroplanes at night under conditions of average visibility. If, however, the 
Tisibility is poor, as it might sometimes prove to be during the peak of ^ e  
monsoon season, the aircraft can be diverted to any one of the many alternative 
aerodromes en route where the weather conditions are normally better.

(b) It is proposed to install by the end of this year an additional facility, 
namely, S.C.S.51—Instrument landing System. This will provide a reliable 
radio aid to landing and approach under adverse conditions, if the aircraft flying 
via Nagpur are equipped with the cowesponding airborne equipment.
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Shri Kamatb; In view of the night air mail introduced recently, is there 
any proposal befor,e Government to oqviip this Rirx)ort—the Sonegaon Civil 
Aerodrome—as fully as the Santa Cruz airj)or.t?

Shri Khurshed Lai: The only additional thing that Santa Cruz Aerodrome
has got is S.C.S. 61 and this we are now installing in Nagpur.

Shri Eamath: Is that not in Nagpur at present?
Shri Khurshed Lai: No.
Shri Eamath: When is it going to he equipped?
Shri Khurshed Lai: The hon. Member would have heard it. I said by

the end of this year.

Shrimati Renuka Ray: Is there any puch equipment at the airport at Delhi?
Shri Khurshed Lai: Not yet.
Shrimati Renuka Ray: May I ask when do the Government propose to have 

this equipment in Delhi, where most plianes have to land?

Shri Khurshed Lai: As soon as Government can have funds available.
Shri Sidhva: In view of safety of passengers, may T ask why this instrumeat 

in Nagpur is to be fitted in December and not earlier? Is it on account ofi 
shortage of money?

Shri Khurshed Lai: We have ordered the instrument and as soon as it comes 
it will be installed.

Shri Sidhva: Is it not available?
* Shri Khurshed Lai: It has to come from abroad.

Shri Kamath: May I ask which are the other airports to which the hon. 
Minister said the aircraft could be diverted in foggy weather ?

Shri Khurshed Lat: They can be diverted to Bhopal, Jubbulpore, Akola, 
Baipur, Jharsuguda and Hakimpet.

Shri Kamath: What is the diatance of these airports from Nagpur?
Shri Khurshed Lai: It is a matter of geography.
Shri Kamath: The hon. Minister has replied that it is a matter of geography.:

It is unfair.
Mr. Speaker: It is not unfair. The hon. Member can get the information 

from any book he likes.
Shri Kamath: Unless the landing grounds are fairly close ,to tiiis airport, 

Shere is no point in having alternative landing grounds.
Ifir. Speaker: Order, order, he wants to enter into an argument over it.

CoNSTRUOnON OF A RAILWAY LlNK
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*929. Shri V. K. Reddi: Will the Minister of Railways be pleased to state:
(a) whether r»ny investigation was conducted as regards construction cf a 

railway line connecting Nellore and Ouddappah and Cuddappah and Kumool 
via NandyaJ; and

(b) if so, at what stage the scheme is?



The MlxiiBter of TtanqKNt and Bailways (Stari Oopalaswasil): (a) The aoBwer
is in the negative.

(b) In view of the reply to part (a), the question doea not arise.
Shri V. K. Beddl: May I know whether there is any prospect of QovemmenS 

considering this in the near future?
Shri Gopalaawaml: Government do noi consider at present that it is sufiK 

an urgent project that it should be taken up immediately.
Shri M. A. Aj^angar: May I know whether the Minister knows that 

repeated representations have been made both by the District Boards ot 
Niellore and Guddappah and also by individual persons that Nellpre should Vi 
oon n ec^  with Guddappah by a railway line?

Shri Gk)pala8wa2ni: Unfortunately the Bcdlway Board has no knowledge of 
any representation to that efiect which had been received here.

Sliri Bathnaswamy: May I know whether there is any proposal to construoli 
a railway line between Guddappah and Mysore and, if so, when is it likely jo 
te  taken up?

Shri Gk>palaawaini: No such line is under contemplation just at present,
Bhil V. K. Will Government now undertake an investigation of jbheio

iines?
Mt. Speaker: Thai is more or lesB s request for aoUon.

Maintiinanob or Gabdbns m Govbrnmbnt BtnroALOws

•930. Sardar Hukam Singh: Will the Minister of Works, lUiies and Power
be pleased to state the total amount spenfc by the (lovornpient on the main- 
tenanoe of gardens in the bungalows of officers drawing Bs. 8,000 and aboVe 
in l>elhi during the y^arii 1948 and 1949?

Tb« Minister of Woiks, Hines and Power (Stall Oad^); The total expend!* 
ISuiB during tbe financial years 1948-49 and 1949-60 was Bs. 1,42,877 and 
'Bb. 1,64,882 respeotively.

Sardar Hnkam Sln^: May I know the expenditure per bungalow pet monm 
if it is available?

Stall OadgU: There are altogether 88 bungalows of this .type. The monthly 
«Xpenditure on an average is Bs. 140, and tiie average acreage is about 2|£
The average employment is two malis and each mali gets about Bs. 69 to 70.

Sardar Hukam Slngta: What is the expenditure per bungalow per Member 
of Parliament?

Stari aadgll: I require notice of that.
Shrimatl Durgabai: May 1 know how much of this is being recovered from 

those who are occupying those bungalows?
Shri Qadgil: So far as the Government servants are concerned, the presenl 

position is that it is entirely borne by the Government, but the proposal is 
under consideration under which Government will pay Bs. 80 to the occupaidi 
and fix the responsibility for maintaining the garden on the occupant.

Shri Sidhva: May I know since when this policy of the Government bearing 
the entire cost of maintaining the gardens has been in existence?
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Shil Oadgii: Ever sinoe this Gavernment took over all legacies, good and 
Kadi; bxm ibe old Oovemment.

Sliii Sidliva: When even M.P.b who are occupying bungalows are charged
the full amount, at times even a greater amount, may 1 know the reason why
foi; 2) years Government have not taken this matter up?

Mx. Speaker: This is an argument.
Sacdar B. S. ICaa: May I know the reasons why Govemmen.t is not

aonverting th,ese flower gardens into vegetable gardens?,
Shri Oadgii: In most of these bungalows it is the fact, Sir.
Slirl Shiiva Bao: May I ask my hon. friend whether it is a faot that 

occupants of these bungtJows have to pay for their gardens if they grow veget­
ables but the gardens are maintained by Government, if they grow flowers?

Sliri Oadgii: I am not able to answer that question. 1 require notice.

Railway links

♦932, Shri Kanaka Sabai: (a) Will the Minister of Kailways be pleased to 
state whether Government have received representation from the public for 
connecting (i) ViJlupuram or Tindivanam stations on the S.I. liailway with 
Tiruvjimiamalai via Gingee by a new llailway line and (ii) Thirukoliur or 
Vridaachulaiii stations on the S. I. Railway with Kallakuriclii by new Rail­
way line?

(b) If so, have Government made any survey or considered the proposal and 
if so, with what effect?

The Minister of Tranflport and Bailways (Shri Oopalasvami): (a) No repre­
sentation has been received for connecting Villupuram or Tindivanam stations
on the Soutli Indian Railway with Tiruvannarnalai, but representations have 
been received for connecting Tirukoilur with Chinnasalem via Kallakurichi.

(b) No survey has yet been made. The project to connect Chinnasalem 
with Chingleput via Kallakurichi and Tirukoihir was, however, recently con- 
mdered by the Central Board of Transport and it was decided that the projeoli 
should be held over for the present.

Elbotrio Train Sebviok on South Indian Railway

*988. Shri Kanaka Sabai: Will the Minister of Railways be pleased to 
state when the ])roposal to electrify the railway line from Tanibaram on tihe 
S.I. Railway to Cbingleput and then to Villupuram will be given effect to and 
if not, why not?

The HiniBter of T m u i^  and Bailwaya (Shri Ck>pala0Waml): Investigatfons 
are in hand for the extension of eleo&ic traction from Tambaram to Ghingleput. 
The Government are not in a position to say at present when this scheme will 
be taken up.

The question of further extension fo Villupuram will be examined in due 
eourse as a second phase of extension.

Shri Batbnasvamy: May I know whether there is any scheme under con­
templation to electrify the railway line betlween Madras and Avadi?

Shri OopalatfWami: No, not at present, but the question will be examined
in connection with the general scheme of electrification in urban areas.
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Sbxi Batlmaswaxny: Is ii a fact that a repreBientation was made to the 
jOeatral Government that this line between Madras and Avadi should b® 
eleotrifiedPj

Sliri Gopalaowami: Perhaps it has been made, but I am unable to say when 
it wa£ made.

Shzl T. T. Kriafanamachari; May I ask what stands in the way of the Govern­
ment considering the scheme of electrifying the line between Tambaram and 
jQhingleput?

Shii Ck)palaflwaini: Nothing except that we have fairly finalised the schemed 
for thnt ]j\irpose from the South Indian Railway, and the General Manager has 
been asked to get into touch with our Consulting Engineers as regai^ the
details of the scheme and as soon as we have the scheme okayed by the
Consulting Engineers, w  ̂ will take it up.

Shri T. T. Krishnamacharl: ]\Iay I know when it is likely to l)e fuialiged
and when work will begin'?j < '

Shii Gopalaawami: 1 think the General Manager must be in communication 
with the Consulting Engineers now. We should be able to get their reply
within two or three monthK and then we will see what should be done to 
implement, it.

Prol. Ranga: How much is that expected to cost? Capital outlay.
Bhri Gopalaflwami: I am afraid I have not got the figure here, but I should 

be glad to give it to the hon. Member if he is interested in it.
Prof. Ranga: Thank you. : f
Shri Oautaxn; Which other sections will have electric trains?

Shri Gk)pala8Wainl: We have got proposals for the electrifix^ation of various 
railway systems, hui> at present we are not able to take up any of the larger 

, schemes of electrification because we have not got the funds and they are not 
in a stage when we can straightaway go forward with them,

Elhotrification of Railway Stations

*934. Shri Kanaka Sabai: Will the Minister of Railways be pleased to state 
whether Goveri.ment have any scheme to electrify such !^ilway stations where 
the towns are electrified, if so, what is it and if none, why?

The MiniBter o! Transport and Ratilwiaya (Shii Gopalaawami): Eleatrifioation 
of stations is receiving the special attention of th^ Government and :«rithin ^  
available reeources it is being carried out on a programme baeie. Power jui
obtained from local distributors provided continuous supply is assured and 
xdxargisB are neaaonable.

In ])avsuance of this policy 37 stations were electrified during 1948-40, an­
other 74 stations will have been electrified by the end of the current financial 
year, and it is proposed to provide this amenity at yet another 126 stations 
during 1960-51.

Shri Ratluuuiwamy: May 1 know whether there is any proposal to electrify 
Hie railway ataiaon at Cuddappah?

Bhxi Oopalaawami: Yes, Cuddappah is in the programme for 1950-51.
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Bbri Kanaka Sabai: Does the Government know that wiring hae been com­
pleted in some stations but connections have not been given ?

Shri Gk>I>ala8Waini: If the hon. Member will bring to my notice any speoifio
cases, I will eruiuiro into tliern.

Shri Venkataraman: Will Bailway Workers' quarters also be eleoirified?
Shri Gopalaawami: The present policy is to electrify them.
Shri Ra] Bahadur: May 1 know the number and names of stations on the 

Delhi-Bandikui Chord which are going to be electrified, with special referenoe 
to Alwar?

Shri GO{MLla0waini: Quite a number of s.l>ations on the B.B. cmd C.I. will be 
electrified. Some of them have been electrified, some are being electrified 
and some will be electrified in the near future.

Seth Gtovixad Dm: What is the total number of stations which are not decM* 
fied so far though the towns near them are electrified?

Shri Oopalatfwaml: 1 have already given that information. I said 87 fitations 
have been electrified and 74 will have been electrified by Slat March and an­
other 126 stations will be electrified in 1950-61.

Dr. V. Snbramaniam: How many stations are electrified?
Shri Gopalaswami: That is a mere matter of arithmetic.

Dr. V. Subramaniam: Will the .third class waiting rooms be fitted with 
Ians?

Shri OopalBiwaxni: As the hon. Member knows the provision of fans in
thir^ class waiting halls has a fairly high prioril^ amongst amenities for

j passengers.

Railway Plots for 'Gbow Mobb Food’

^935. Shri S. C. Samaata: Will the Minister of Agricultnre be pleased to
state:

(a) whether Government requested the Bail way Board to prepare a list of 
suelEi plots as are lying useless in their possession;

(b) whether the Government has in mind to utilise those plots for 'Grow 
More Food’ ; and

(c) if 80, how far have they progressed in the matter?
The MinlBter ol Tood and Agriculture (Shri Jairamdas Doulatram). (a) and 

<b). Tea. i 'T
(c) Liste of surplus cultivable land have already been received by oertain 

State Governments from the Railways concerned. Some otiier States have 
instructed their district officials to undertake immediately a survey of 
lands and to enter into direct negotiations with the Railway authorities. Tm 
Mmistry of Railways, who were approached on behalf of the State Governments 
Have also Eigreed to relax, wherever possible, the terms and conditions for 
leasing of Raflway lands so as to make the offer more attractive to the actual 
oultivators.

ORAL ANSWEliS 909



Bhrt B. 0. Bamanta: la Governmeufc aware that there are vast marBhyj 
plaoeg lying by the side of the railway lines where fish and especially money 
nrops may be cultivated?

aiul JatnundMi Donlatram: I do not know to which area the Member is
referring. If he is referring to the narrow strips of land along the railway line, 
they are considered by the State Governments to be uneconomical for use for 
the purpose of food crops.

Shri Attdikosavalu NaUsker: Is it the intention of Government to auction the 
lease of these lands?

Shri Jairamdas Doulatram: The lands availiable are being leased to the 
State G ovem m euts and they in turn lease them  to the Cultivators.

Prof. Banga: Sir, is it left to the State Governments whether or not to lease 
these lands or whether the local Railway authorities are free to lease them  out 
to such cultivators who may require ihem?

Shri Jairamdas Doulatram: There are two types of land. First of all there 
is the narrow str ip ,of land along the railway line, and the Railway authorities 
find it inconvenient to lease those lands. The State Governments also feel 
that for lack of irrigational and other facilities, it will not be economical to use 
them  for food crops. The second type comprises of large blocks which are now 
being negotiated for between the State Governments and the Railway autho­
rities with our help and cooperation and some of the Provincial G ovenim ents  
have started sending us the figures relating to acreage whicih they have been 
able to secure from the Railway authorities. The first instalment shows the  
following figures;—
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Bombay 428 arros
Mfldrati 134
U.P. - . 1900 „
Madhya Prafieflh ... 108 ..
Hyderabad . . 380
Delhi . • 96 „

Wie expect to get figures of further land being made available.

Bliil J. N. Haiaxlka: May I know whether the Government of India have 
requested the Government of Assam to hand over some forests lying in the 
Bi^ya frontier tracts for Grow More Food programme?

Bbrl Jalzaindas Doulatram: I will require notice of that. I am not aware 
of any particular request of that nature.

* Bhri B. O. Bamanta: Is Government aware that some of tiiose pIoiiB are 
leased out every year at a nominal amount by the Railways?

Bhri Jairamdaa Doulatram: That may be so. I  am not aware of the terms 
or the prices at which the Railway authorities lease out direatly.

Dr. Dedimokh: Has any suggestion with regard to cultivation of treea 
especially timber along the railway lines been made by State Governments?

Bhri Jairamdaa Doulatram: I am not aware of any request of State Govem­
meuts to gipow trees along the railway lines.



Posts ajjd TfiLBOBAPHs Gtjide Books

‘'986. Shrl S. 0. Samanta: Will the MiniHtci- of Oommunicatlona be pleased 
to state: '

(a) tlie cost of printinK each edition of Post and Telegrnph Guido; ni'd
(b) t,hc total mitnber of copies of each edition of Post and Telegraph Guide 

prjuted for sale and for oflficial purposes?

The Deputy Minister of Oonununlcationa (Shrl Khurahed Lai); (a) The coat
of printing the July, 1948, edition is Es. 1,76,946/8/-.

/uv  ̂ oopies =  26,800
' ' \  Official oopics a* 18 700

Total 42,600

copies =  l7,6«-0 (under print)
' ' \  Official oopinB =  20,100 '

Total 37,700

Shrl s. 0. Samanta: Is the hou. Minister aware that the printing of the 
Post and Telegraph Guide and other formB is so bad that it can bo read only 
with great difficulty? If so, what do Government propose to improve the 
printing?

Shrl Khiirshod Lai: We will try our best to improve the printing.
Shrl S* 0. Samanta: May I know the names of the printing presses which 

are entrusted with the work of printing these guides, forms etc?
Shri Khurshed Lai: Most of the printing is done by the Controller of 

Printing and Stationery at Aligarh.

: WITT JT? ^  STTtft f  m
I I  ̂ C\

Shrl Bhatt: Is this Guido printed in English only or in other languages also?

 ̂ : 3T ft 'T'TT ?T> ^  ©Fft T̂TcfV f  I .

Shrl Ehurshed Lai: As yet it is printed in English only.

^  : WT ^  ?TT*T# t  ^

OTft 3TR ?

Shd Bhatt: Have the Government any proposal to print it in Hindi also?

^  ^  TT ’f k  f%JIT ^ r m i 1

Shri Khordied Lai: This matter shall be taken into consideration.
Shri S. 0. Samanta: How many copies of the Posts and Telegraphs Guide

are actually sold every year?
Shri Khturihed Lai: I require notice.
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^  »T^JT #  q fjw q r  t  ’ r k  f%JTT ^ n w  i fm  

JTf q-|1f I  %  iT  ̂ #  s R t  5rr?r ?
Shri Bbatt: The hon. Minister has said that the matter would be taVftn into 

ooniideratioa. Is it not essential that it may be printed in Hindi?
Mr. Speaker: That does not arise.

Start S. 0, Stma&ta: Is Oovemment aware that the shortage cl forms oaosM
great mconvenienoe to the public?

Shrl Khorshed Lai: I thought this related to the P. and T. guides.

Public H olid ays f o r  C. P. W. D. PBasoNNBL

*937. Shri Dwivedi: Will the Minister of Works, Mines and Power be pleased
to .state:

(a) wliiilher it ti fact that 'unlike other similiir crises the Central P.W.D. 
persoiniel including hibour and technicians are entitled to only eight daye? as 
public liolid.Lvs as compared to 21 days in other cases; and

(b) if this is a fact the cause of such disoriinination?
The Minister of Works, Mines and Power (Shri Oadgil): (a) and (b). Accord* 

ing to existing orders, work-charged employees of the Centr^ Public Works
Department aie allowed only eight days in a year with pay. "At present there 
is no uniformity in the matter of holidays granted in such establishmants, aoid 
Government are considering the question of adopting a uniform basis for the 
purpose,

Shri Dwivedi: Is it a fact that on the occasion of the inauguration of the 
Eepublic when 26th and 27th of January were declared holidays, two days 
were deducted out of the eight days’ leave of such persons?

SUri Oadgll: The reply is that it has been decided to add these two days to
the number of eight.

Dr. Deshmukh: Does the Minister know that the Australian Government 
allows only 13 holidays in a year?

Shri Gadgil: I am prepared to take this informatbn from the hon, Monaber.

Railway Ijinb between Champa and Korba

*938. Shri Zangre: Will the Minister of Railways be pleased to
state whetlier it a fact that there is a proposal for the confitruction of a 
branch line from Champa to Korba in Bilaspur district of B. N. Railway?

The Minister of Transport and Railways (Shri Oopalaswaml); The proposal
Ho construct a line between Champa and Korba is under consideration.

Shri Zangi^: Has the Government made any survey of these proposed linet?
Shrl Gk>palaswami: Survey has been made, the project has been sanctioned

and it was given a fairly high priority but it has been held up because the deve­
lopment in that area which the State Government contemplated could not 
go forward in the coming year as ;they could not obtain the necessary loan for tha 
purpose. Bo this has been held up for the time being.
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Sbri Zaagre : What is the oBtimated expenditure for construoiing this iina?

Bbri Ctopalafwaml: On the baais of the survey report of the whole programma,
the rough cost of construction of the line upto Korba will be about Bs. 75 lakhs.

School foa Ooildrrn of R ail w a y  Staff at BHARATpaR

*989. Shri Ba] Bahadur: (a) Will the Minister of Bailwaya be pleased to 
state whether any school is being run for the children of the railway strtfl at 
Bharatpur junction?

b) If so, what 35 the number of students at present in the school and what 
is the annual expenditure incurred on the school?

(c) What is the amount of the aid granted to the school by the Kailway 
Department and the Bajasthan Government respectively?

(d) Is ifc a that the Railway Department has refused to grant adequate 
aid to the school and the school is about to be closed on account of paucity of 
funds ?

(e) What is the distance between the Eailway colony and the nefirest 
similar school in the city?

The Minister ol Transport and Bailways (Shri Oopalaswami): (a) Yes, a
school is being run by the staff of the Railway themselves.

(b) The number of students in the school at present is IIB. Government 
are informed that the annual expenditure of the school for 1948-40 was 
approximately Ks. 6850 and that for the current year is estimated at R-:;. 7400.

(c) A grant of Rs. 1800 was made from the Staff Benefit Fund of the 
B. B. and C. I. Railway in the year 1948-49 and for the current year the 
grant will be approximately Rs. 6B0. No grant is made to the school directly 
from Railway revenues. A sum of Rs. 4S0 was received by the school from 
the Bharatpur State in 1948-49, and the amount of aid for the current year 
is not yet Imown.

(d) The hon. Member is presumably referring to the reduction in grant from
the Staff Benefit Fund of the B. B. and C. I. Railway. This has bean 
necessitated by the need for economy in the Staff Benefit Fund expenditure 
as a result of tjie reduction in the per capita contribution from Railway revenues
to the Staff Benefit Fund, whic5h was temporarily increased during the last
war. Government have no information that the school is about to be closed 
down, on account of paucity of funds.

(e) About 24 miles.
Shri Raj Bahadur: May 1 know whether any proposal to place the school 

on a strong footing is under the consideration of the Government?
Shri Gk>palaswami: We, have heard from the authorities in charge cl the

School that there is some negotiation going on between them and the Rajasthan 
Government for the latter to take over the school.

Shri Bal Bahadur: May I know whether Government propose to extend 
any substantial aid in order to make matters smooth for the school?

Bhri Oopalaswami: The Railways will consider the question of making 
some grant and give some assistance.

Shrimali Durgabal: What are the conditions attached to these ^^nts, and 
also may I know whether it is incumbent on the Stale Government to mak 
up a similar amount?
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Shri ji do not know what- the liou. M em ber in driving at.

Shrimati Durgabai: M y (|uestiou is, what are the conditions attached tc 
these grants? Is it- necessary for the particuhxr Scale Governm ent wliic) 
V ants to get the grant, to make up a similar am ount?

Shri Qopalaswami: There is no such question. The idea is that thb 
primary responsibility for educational institutions of this sort is on the State 
Government. If the State Government takes over this school, as it will 
cater mainly to the children of the employees of the Kail way, the Railways 
are prepared to consider the giving of some assistance.

OsAM j l s i> O ba in s  FOB R a t io n  A b b a  in  A jm b b

*910. Pandit M. B. Bhargava: (a) Will the Minister of Food be
pleased to state the rate at and proportion in which wheat and gram and other 
ooaree food grains are being supplied at the ration shop in the statutory ration 
area in the state pf

(b) What are the rates at which barley, Jowar and gram are being sold 
in the famine-stricken rural area of Ajmer and Beawar sub*division of .Vjmer?

(c) Are Government aware that the supply of coarse foodgrains in the rurdl 
area at higher prjcvs than thiit in the urban area is causing discontent amongst 
the rural population ot; the State?

(d) Is it a fact that the gram and barley supphed in the State of Ajm er is
bore-bitten and of k very bad quality?

(e) What is the quantity of foodgrain supplied per adult to a manual labourer
in tha Ajmer City and what is the quantity of foodgrain that is supplied per 
adult agriculturist in rural area and whatj are the reasons for the disparity?

(f) Is it a fact that the foodgrain supplied in the rural area for weeks in the 
month of January was only gram and that of a very bad quality?

The Minister ol rood and Agriculture (Sturi Jairamdaa Donlatngn): (a) and
(b). Two statements are laid on the Table of the House. [See Appendix V, 
annexure No. 26.]

('i) It is understood that there is a demand from the rural areas to subsi­
dise the coarse grains, i.e., jowar, ^am and barley. It has not been possible 
to meet this demand as these are indigenous grains which are not subsidised.

(d) Certain consignments of barley and gram supplied to Ajm er were from 
prev'f>iis year’s crop and were weevilled but the grains were supplied only 
after inspection by the Ajm er Administration and proper cleaning where 
necessary.

(e) The quantity of grains supplied ])or adult per day to a heavy manual
labourer in towns under statutory rationing is eight chhataks. The quantity 
of graia supplied per adult in the areas undcv: informal rationing is six
chhataks because foodgrains are also available in the open market and there 
is no ban on sale. ^

(f) During the month of January 1950 the labourers working on the t^st 
works were supplied gram and barley but others in the rural areas were given 
gram and jowar since stocks of barley in Government godowns were inadequate.

Pandit M. B. Bhargava: May I know whether the rate at which wheat is 
being supplied in the urban areas is lower than the rate at which barley and 
graija are being supplied in the rural areas?
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fc»hri J&iTftind&S Soulstrftm: Tbevo is no di£forence in tlie price at, wiiich 
thei't: grains aiv given Ironi llie govornnienl ^{oclowjis. But because the trans]>ort 
cha)‘.i-,c:-. to the rural tueas have to l)e ad(h:»d, therefore the ]jrice at which tlieso 
grai'13 are being sold at the ration shops in the urban areas .is loss than the 
price at which they are being sold in the rural areas.

Pandit M. B. Bhargava: Sir, my point is, w'hether the wheat that is 
being supplied in the urban areas is much cheaptir than the barley and gram 
that are being supplied in the rural areas.

Slirl Jairamdas Doulatram: We supply imported wheat, and on imported 
wheat there is a subsidy. Therefore the imported wheat is being sold at a 
reduced price in Ajmer, whereas in the rural areas the barley and jowar are 
being sold at issue prices at Ajmer, plus the transport aharge on those grains. 
Wheat will be cheaper at Ajmer than jowar and barley in the rural areas, 
because the wheat is being subsidised.

Pandit M. B. Bhargava: Is this pe-3uliar state with regajd to Ajmer only, 
or is it common throughout the country?

Shri Jairamdas Doulatram: In Ajmer and Delhi the subsidy is higher. 1 
do not think in other Provij’ces the wheat will he as cheap as in Ajmer and 
Delhi.

Pandit M. B. Bhargava: "May I know whether it is a fact that the barley 
supplied to Ajmer was the barley rejected by Delhi and Saurashtra, as regards 
its quality?

Shri Jairamdas Doulatram: Not rejected. It was surrendered by Sau­
rashtra because it was not necessary for them as they had more of local grain 
avail able and the Ajmer administration was asked to accept it only if it w'as 
found satisfactory.

Pandit M. B. Bhargava: Is it a fact that the barley was forced upon the 
Ajmer administration notwithstanding the fact that it was pointed out that 
it was of a very bad quality?

Shri JalramdM Doulatram: I am not aware of that. I am prei)ared to go 
into the matter.

Oh. Banbir Singh: Mav I know the reasons why the rate for wheat is cheap 
in Delhi as compared with other places?

Shri Jairamdas Doulatram: As I said> imported grain is subsidised before 
it is sold out to the local people. Therefore it is cheaper than other grains.

Shri Satish Chandra: Sir, is it not a fact that such unnatural pricing policy 
results in increased consumption of wheat and discourages ccmsumption of 
course foodgrains?

Mr. Speaker: Order, order. That will be a matter of argument.
Proi. IRanga: What steps have been taken by the Government to help the 

people of Ajmer and the neighbourhood i)urchase gram from East Punjab 
and import it into their own places?

Shri Jairamdas Doulatram: This gram was from the Punjab States.

Prol. Banga: Gram is selling at a much lower price in East Punjab. Why 
are not the people in Ajmer allowed to bring it on their own accord and con­
sume it?

Shri Jairamdaa Doulatram: If Ajmer wants to purchase gram from PBP8U 
there is no ban. As a matter of fact Ajmer is buying it from PEPSU.
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Ajirah-Sasabam  L ight R a il w a y  aud Db h r i-R ohtas R a il w a y  in  B ih ab

*941. Dr, R, S. Singh: (a) Will the Minister of Railways bo pleased
to state whether the Qovernment of India have any control over the manage­
ment of Arrah-Sasaram Ijight Railway and Dehri-Rohtas Railway of the 
Shahabad district of Bihar?

(b) If npt, do Government propose to take over those railways under their 
own manngement?

The Minister d  Transport and Railwajra (Shri Oopalaswami): (a) No.
(b) No, as the power to acquire these lines vests in the District Board of 

Shahabad and not in the Government of India.
Dr. R. S. Singh: Is it a fact that the matter'of taking over a similar rail­

way line running between Bukhtiarpur and Rajgir is being considered?
Shri Gopalaswami: What is the question, please?
Mr. Speaker: The question is whether the line between Bukhtiarpur and 

Rajgir is being considered by the Government of India.
Shri Gopalaswami: Not that J know of.

D ischarge of R a il w a y  W orkers

♦943. Shri Joachim Alva: Will the Minister of Railways be pleased to state:
(a) the totnl number of railway workers or officers whose services h«ve been 

dispensed with in 1949-50 for alleged activities prejudicial to the safety of the 
State; and

(b) the total niimber of railway workers or officers whose services have been 
dispensed with in 1949-50 for corruption?

The Minister of TMuuport and RaUwaya (Shri Oopaiftiwami): (a) 274.
(b) 123.
Shri Joachim Alva: Sir, may I know whether these officew and men 

working in the Railways were given a chance to explain their innocence or 
prove their guilt? -

Shri Gopalaswami; Of course, when they are ar ĉused of certain things, 
they are given a chance to defend themselvos before orders are passed.

Shri Joachim Alva: Was the charge against them the commission of any 
overt acts or only the holding of any political opinions?

Shri Gopalaswami: It depends upon the particular case. 
tain coses where they are connected with organisations whose opinions
or programmes are directed to the unsettling of the State here. In suoli 
cases we had to take action against them and perhaps the procedure followed 
in those cases is not as full as it is in ordinary cases.

Shri JoMhlm Alva: Under category (b)—raUway workers or
h“ e b . »  d i.p ,n „d  greafr m 1!W) »

the previous year, or is it less than in the previous year?

Sbtl Oopalaswaml: I am afraid there I am beaten, I require notice.
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WEITTEN ANSWERS TO QUESTIONS 

F ood, Cotton, J utb and  Oil-sbbds (BBQuiEBMifiNTs)

*931. Bhri KiBhorimohan Tripathi: (a) Will the Minister of Agriculture be
pleased to state tho total annual demand in India for (i) staple food; (ii) Cotton; 
<iii) Jute; and (iv) Oil-seeds?

(b) What acreages of land in the CMe of each of the above items are
necessary to produce yields adequate to our demand?

(o) What are Trhe acreages under cultivation at present?
The Mlniiter ot Food and Agrioulture (Sbri Jalramdaa Doolatraia): (a)

The annual demands for staple food, cotton, jute and oil-seeds are not statio, 
but vary from year to year. In case of foodgrains, in a free economy, the 
requirements would depend, inter alia, upon the level of prices and the mothod 
of distribution. If control is maintained, demand will depend upon the scale 
of rations. It will also be affected to some extent by the availability of 
supplementary foods, such as pulses etc. In respect of cotton, juto and
oil-seeds, the requirementR would not only be conditioned by the internal ero-
nomj7 but also by the demand for oxports. It is, therefore, difficult to give 
precise figures of demands for these cominodities. However, in order to 
give a rough indication, a statement on actual consumption of these commo­
dities based on the average of the last three years is Inid on the Table of the 
House [See Appendix F, annexufe No, 26.]

Due allowance should be made for normal increase in population.
(b) A statement of acreage of land required to produce the average quantity 

of each of the commodities during the last three years is placed on the Table 
of the House [See Appendix F, annexure No. 27.]

Theee figures are based on the existing yields per acre. Every effort is 
being made to increase the productivity of each acre of land.

(c) A statement is laid on the Table of the House [iSee Appendix F, 
annexure No, 28.]

N ational H igh w ays

♦942. Shrl S. N. Das: (a) Will the Minister of Traai^rt be oleaa-
ed to lay on the Table of the House a list of Highways so far declared by or 
under lav/ made by Parliament to be national highways?

(b) What is the recurring annual expenditure for their maintenance?
The MixUeter of State for Tranq>ort and Railways (Shrl Santhanam): (a)

No highway has yet been declared to be a National Highway by or under 
law made by Parliament under Item 28 in List I of the Seventh Schedule to 
the Constitution. Pending the enactment of such a Law, which will take 
time, Article 282 of the Constitution enables the continuance of the arrange- 
Dients which existed before the Constitution came into force. Under theae 
arrangements, the Central Government will continue to provide fundi, 
as far as Central finances will permit, for approved development 
ind maintenance of roads provisionally classed as National Highways.

A List of the roads which have been provisionally classed as National 
Highways is laid on the Table of the House [See Appendix V, annexure No, 29.]

(b) The reported expenditure on maintenance last year was Rs. 229*20 
lakhs in round figures. The Maintenance expenditure varies from year to 
year on account of repairs of flood damages and other causes.
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WlBBUlSS COMMUNIOATX UNK WITH FORETON COPKTRIBS

•944. Shri Satish Chandra: (a) Will the Minister of Oommunications be
)leuBed to state the name of countries having direct, wireless ciutiinunicatiori 
ink with India?

(b) Have the negotiations to reopen the link with Japan which was suspend­
ed during the war been conijileted with the Supreme Commander of Allied 
Powers ?

(c) Tf so, whni will be the am ount necessary to establish and operate the 
link ?

Tiie Deputy Minister of Oammunicationa (Shri Khurshed Lai): (a)
Afghanistan, Australia, Burma, China, the United Kindom and the United 
States of America.

(b) Yes, with the exception of the question of rates which is atiil under 
correspondence.

(c) No additional capital expenditure is involved in the establishment of 
the wireless circuit as it it proposed to work it with the existing equipment, 
but operational expenses estimated at Rs. ‘2,600 per mensem will be involved.

A  R a il w a y  Station at Pachohakuppam

'*‘945. Shri ObaiduUah: Will the Minister of Railways be pleased to
state:

(a) whether there is a proposal to open a Railway Station at Pachchakuppam 
in the Katpadi-Jalarpet section of the M. and S. M. Railway;

(b) whether the station, signals etc., have been constructed in pursuance 
of the proposals;

(c) whether the station has been opened for traffic; and
(d) if not, why not?
The Minister of State for Transport and Railways (Shri Santhanam): (a)

to (c). Pachchakuppam is a crossing station provided with sij^als, etc. for 
purposes of crossing trains only. It  is not open for the hooking of traffic, 
nor is this contemplated.

(d) A proposal to open this crossing station for the booking of passengers was 
investigated, but it was found that the earnings would not justify this.

A ib -Conditionbd  Coaohbs

*946. Shri Karayana Deo: Will the Minister of Railways be
pleased to state whether Government are aware of the public demand for air- 
conditioned coaches in trains on ihe Madras-Calcutta line?

The Minister of State for Transport and Railways (Shri Santhanam): The
Government are not aware of any public demand in this respect. The matter 
will, however, be considered on its merits.

Tbain  attacks on A ssam R ailw ays

♦947. Shri J. N. Hasarika: Will the Minister of Railways be pleased to 
state:

(a) how many train attacks on Assam Railways have been committed during 
the year ending 28tli February, 1950;
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(b) how many persons were killed and injured in such attacks;
(c) what amount of loss and damages resulted from such attacks;
(d) the amounts, if any, claimed and paid, as compensation for losa of life 

and property; and

(e) what was the cature of the attacks and who committed them?
The Ifiniftter of SUte for Traniq)ort and Railways (Sihri Santhaaam): (a)

four.
(b) Two persons, both railway employees, were killed, and 15 persons were 

injured, including three railway employees.
% .

(c) Railway cash amounting to Es. 62,253/9/- was stolen in two of the 
cases mentioned in the reply under (a). No other public loss or damage was 
involved in these cases. In the two other cases, certain belongings of passengers 
were looted by iriobs attacking the trains, but the extent of loss or damage is 
not known, the cases being still under Police investigation.

(d) Nothing has been claimed or paid so far.
(e) Two were cases of dacoities involving railway cash; one a case of two 

Class III passengers being robbed of their belongings by miscreants; and the 
last an attack by a mob of about a hundred on a train which was stopped by 
pulling tlie alarm chain. All remain under Police investigation.

E xpoet of gut from U tta.r Pradesh

^948. Bhrl Barman: (a) Will the Minister of Agriculture be
pleased to state what quantity of gut is normally exported from Uttar Pradesh 
to West Bengal?

(b) Are Government aware that the people in the rural areas mostly depend 
upon guTf as sugar is scarcely distributed in those areas?

(c) If 80, what arrangement Government propose to make for those rural 
areas in West Bengal, since export of g v r  out of U.P. has been banned by the 
Government of India?

Tile ICiniflter of Food and Agriculture (Shri Jairamdaa DoulAtram): (a)
Separate statistics pf the movement of jr.ur as distinguished from some other
products, of cane are not maintained by the railway.

(b) Yes.
(c) The ban on export of g u r  from Uttar Pradesh is temporary.

R bolassifioation of R ail w ay  Compaetmbnts

"̂ 949. Shri D. S. Seth: Will the Minister of Bailwayfl be pleas­
ed to state:

(a) the percentage of the Glass II compartments in each railway turned into 
Second Class Special after the reclassification into three classes;

(b) whether it is a fact that on almost each railway and in each train the 
number of Class II Special is far greater than the Class II ordinary and that 
a number of tJif former remain vacant, and the latter are mostly overcrowd­
ed; and

(c) whether Government propose to increase the number of Class II ordinary 
compartment's on all the railways?
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The MinlBter 0l Tranqiort and Eailways (8hri Oopalaawami): (a) The per­
centage of the Class II conipartmunts in each railway turned into Glass II 
Special after the re'‘lf»sRificution into four classes is given below:.

(1) Aiaam

(2) B. N.

(3) B. B. and C. I.

(4) E. I.
(6) a. I. P.
(0) M. and B. M.

(7) O. T.

(8) S. I.

. .  16 per cent.

. .  7fi per cent.

. .  B. Q. 24 per o«nt.
M. G. 48-5 per cent.

. .  39 per cent.

. .  68 per cent,

- . .  B. G. 31*3 per cent.
M. G. 26*0 per cent,

. .  12* 6 per cent.

. .  B. Q. 17 per cent.
M. G. 20-0 per cent.

(9) E- P. . .  . .  . .  17 per cent.

(b) Tlie figures given above do not wnrrajit any Buch conclusion.
(c) Class II compartments shall be increased 

resources available.
according to need and

SoaEDXTUBD Castbs Bmplotbbs

107. Prof* Yashwant Bai: Will the Minister of Oommunicationi be pleased 
to state:

(a) the number of sclieduled castes members employed in the Ministry in 
each of the categories of Gazetted officers, Superintendents, Assistants, clerks 
and stenographers;

(b) whether the number is as reserved for scheduled castes; and
(c) what specifil steps Government propose to take to fill in the reserved 

quota in the spirit of Article No. 335 of the New Constitution?

The Deputy Minister of Oommunioations (Sliri Khuniied Lai):
(a)

(i) Gaietted officers (including superintendents) Nil

(ii) AssisUnts

(iii) Clerks

(iv) Stenographers

One

Six
Nil

(b) The communal orders apply only in the case of direct recruitment and 
not to poHts filled by promotion. The representation of the Scheduled castes 
in the grade of clerks is according to the communal orders but in the case of 
posts of Assistant 'filled by direct recruitment it falls short of the required 
quota There is no person of a Scheduled caste in the grade of Stenographers.

(c) Arti' l̂e 335 does not prescribe any reservation of posts; it provides that 
the jjlaims of Scheduled Castes shall be taken into consideration consistently 
with the maintenance of administration in making appointments to services 
and posts. Under the existing orders certain reservations of vacancies have 
been made, and also concessions given in the motter of age and examination 
or selection fee.



Chief E no in seb  of the C. W. I. N. C.

108. Shri Sidliva: (a) Will tlie Minif t̂er of Works, Mines and Power be
pleased to state whether it is a fact that the Chief Engineer of the Central
Water Power, Irrigation and Navigation Commission had been to United States
of America for the Hirakud Kiver Valley Project?

(b) Did he place any contmct with any firm ami if so, what are the detriils
and the amounts involved in such contracts?

The Minister of Works, Mines and Power (Shri OadgU): (a) Yes; the Chief
Designs Engineer of the Central! Waterpower, Irrigation and Navigation Com­
mission was sent to the United States of America, in connection with the
designs of the Hirakud Dam Project and trial load analysis of Kosi Dam.

(b) No contract was placed by him.
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QUESTIONb ANSWERS 
(Sre Pait /)

11-40 A J[.
LEAVE OF ABSENCE PBOM T H E  H O U SE

Mr. Bpeiilter: Before the Houfie proceeds to jiuy otiu.r j.iusiness, I would 
like to inform hon. Members that Sbri Abdul Halim Ghuznavi baa i’eqi)o«ted 
for leave of absence under article 101, clause 4 on account of illness. He is 
likely to be absent for sixty days. Is it the pleasure of the House to grant 
him leave?

Bon, M»mbm: Yes.

PAPEBS LAID ON THE TABLE 
K k i'O h t o f  I n d i a n  D e l k g a t i o n  t o  T e c h n ic a l  M e k t in g  os C o -o p k h a ti\k « »  in

Asia
The MUiiBter of Food and Agriculture (Sliri JairamdM Doulatram): I beg

to lay oji the Table a copy of the Beport and Appendices I and III tliereto 
of the Indiar^ Delegation to the Tec*huic*al Meeting on Co-opemtives in Asia 
and the Ear East convc*ne<l by the Food and Agricultural Organizatiou of the 
United Nations hold in Lucknow in 1949. [Placed in the LihTary; See No. IV, 
L.  i{no) ,]  ‘

Sltri Shiva Bao (Madrai^) : On a point of inforination, may I ask tiiu hon. 
Minister of Agricultu.e whether any attempt was made by him U} iuclude in 
the Indian Delegation one or more persons with direct knowl»jdge of co­
op ijrative tan* ling.

Shri Jairamdas Doulatram: I think the non-official members included [>er» 
sons who had knowledge of co-operative farming.

GRNERAL B (JD G E T --L IST  OF DEM ANDS—
Skcond S ta g e —contd.

D e m an d  N o . IT — M in is t r y  ok  E x t b k n a l  A p f a ik s

Hr. Speaker: Motion is:
**That a sum not exceeding Rs. 51,68,000 l>o granted to the Pre«id<«nt to defray the 

efaarges which will conio in course of payment durii^ the year ending the 31 Tt day of 
March, 1961, ia respect of ‘Ministry of External Aliili*’."

l̂ KMAND No. --ThIUAL AKKAH
Mr. Speaker: Motion i :̂

“That a s,t.a iwt exceeding Rs. 1.20.41,000 be granted to the Presideni to defray th4» 
charges which will come in coune of payment during the year ending the 31st day of 
March, 1961, m respect of ^Trib<d Areaa*.̂ *
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D e m a n d  N o.  80— E x t o i n a l  A f f a i r s  

Mr. Bpeaker: Motion is:
**That a suxn not exceeding Hs. 3,30,99,000 be granted to the President to defray Hkm 

charge* Whioii will come in course ul' payment duriug the year ending the 31st day of 
M ar^, 1951, in respect of 'External Affttira',*'

I would like to know il any Member wants to move any Out Motion,
Sbii Frank Anthony (Madhya rrades}i): I would like to move my Oul 

Motion. ,

Mr. Speaker: i t  is n o t neresR ary  to mov<̂  it if he wants to discuss tim  
g e n o a l  })oliey. H e  (riin take part in the general discussion of the Demand.

Shrl Frank Anthony: I am not inftlsting on moving my Cut Motion.
The Prime Minister and Minister of External Aflain (8hri Jawahadal 

Kehm): In presenting these Demant^s, j^erhaps it will suit the convenience cf 
the House if I make some kind of general statement in legard to the work 
we are doing and the policy we are attempting to pursue in regard to our 
foreign affairs.

7 shall not endeavour to go into the intricate mass of what is happening 
all over the world, although, situated as we are and being an independent 
c o u u tiy  (>j suhsU uice and  importance, it is quite impossible for us to kwF 
apa t  from the many things that happen in various parts of the world. Ever 
since India became an independent entity in foreign affairs we were interested 
in these variouR happenings all over the world. Indeed we were interest<jd 
in foreijjjn affairs even before that. But the first thing that we kept in view ‘ 
w as to  b\iil(l our ow n country on solid foundations an d  n o t to  get entangled in 
matt4̂?’fi which did not directly affect us—not that we are not inte ested in 
those matters, but the burden of those entanglements would be too great and 
the problorns we had to face in our own country were big enough for an{f 
country to face, as the House knows.

So, onr gt‘T»eral approjich hriR been not to interfere in othe:' matters r̂ nd noi 
to tak > part in the various conflicts in other parts of the world in so far as we 
can help it. Of course as a Member-Nation of the United Nations, we have 
to lakti vrnt debates take place and we have to express our opinion.
many oth^T subsidia y organs of the United Nations dealing with many other 
mattH;̂ rs wo liarl to express our opinion, in particular in relation to Asiatic ooun* 
tries with which India is particularly connected. We have followed thie 
Dolirv A\ ith ^qroator or less success a's the House may judge. When the wurJd 
is Kill of tension and possible conflicts and people's passions are excited, it is 
a little diflicult to look on witli equanimity at u country which triefi at any 
rat-j not to bo cntanprlod in this way and not to allow momentary passions to 
govern its [ictions. So it happens that other countries look with a certain 
amount of disapproval at a policy which perhaps they consider either an unwise 
policy or a weak ]X)licy or a policy of inaction or some kind of neutrality.

While I hnve spoken on some occasions in this House on this subiect and 
have ventured Ut point out that whatever policy we wc'e purswins?  ̂ not 
Tust merely neutral or passive or nepfat4ve. but that it was a policy which 
flowed froni our past histor\^ from our recent past and from our National 
Movf‘meiit and from the vario\is ideals that we have proclaimed from any 
>)oint of view, wheilier long-term or short-term that you may annly to tha 
cirournKiances existing today. If the House eoes hack' a little an<l thinks of 
other countries and other situations, completely different of course, but 
ii.n e’ thelrsin f*(>mT»ara>>le, it would see that in a country like India.-wb^eh brm
,* viv b(<ouie indeŷ fMulent and which has to euard its independence and which
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bag aUo to solve many problems that have aoouinulate^ in the pQsi, it becooiatt 
at! iuevitable policy iiot only to try to the best of its ability to help in the 
xoaiate/Gauc^* oi world peace, but altto not to get entaug^led in so far us it ttaa 
in woi'ld contlicU. Whether that is possible or not is another questioii. Hdw 
fa:* our iniUienc^ can make a difference to world forces is also another ques­
tion. 1 do Dot pretend to say that India as she is can make a vital diSorence 
to woriil affairs. So long as we have not solved many of our problems, our 
^oice cjinnot carry the weight that it normally will and should. Neiî ertheleBS 
every littlv3 thing counts in a crisis and we want our voice and our weight to be 
felt in certain directions which were for the avoidance of world ooniliot.

We w’unttd to follow a policy, not a negative or merely neutral policy, bui 
A positive policy naturally helping those forces that we consider right and 
jQaturally disapproving of the ^ings that we do not liket but fundainenti^ 
keeping aptat xrom other countries and other aligimiento of powers whiou 
normally lead to major contlicts. That does not mean that we do not, in 
our economic liie or otlier iife incline this w'ay or that in respeot of many 
matters. But it does mean, in the jargon of the day, that we do not line«up 
with thi<̂  set of forces or that and try to maintain a certain friendliness and 
spirit of < (̂)-opcration with the other gi'eat and small countries of the world*

The House knows what we are up against today. For some years past we 
have talke<I al>out the atom bomb. Now the atom bomb is supposed to be a 
back number with the coming of the hydrogen bomb. WHiat the hydrogen 
bomb is few people know except the high experts I suppose. But from wrtiat 
little information we can j2[ather, it seems to be something which may well 
destroy the world or a great part of it if it is used in any nimibers.

Noif we have oome to the stage when for the solution of problems? or for 
the UO.tiifC'vS hoiiic thiiik even in terms of large scale des-
trnotion of the wwld itself. Logically it seems an odd way of solving a pro­
blem It is tlie way of ridding an individual of his disease by killing him or, 
tryinp: to cure a headache by cutting off the head of the person concerned- 
Nev«j»thrles<? it is significant and indicative of what the wwld is thinking t«>day, 
th it people should even think of the use of such weapons of uttermost destruc­
tion ns the Hydi*ogen B<Jinb. So far as we are concerned wo inny exf>roft» 

pious opinions about it. We do it. Anyhow% we hnve neither got the 
Hydrog^^n }3omh nor are we likely to have it. But it is important for 119 to 
<50J>sidcr this tendency in world a f fa ir s  to think of destruction on a la rg e  sca lO r 
which is unimaginable a t least fbr t»«; ,

Ro T shall not speak about this larger w'o. ld policy except to say that 
nothing has hn])pened in recent months to make us change the policy we have 
bee»i pun><uing in regarrl to its essentials. Obviously minor shifts or minor 
directior»R may be given to that policy b\it in its major sfipects, major essen­
tials or major directions T think the policy tve have been pursuing is a cv>rrect 
policy and indeed it is the only policy that a count y situated like India can 
pursur*.

May T just refer to a period of history when a very great nation of the 
m o d « 'r i  w o r ld ,  tlie United States o f  America, attained her freedom. I t  seems 
a iong t im e  a g o  and w'e perhaps imagine that the conflicts of today are mof0  
vitAl a n d  n io r e  serious than the conflicts of a hundred and flfty—o -  whatever 
the period—y e a r s  ago. In some ŵ ays that m a y  be true but if you look back 
one hundred and flfty or one hundr<*d and sixty years ago you will see a Western 
world b r e a k in g  up'and all kinds of revolutionary or imperial wars. Tim 
I'nited States of Ame ica bad oome into beinjr a« an in4«»pendant ciontry* 
having b r o k e n  off from the British Empire of the dav and me poBcy that th^ 
^Tnited St̂ »t<»s of America of that day pursued, deliberately puoiwd vran one
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[Shri Jawaharlal Nehru]
of not being entangled in those great wars and upheavals that were taking place 
in Europe and which affected them of course. ' No doubt they had their 
Bympathieg but they kept away because that w&h a natural thing for a natioa 
in that particular state of affairs to do. Now that analogy may not be a parti­
cularly good analogy in the circumstances of today; yet it lias a bearing and 
1 wiah to point out to this House, apart from the very special reasons we may 
have, that that is the natural policy for a country newly freed and newly 
become independent to pursue.

I referred to the United States of America, because as the House knows a  
few months ago I visited that great country, when I had the honour and 
privilege of meeting not only the great ones of that country and being accorded 
u most cordial and friendly welcome but receiving that welcome from the other 
people, the so called common people, the ordinary people of the land—^which 
showed what an abundance of friendship and goodwill existed there for our 
country. I  value that very much and I was greatly imp essed by it and I  wa^ 
impressed also by the great achievements of the United States of Americtt, 
from which wp can learn so much, Naturally I do not wish my country 
merely to copy any other countrj^ because in wbicli.ever direction we may 
fjro^ we have to grow out of the n>ots from which our nation finds sustenance:

have to follow the genius of our people. I t  is true also that one cannot) 
remain in the roots all the time b\it one lias to i?row branches, green 12 irooir leaves and beautiful flowers and therefore one has to adapt oreself 
and learn from other countries a great deal. I feel that we can 

lea:*n a great deal from the U.S.A. as well as from other coimtries of the West 
and wo should take every advantage of that learning. But the main thing-is 
that if India is to grow and prosper, we catinot do so either by imagining that 
we cai isolate ourselves from the world and stick only to our roots or imagin­
ing that we can do so relying too much on ourselves or keeping too much away 
from the outside world. We have to have both and we have to strike a balance 
between the two and then only can we make good.

In wliat-ever field of activity we might function, and rno e especially in the 
field of foreign policy, if India is to have any weight, she must function 
accord in u to tlie way of her own thinking and the methods she can adopt 
herself. Tliat way of thinking may be affected by other people—in fact it 
should be affected—because it is not an isolated thinkinjj regardless of reality; 
but neverthelei»s the rt^sultant must be her. own way of thinking. If she 
chooses it to be h e *  own way, if it is not derived from her own experience, 
desires, objectives and ideals, then it becomes a feeble imitation of some other 
way and it all becomes ineffectual and ineffective. It may be that some 
c o u n t^ -ie s  are so situated, they are so small ai size, or in economic or other 
aspects of in)|)ortance, that they cannot resist nnd inevitably they are swept 
by great forces and by the policies of great powders. India today, whatever 
else she may b e , is neither small in extent nor in iyipo tance, nor in potential 
resources, nor in the tremendmis bsekground of thought and action behind her. 
Shî  may fail or stieceed but whether she fails or succeeds, she does so 
because of her own strength or weakness, not because o f  other people sweep­
ing her away.

We have today a new Asia. The biggest problem of the modern world 
the res\jr^ence of Asia, It is a tremendous event: there is a great deal of good 
in it and a great deal that we do not Irke also, as always hHp]>ens when these 
major trai sformations take place. What is happening in Asia is the biggesk 
thing of this century, I think It affects us, because we are in Asia: it affects 
ua because ŵe are in a strategic part of Asia, set in the centre of the Indian 
Oaean, \»*th intimate connection.^ of the past and of the p esent, with Western
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Asia, with South Hast Asia and with Tar Eastern Asia. We coultl 
not ignore it, even if we would and w£ do not want to ignore 
it. Now that the British rule has passed oi7 from India, from Burma attd 
from othir jjarts and the greater part of Asia is free of the colonialism of th# 
past, inevitably our minds go back to old days, to old relationships with other 
count i'3S, whether of Western Asia or the Kast or the South East. To some 
extent our mind skips over this period of colonial history and we try to pick up 
old threads again. Old threads, yes; but pick them up in a new way, because 
new conditions have arisen. So India is intimately connected by force of 
circumstances and by geography with all those countries who are om  neigh­
bours in Asia. The House knows how much active and friendly interest we 
took and what we did in rega d to the Indonesian Republic, which i» now the 
United States of Indonesia. And the House will also remember that we had 
the honour and privilege of welcoming hero the President of the United States 
of Indonesia, Mr. Soekarno, a short while ago. He came here not only as 
the head of this great new independent State but as a gallant fighter for freedom 
and a fighter who had achieved his objective and had succeeded in spite of 
Tery great difficulties. It was a pleasure to meet him here, to confer with him 
and to find how much in common we had in our outlooks—in our national 
outlooks, in our individual outlooks. So we become more and more intimately 
connected, not by formal treaties and alliances and pactii but by bonds which 
are much more secure, much more binding—the bonds of mutual understand­
ing and interest, and, if 1 may say so, to some extent even of mutual affection.

So also other countries round about us. The e is Burma which has seen 
a great deal of trouble—internal trouble—in the course of the last two or three 
years and has faced these enormous difficulties. Naturally, our Government 
and our people have been interested in the future of Bu ma, and in the pre­
sent of Burma. It is not our purjx>se, and it is not right for us, to interfere 
in any way in other countries. But inevitably, we are greatly interested, and 
•where posRiblo we give such help as we can to our friends. And we have 
Tentu e l to do so in regard to Burma too, without any element of interferenoe.

Among the other countries round about us, obviously the nearest of our 
neighbours which is affecting our present life is Pakistan. I shall refer to our 
relations with Pakistan at some greater length at a Inter stage. Among the 
-other countries there is Nepal, almost geog aphically a part of India, though 
nn iT.depecdent nation. Recently we had a visit of the Prime Minist^ar of 
l^epnl here in India. We welcomed this distinguished person and we con­
ferred with him. and it wr*s clear that so far as certain important matters ware 
concerned, so far as cert>ain developments in Asia we;e concerned, the interests 
of Neprd and India were identical. We are interested of course in the deve­
lopment of freedom in all countries, more especially in Asian countries. We 
aro interested in the abstract and we are interested in that as a practical and 
necessary step today in the context of Asia, because if it does not come it 
create:^ and encourages those very forces which ultimately may disrupt freedom 
itself. So freedom becQmes essential, and we have advised in all enniestness 
•the Gov(.rinnent of Nepal—in so far as a friendly power can advise an inde- 
peadent nation we have advised them in all earnestness—that in the innar 
context of Nepal it is desirable to pay attention to the forces that are moving 
in the world—the democratic forces, the forces of freedom—and to put oneself 
in line with them, because not to do so is not only wrong according to modeTl 
ideas but unwise according to what is happening in the world today. I t  is 
clear, as I said, that in retard to certain important matters, the interests of 
Nepal and India are inevitably joined up. For instance, if I may mention it, 
it is not possible for any Indian Government to tolerate any invasion of Nepal 
from anywhere It is not necessaiy for us to have a military alliance with 
Nepal. We do not go about having military alliances with any country. W«
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bave nono. But apart from any pact or alliance, the fact remains that we 
cannot toleri^te any foreign invasion, irom any foreign country, of any part of 
this Jndiavi s u b -c o n t iT ie n t  or whatever you may like to call i t .  And any possible 
invasion o f  Nepal would iui^vitably involve the Kufety of India. May I  add 
thnt I hMV“ not t h e  slif'ht<'it Hpprchevision of any invasion of Nepal? I am 
merely s ta t in p :  a favt, I do not think any such invasion of Nepal is easily 
possible, no- <\o J think it is at all likely. But I  wish to make this clear to 
<ihe House and to others what our policy in such matters is bound to be.

 ̂ Amon^ our other neighbour nations there is AfghanistaTi with whom 
recently ŵc had a treaty of friendship. We have been friendly with Afghanistan 
ro t today only, but for n long poriocl of history. That history shows confliots 
with Afghanistan and shows periods of long stiinding friendship. It sliows 
the cultural contacts between the two. We have affected their culture, they 
have nffeeted ours. So, it has been a great satisfaction to us that these old 
contact'^ bave not only been renew êd between indepr‘ndent India and Afghanistan 
but have acrtinlly progressed. And we are therefore on the fn'endliest terms 
with Afglianistai:. May T say in this connection that because of great tension 
between Pakistan anrl Afghanistan over various n»at^ors ŵe arc> continually 
being charged with having secret int igues with Afcfhanistan and trying to 
make Afghanistan adopt a certain policy in regard to Pakistan which, possibly, 
apart from n« Afghanistan might not. That, of coui-se. I regret to way, is one 
of the nuinerouf  ̂ things without foimdation which emerge from Pakistan. We 
are friendly to Afghanisf^m, and we ]»ropose to continue to be very friendly to 
Afghanistan. We a e also, if I may say so, interested in the future of many 
of those ar(‘Ms and pe<.>ples who inhabit the Fmntier. We an* interested, wlmt- 
ever the political or the international aspect may be, because we have had 
dose bonHs witi’ them in the past and no political changf* can put an end to 
our meriiories and those old links that we had. I  have hesitated in the past 
1)0 refer to nmny thing'^ that wer^ happening in the Frontie'* P^ovin̂ >a because 
it was nr>t our ])o1iey to criticise internal happenings in Pakistan. But some- 

T havp been compe1h*d by circumstances to make some brief reference 
to the fate of our colleagues there, friends who have ^dayed a more important 
part tJian most of us—in fact more important than almost many of us, barring 
a few—in the struggle for India’s freedom. I t  would be false of me and some­
what inhnnu\n of me to say, or for any one to irnajifine. that we can fcrget 
those yuppie who stood side by side with us for a whole generation in the fight 
for India's freedom. So we are intimately interested, and it ‘s an abiding 
r«grot to that \ve ean only be interest^ed from a distance and cannot help 
in the solution of this problem.

Amon‘? th.̂  othe* countries of Asia. I should like to mention briefly Indo­
China which has come to the front recently because of internal conllicts there. 
The policy we have pursued in regard to Tndo-China has been one of not inter­
fering at all. I t may be that some hon. Members have their sympathies with 
one group or the other there, but it is manifest that w'e cannot interfere with 
any advantage to ourselv(*s o-, I think, to world peace. Our interference in 
any event could only be some kind of a theoretical one. I  do not think a 
theoretical interference or an,,v other interference in a country struggling for 
freedom in various ways can do any good because one of the major factors of 
the situation in eouiitries which have been under colonial domination is this: 
they "esent foreign interference. Their nationalism does not like it and if 
interferon<‘e comes, it often becomes a kind of Weapon in the hands of those 
opposed to nationalism because thev seek out that this nationalism is not a 
free, independent nationalism but that it is controlled by others. There is 
tiukt diflBculty always, even when that interference is witii the best motives.
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That why we have sought deliberately to keep away from aiiy interference 
m any country and in regard to Indo-China we have not interfered in any way 
and we intend keeping apart. .

Then I  come to tliat g.eat country, China. Very great changes, revolution­
ary changes, have taken place in that country and some people may approve 
of thenr* and Home may not. It is not a question of approving or disapproving; 
it is a question of recognising a major event in history und of appreciating it 
and dealing with it. Because of this, nearly three mouths ago or less, wben 
ft waft quite clear that the new Chinese Government whh in pos^esnion of 
practically the entire mainland of China, when it wan quit.e dear ihiil this 
Oovernment wan a stable Government and that there was no forc(* whioh wns 
likely to supplant it or to push it away, we oflered recognition to this new 
Government and suggested that we might exchange diplomatic missions. 
tSince then events have progressed rather ftlowly. Partly, it may be due to 
the fact that certain important n»eml)erft of that Government wer^ away fi-om 
their own country. In any event, the present position \h this, that there is 
a  general agreement about such an exchange and a representative of ours who 
used to be a Secretary to our Embassy in Nanking has proceeded to Peking to 
d»euss certain matters of detail with the Peking Government. T hope that 
before long Ambasaadors will be exchanged and then we can deal with ê ach 
other p operly through those Ambassadors.

In regard to th« other countries of Asia, our relations an* friendly n’nffMai tis- 
fjictory with Iran, with Egypt which is not in Asia, of course, but ussooiatiad 
with Asia, and with the other countries of the Middle East as it is called.

To go to another part of the world, we have recently hnd mtmy new dipio* 
matic missions established he e from South America. Now, South America 
is very far away and apparently there is not much knowledj^e of South Auierica 
in India, but there is a great deal common, I think, between India and South 
Amerien in so many ways; and I have little doubt that in the future the 
nations of South America will play an important and ever*gro\\'in«r part and so 
I  welcome the^e new contacts with the countries of South America.

Then there is the great Continent of Af ica which is still more or less a 
oolonial Continent. The House knows that we have recently sent a Minister 
to Ethiopia, one of the independent parts of Africa. Also, wf̂  have played 
aome part in the United Nations in determining the futun^ of Northern Africa 
and W3 hope that in the course of a few years independent nations will be 
built >ip there. But, in the main, when one t^lks about the African problem, 
what I  have in view is that great mass of people, thp Africans, the Negroes if 
you like, who live in that great Continent. I t  is clear that mighty forccs are 
moving in that Continent; how long they will take to develop I do not know, 
but they are moving an^ in the course of this generation great changes are 
likely to iake place in Africa. If those changes take place peacefully and by 
co-operation well and good« if not, I fear that perliaps sonie of the biggest 
conflagrations might take place there b<>cause. any kind of a confliot between 
nations i-j bad enough, but when that conflict takes a racial shape md becomes 
a racial war then it is infinitely worse. Naturally, we in India htive 
aympathisd l with the Africans and we have rep» atodly—not only as a Govern­
ment but, before *we became a Government, as a National Party—nastired 
them and told them that we do not want any Indian vestc'd interest to grow 
tip in Africa at the expense of the African people. I am glad to ’̂ ay that a 
Tealisatiop of this fact is helping in the development of friendly relations 
between Indians and Africans in East Africa especially, and in some other 
jMuis also.
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In South Africa we have had the j)rol)lein of Indians there, that is to say, 
th.̂  problem of South Africans who are of Indian descent but who are South 
African nationals, liecently, a kind of a conference was held there and one 
of the distinguished Members of this House represented us at this Oonfercnoo. 
This confer̂ n̂̂ *e was really a preparato y conference to the holding of a full 
round table conference. In so far as the preparatory conference could succeed, 
it has succtii'ded. Of course, it has not .solved the problem and the whole 
problem ninains. It is a difficult problem but nevertheless it is something 
that we have gone one step forwa d in it.

Coming back to India, there is Ceylon, another independent country which 
has had the most intimate contacts with India for ages past and which is, in 
many ways, culturally very closely associated with us, I had occasion to visit 
Ceylon some months ago in connec;tion with the Dominion Foreign Ministers' 
Conference, and it was a great pleasure to me to go there and to find that, even 
though we argue a great deal on the covemmental level and sometimes we cannot 
find agreement, yet the friendliness of the Ceylonese people to us remains the 
same. I am sorr>̂  that the problem of Indians in Ceylon is still not wholly 
solved. We })ave done our best to put our point of view and to some ext/ent it wan 
accepted and to Pome extent it was not. I  hope that some way out will be found, 
because in regard to Ceylon and India I refuse to think in terms of any kind of 
conflict.

May I now fome to our relations with Pakistan, w'hich have completely over­
shadowed not only much of our domestic life but, to some extent, our foreign 
policy also ever since we became independent. We agreed to the constitution of 
Pakistan by the partition of India because of a variety of things that had happen­
ed previously. We accepted it as a fact and we hoped that that ŵ ould r t least 
solve some of the problems that had troubled us in the past. We did not accept 
it at any time on the basis of a tw’o-nation theory. (Hear, hear) but on the 
basis of some kind of territorial self-determination. It so happened, of course, 
that certain territories had a majority population of one community or the other, 
hut in whatever way yon could have divided India, it ŵ as perfectly clcnir that it 
wag quite impossible to divide it on the basis of separating religious groups on one 
sids? or the other. They overlapped. So it was clearly understood that those rom- 
munities which became the minority communities on this side or that must hav# 
the fulle'Ji ivotection and fuHest security for their lives; otherwise, the whole 
str\ictnre which we had built up collapsed; the whole basis of it w'ent.

Unfortunately, immediately after the partition, upheavals took place in Korth 
India and Pnkistan—upheavals of a magnitude and inhuman nature which none 
of lis couM have imagined in his w îldest moments. I am not going into that, e<  ̂
oept to say that those upheavals resulted in certain large scale migrations, an4 , 
tremendous burdens—not on us as a Government; of course, the burdens were 
there but they w»ere infinitely small compared to the burdens on the millions who 
had been uprooted and who find it so difficult to find their roots again. All that 
happened, and we w^re overw'helmed by it and it came like a flood. I t  all vorj 
well for people to t^ll us “ Why did you not think about it and prepare for it? ’*
I do not know how any human being oouM have thought of it and prepared for it 
in that wav. Anyhow, that occurred, and we made a great eflPŵ  to stop it, to try 
to draw a line beyond which it should not go and again to find some kind of an 
equilibrium. In those initial days and months \vhich were so full of tratredy, we 
had thn great advanta«?e of the presence of Mahatma Gandhi here and I  do not 
k n o w  what wonM have happened had he not been pj^sent here in those dny«. 
But he left ue, almost— might perhaps say—as a oonsequenoe of those happen­
ings and the passions that they had imleashed. So we sought for an equiHhriuTrt

1700 ' p a r l i a m e n t a r y  d e b a t e s  T IT td  Mar. 19W



-Jind s-ometiiues we thought we were moving towards an equililiriuin and souie- 
times i3ot. We had thus far dealt with, jou will remember, in a eense the West 
Punjab and the Frontier Pit)vince on the one side and the East Punjab iind « bit 

vof Delhi and certain areas on this side. In the Province of Sind and tlie Pro­
vince of Eost Bengal or West Bengal nothing had happened, to begin with luid 

' We hoped that nothing much would happen.

But, gradually, we found that in the Province of Sind, conditions w^re such 
as to niake it a little difficult for the minority commiuiity to continue there, and 
there wag almost a ceaseless stream from Sind—not so many major incidents— 
sometimes there were incidents,—but thej-e was a ceaseless stream ii'om Sind 
pouring into Na^thern India till at last Sind became almost bereft of any minority 
con-munity except for certain scheduled classes who remained thei^ perforce, 
because they couM not easily come away. Now, this gradual sweeping away or 
pushing out of the minority community from Sind made us very mihappy. It 
ma^le us unhappy not only because of the fact that many people were upset und 
uprooted, hut rather because we began to see that those forces,—which we had 
fought in the past and which we had F o u g h t  to neutralise and sougJit to overcome 
by all kinds of things including the partition, and its cousequences,—that thcR© 
forces w e r e  still at play and so it suddenIv dnwned upon us that w g  had mid a 
very heavy price but w h n t  we had hoped to gain we had not gained, i.e., peace 

4ind equilibrium. And so this happened.

Meanwhile, on the other side, from East Bengal nlso the stream continued. 
Again, theiv were no major incidents in East Bengal or West Bengal, but the 
*streain continue^. Someiimtss, it ctime almost in a  flood; sometimes, it re­
duced itseJf to a trickle, In the course of the lî st two years or mo, about 16 lakhs 
of people—n million and Fix hundred thousanrt, rnind you—r âme over from East 
Bengal. Some people went from West Bengal to East Bengal also during that 
period. I have :io ^gures. but I  think their number’s were considerably Je»». 
May I tell the House that during the last year and a half or two years, a f/ ssil)il- 
ity that has always frightened us hap been any evil development of the ‘ltuatk>n 
as between East Benga^ and West Bengal, ft has frightened us because the 
numbers involved were so great, and the possible suffering involved might be so 
^reat. W'e discouraged in ever>* possible way the migration of large numbers from 
one Bengal to the other. Unfortunately, in spite of our discouragement, many 
came over in hundreds of thousands. Ktlll. at one period it seemeo to us that we 
had probably stopped that migration—it went down to a trickle almost. Then 
recent events happened in the Jast two months or so and brought thav problem, 
which had been a kind of bogey—aright in front of us and we have to fac/e it and 
•face it today.

Now, 1 shall deai with fchi«» Bengal problem slightly later. T will ^  baok to 
Home otlier problems as between PaKistan and us. There is the Kashmir problem. 
You will have seen that in regard to Kashmir, a ctsrtain resolution nas been jmps- 
ed by the Security Council n few days ago. You will have noted 
what was said on behalf of India in reL̂ ard to this Resolution. We 
liave accepted the basic part of this lleso’ution. J would like you 
to read if you can f5nd the time, the speeches of our Bepresentntive, Mr. B. N. 
'R̂ iu—he has made two statements both of which refer back to that speech. 
Having accepted that basic thing, he has made it perfectly clear that certain 
imph'cations of MacNaugbtonV formulfr were not accepted by us—certain 
matters relating to the so-caPed Az.ad Kashmir forces and the northern nream 
about which we have made it perfectly clear at every stage that we could not 
accept «ny other position than the one we have put forward. They have again
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been eniphaeiBed. Also, we have eniphaBised in our reply to the Security Ccun- 
cil the baikic moral nnd legal faotors which we think govern the situation and to 
which, especially the moral factor, we attach great importance. So w© have 
accepted the Resolution, making this position of ours quite clear. And if a 
Medintoi’ comes he will naturally be a mediator and we shall help him in every 
way und explain to him what our position is.

Bnsicnlly. of courfte. whether it is India or whether it h  PakiBtan, quite apart 
from ultimutely the future of Kashmir must necessarily depend upon the 
\vieheH of the peop’e of Kashmir, We' went to Kaflhniir, in the first instance, 
l^ecause of the invitation that crame k) us not so much from the Maha^aja*^  ̂
Government—that cnme of course and that was a formal and legal invitation 
from !>.<» eonstitutefl authoritv of the day—hut, what impressed us r.iueJi niore* 
find what inducfd us to po wa« the invitation from the representatives of the 
people then and we have remained there all this time because of that. So, 
that is where the Kashmir matter stands and T want to make it perfectly clear 
to this House and to others thnt in rej?ard to this matter the basic position that 
was taken up by our Kepresentntive in the Security Council on this occasion 
the final position for us from which there can be no moving.

Then; are other matters as between Pakistan and us—important ‘.natters. 
Then? i.̂  the question of canal wate>rK.—<*vacuee property and the other question^ 
with wliieh my hon. colleaĵ Mu* the Finiuu.-e Minister is so mucih—cfjooeme^, 
devaluation. \V('ll, h o  f>ir as (leyaiuation is concerned that is my hon. colleague's*

■ subject and he has dealt with it on many occasions. The other matters, evacuee 
property and canal waters, are essentially questions which when they arise 
between two Oovernmentp should be considered on expert level—if you like oi> 
the judicinl level, if yon like on the nrbitral level. Buch ouestions are normally 
dealt with ’ike that and however important they may be they should never give 
rise t-o any major conflict between two countries. So far as canal waters are 
concerned, we Imve ve])eatedly sugjresferl a Technical Commission where engi- 
neeî s or' )>oth sides can detennine how best t»o use the water? that are there, 
how best to add to their utility and if ultimately there is some lack cf water— 
which oiu* engin^^ers thhik there will not be—well, then, there are more sources 
that can be tnpp-nl. 'Phe w ny of approach should not be for either country to 
starve the other, but to make the best \ise of the available water by both.

Now, it is a fact that in the old allocation of canals, e t c t h e  old Punjab 
Government as a matter of priority, if you like, because they could not spread 
theniselves out all over, sfju’ted first with what now more or less, the Western 
Punjab. East Pinijab was slightly neglected; East Punjab was second on the 
list to he provirled for later. \(^vv, when the iDft'iiition ctime the result is thafi 
much ol the water goes to ihe West Punjab and East Punjab doe« not 2et :nuch 
of it; nor doe  ̂ she get a fair share of the canals. If you build the cnnals, as 
we must, a fair stHoeatrion has to take place and therefore some kind of an 
agreement was arri\ed iii on the 4th or 5th of May 1048. Quite apart from 
legal (‘laims, both the parties tried their best to adjust themselves, that EaPt 
Punjab might luvve more water, though not at the cost any other place, and 
that tinie should be given so that adjustments can be made in a few years. So 
that it is eminently a question which can be decided vdthout passion to the 
advantage of both covmtries ami the thing about it is a technical e^amina- 
t^on by hoth. If there n.̂ e any matters wh^rh cannot be decided nft̂ *r the tech­
nical examination, we are perfectly prepared tor an adjudication or a judicial 
decision; The Pakistan Government has been going on saving that you mtist 
agree here and now to tV.is matter being rf 'e r^u  to the Court ef into?ra-
tionid I^aw. Now, I have no objection to refer the matter to the TTague Court
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Of m y  cither court. But t do not think peiftonally that the Hague C’ouvt ifj pro­
bably a suitable tribuniil for thi^, because it will involve \is in enormous luni 
kngtliy processes of litigation far away from m  about canul waters here and 
deciHions niuy be delayed and all kinds of dirtioulties might aritiii. The dmt 
tiling 1 Srty is: before you talk about referring this mutter to anybo<ly, let U6» 
have this tecimicai examination. I t does not bind you; it does not bind me. We 
may agree 100 per cent.; we luay agrte 80 per cent. Tlien only 2 0  per cent, 
remains for u$ to talk about or to leftT to. Anvhow vve are perfectly prepared,

I  said, to submit this matter to adjudication or arbitration. But whether 
it is n judicial authority or arbitnil authority which may itself be judicial, it 
should be something which can produce results fairlĵ ' rapidly and not prolong' 
the agony. '

About evacuee property too, it is a matter eminenily for judicial expert deci- 
.fiion. Whatever the Anal decision m’ght be, governmental or otherwise, thei’e 
fchould be a proper enquiry and investigations. We should make en(pnrie» t;o 
an to finable Government to consider theiii. If necessary I am p.'epaivd to sub- 

this a ’̂ 'O to imparti»^ nrbitrati^!i or impMvtinl judicial authority, m the case 
xiay be. But we must devise some means of doing it which could proiluce re- 
fiuit'S within an apprec.'able time and does not take a long time to decide.

Now, I must go Iwck finally to the situation, the new situation.....................
Shri Tyagl (I'ttiu* Pradesh): But what is their attitude with regard to canal 

water and evacuee property?
Shn Jawaiiaarl«l K ehm : I thought I just told you about c*nn«l water. I iraid. 

that'thero is «ome agreement about a technical miesion. ’
Thd X N tte r  of Worki, Itln es  aad Power (Shri K. V. Gadgil): A Joint Tech­

nical Mission.
Shri Jawaharl&l ^ a h ru : But they have been insidting that we shvHild Agree 

now, before the result of the Technical Mission's enquiry is known, to refer this 
matter to the Hague Court. Of course, provided there is lack of agreenu?nt......

Shri Tyagi: Both put togetlier, or one independent <̂f ihe other?
Shri Jawaharlal Hehxn: I catmot go into that in any detail. I have merely 

given a background to you.
About the eva<*uec property probleiri,' th^^e have been so many qtsestions 

and answers nnd hon. Membera oust be aware ns to where the matt< r̂ stunds.
Now, before I go back to this new situation thufc has arisen m ftiay I

remind the H ouse I hu t som e time ago I  m ad e  an o ffe r  to the Pakistan Govern­
ment that wc should  bo th  subscribe to a ‘no*war’ dexjla^ation on l)ehalf of our 
O r vtrnmentH. The d rn f t thnt we proposed was published in  the Prt'ss f r.d the 
Hou.se ift no doubt aŵ are o f it It wns a very simple dmft. The anjw^r of the 
pMkiftaii (lovemment wasj^ther compMcated, they said: ^'Before we do this, 
w e  must devise means for settling everv" oilier problem that w e  h«vi\ whether 
i t  is Kashmir, whether it is de\^luation, for a’l these matters something sliould 
be deviled.’* I poitited out to them thnt ii would be a very good ^hing if we 
could solve all oU r pro]>lems nnd that if we were to solve them, the fir«t s t e p  
should b e  trjcen. W'hat I wanted was to oreate an atmosphere which would help 
in the sohition of those problems. So we went on ar^iing and the thing
thnt ha.i happened is the reply t h a t  came froni t h e  Prime Minister of Pakistan, 
makin<r various pt^oposais about the other problems also, how t h e y  s h o u ld  b o  
tackled or w h a t  procedure should be laid down. Now, w^lrilc this w a s  h a p iw rn n )? . 
this eruption t o o k  plaee in  East Bengal jvnd W'est B e n a n d  I  f e l t  a  c e r t a i n  e Je -  
ment of unreality i n  m y  ta lk in g :  a b o u t  t h e s e  v a g t ie  declarations, w h e n  w e  coulcS
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[Shri Jflwaharlal Nehru]

not control the existing situation and when all theBe things were happening. So 
we dealt or we tried to deal with this particular situation and we are dealing with 
i t  now.

May I in this connection inform the House, because I am coming back fresh­
ly from Calcutta and West Bengjil, that in so far as any major incidents are con­
cerned, there have been no major incidents in West or East Bengal during the 
last 2 or 2^ weeks. I  say so, becauf^e the impression is created by some of our 
newspape*’.̂  reciting old incidents, nn impression is created that they are i.ew in­
cidents. In fact there have been no major incidents in either West or East 
Bengal during these 2 J weeks.

There were great many difficulties in the way of people coming away from 
East Bengal to West Beingal and most of those difficulties have been removed; 
some certificates were required of domicile or income-tax; they are not neces­
sary now. Some other difficulties arose at the Customs at one time and to Foine 
extent even now, the difficulties may be then‘. They had to pass through four 
barriers. The Customs barrier was legitimate; again a police barrier; then the 
Ansar ba.n*ier and then a V)arrier of common folk who called themselves ‘Jana- 
gana* that is people who gathered together. To some extent the people passed 
through these four barriers and lost some of their belongings at each b;irrit‘r. 
However, I think this is lessening greatly now. I visited day before yesterd:iy a 
big camp at Ranaghat where these people are arriving daily—some arrived tlie 
day before yesterday and some earlier and they all arrived roughly about 1 0  or 1 2  
-days agĉ —and I had found that many of them have been ab’e to bring a frnr 
quantity of luggage with them, pot«, pans, utensils, beddings and in some ca-̂ es 
tnmks. Obviously there had beein a relaxation in people bringing :roodg, 
because I saw this luggage with them. What they were deprived of was mostly, 
I  think, hard cash, which was taken away or which went in the shape of some 
Icind of bribe given to the vanous people who stopped them, so that they mi îjht 
bring othe" goods with them.

Pandit Maltxa (West Bengal): So much of jewellery and ornaments?
Shrl Jawaharlal Kehni: I did see some women wearing gold banglec in the 

-camps. Of course, 1 cannot sny whether others, probably, werei taken away; 
they may have been, V)ut, at any rate, some wore gold bangles; I saw one or two 
with necklaces in their necks in the last few days becaupe the people were coming 
home in the last ten days or so. .

Shrl Ba] Bahadur (Rajasthan): What is the average rate of daily ardvals a i
■present?

Shrl Jawaharlal Nehru: I could not give yon the exact number, but I  will teJl 
you fairly approximately. In all. I shouM imagine since 13th of February about 
160,000 persons have come from East Bengal, that is, Hindus from East Bengal 
to Calcutta and from the 13th of Febniary about 100,000 Muslims have left 
•Calcutta for East Bengal and daily this process is continuing. It is, therefore, 
not exactly a one-sided traffic; it is a two-sided thing, entirely voluntary, of 
course voluntary in the sense thot there is a process of circumstance; people are 
not pushed out except by circ\nustance.

Now. I rt f̂er to Eiust and West Beiigal. As the House knows, early thii 
-month, roundabout the Holi period, there, were disturbances and incidents in 
certain towns of U. P . ; a little lAter some incirlents of this type in Bombay 
which 1 greatly deplore. A major disturbance took place in the GoaJpara and 
Barpeia parts of Assam roundabout two weeks ago or a little less, that is, about 
ithe 6 th or 7th of March, where for two or three days there was an upheaval

1 7 0 4  PARLIAMENTAKY DIBATHS [1 7 tH  M aR. l© 5 f



largely of ilia ti'ibal folk there, who swept down and committed a good deal of 
aii’son and drove away a fairly large number of Muslim inhabitants of those areas 
into either Pakistan or the State of Cooch-Behar nearby.

Prof. Banga (Madras): How many they might possibly be?
Shri JawaharlAl Keliru: I cannot say. So far as I know, there was very little* 

killing there but tliere was aison on a large scale. I cannot say how many were 
drivoQ away, because figures vary from 8 0 ,0 0 0  to double or more Ijhan that 
number.

These problems obviously raise very important questions for us to answer. 
Some people talk excitedly about war, some people talk vaguely about exchange 
of populations and all that and we, have to consider every possible aspect of this 
picblem. Now, exchange of populations is something which we have opposed 
all along. It is something which I consider completely, not only undesirable, but 
not feasible. I t  is a question of arithmetic, apart from anything e»’se. J{ we 
wanted an exchange of population between East and West Jiengal and if we <!id 
it with the complete co-operation of both tlie Governments on expert level and 
with every facility giv?n, i is r>ilr 'lated that it would take dj years, that is to 
say, if no untowc^ event happened.

Of course many untoward events will hapjjen; of course there will not he 
siurh magnificent co-operation between the two Governments; and all kinds ol 
upheavals will take place during that period, so that one camiot think of it in 
terms of reality» Then again, where do we draw the line? It goes on. At the 
same time there is no doubt that iht* present jmsition is that so far as the Hindu 
populafion ot East Bengal is concei’ned, one might say that genera.ly spealcing 
the ejitire population is frightened, is full of fear rtnd apprehension about the 
future and, given the opportunity, would like to come away from East Bengal. 
Now, that is the picture. I do not know, of course, if, given an opportunity, all 
will ultimately come. That is their present feeling. All may not come. May 
be some people will stick to their lands and other things lat<ir. That \̂ nll depend 
on the developing situation, whether they have security, et<?. or not. Nom', 
we thought that, quite apart from the larger considerations of the proDlem, jna- 
mediate\v people should be allowed to come anyhow, especially people who are 
in danger, that the door should be kept open for them to travel from one 
part of Bengal to the other. When we relieve the tension, tliat itself will result 
in lessening panic and giving a sense of little more security and they will be 
coming over with fair eaeo anyway. The limitation is really that there is no more 
transport available. Anything oetween 5,000 and 8 ,OUO people come over daily.
8 f metinu's 10,000 people a day. And between 5,000 and (KfXX) Muslims havv̂  
been going from Calcutta daily. On one day there were 14,000 HinduR corning 
in and ^ 0 ,«X) Muslims going out. So, the number varies. They oom»̂  chiefly 
by train; some come by steamer and »bout five hundreci peojile a day either 
way by ft'ir too.

Now, in this connection it w h s  suggested that some kind of joint statement. 
might be made by Mr. Liaquat Ali Khan and myself to meet the imniedifife 
situation of panic and danger, tic> prevent incidents from hapf>ening and t-o all<m 
those who wanted, to cc«ne away. Now, we do not want and I do not wish eti- 
courage mass migration, partly because we just physicjiUy could not organise it, 
and partly becauFe it would mean for sonie period people suffering all kinds of 
hardshrp without being able to come, but nevertheless we felt it quite imjiortant 
that fuP facilities under adequate protection should be given to them to «ome, 
and so.it is proposed for that limited piirpose that a kind of joint stiiteinent 
should he made which, tn begin with, naturally would lay down that each Oov- 
ernmeTit was fully responsible for i îving security and p^otertion to its minoritie»; 
secondly, that the gm'lty slu»uld he punisht«cl: thirdly, that those who havc'
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sulTerefl nnist be helped in every way, rehabilitated and compensated; fourthly, 
that an iiuensitied search should be made for looted property and that thoBe. per- 
bons found in possession of it and who have not voluntarily returned it would be 
considered guilty of having looted it and punished accordingly. Then there i& a 
reference to the abduction of women and to forced convejsions; that forccd con­
versions will not be recognised and that every attempt will be made to recover 
wom<̂ n who might have been abducted. And finally there is to be a reference 
the punishing of people who spread wild rumours and false stories which rdd to 
thini tension, and this rebates to nowspapeirs aiso.

Stairi OautAm (Uttar Pradesh): What about / Would it be jiunished by
Pakistan *>

Shrl Jawaluurlal Vehru; Davm is a paper which is published in Karachi and 
Lahore I
tinue after Lunch.

ICr. Speaker: If the hon. Prime Minister is likelv fn take long, he may ron-
Shri Jawahaarlal Nehru: I will finish in another ten tninutes.
I  am taking the House into my confidence as to certain things that wp have 

discuf Red—Mr. Liaquat Ali Khan and I. Now, there also a sufigesiioji shoutl 
some kind of a Committee of Enquiry m each place to go mto ail these things, 
presided over by a High Court Judge and also with a representative of the minor­
ities. Now, obviously, this statement, if it was to be made, would have no great 
bearing on the major problem. The major problem remains. This is something 
to meet the immediate situation and to allow people to come away under proper 
protection, to relieve tension and to prevent big ac<cidents from happening. As 
a matt€»r of fact, most of the things contained in that statement have been de­
clared separately by the parties concerned.

My hon. friend over there referred to Dawn and other papers. W’ell, it is 
not for me to say that, but what the Pakistan newspapers contain is something 
amazing; it is astKjnishing the way they publish libellous things. May 1 add, 
however, in this connection that on the last occasion when I referred to thie 
matter in this House, I congratulated the Indian press, but I  am unable to con­
gratulate it again today on its restraint, because it has not shown any restraint in 
the. last few days, or a week or two. 1 recognise the provocation and aU that, but 
the fact is that it has not shown any restraint.

Pandit Maltra: What has the Indian pre^s done?
Shrl Jawaharlal Hehru: I t  has act shown restraint, '
Shrimati Renuka Ray (West Bengal): Is it anything comparable to the Pakiŝ - 

Ian press?
SilTi Jawaharlal Nehni: I agree. I am really astonished at the way the Pakis- 

<an press is behaving. •
Shrt Xamath (Madhya Pradesh): Which papers is the Prime Minister allud­

ing to?
Shrl JawaharW Kobni: 1 would not )ike to go into this question. I can quite

tmderstand the provocation and all. that. I am merely saying........  .......

Pandit Maltra: Does the Prime Minister <ieriousiy tnean this reference to the 
f  n^ian press?

Mr. Speaker: Let him not be interhipted.
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PAndtt Maitra: ^ir, the Prime Minister hiis mAcLe a reference in ihe Indian 
|>rc8?i whieli the House (5onsiders unfair,

Sbri Jawaharlftl Kahrn: 1 made this reference in all solemnity and t'erioiis<* 
jie^B, l>eoauBe 1 have been watching them and 1 have seen what posBions have 
been aroused because of what the p resA  has written. I am quite p r e p a r e d  to 
admit and oue cun understand that there has been provocation, but 1 ani stating 
this as a fact. I am  not comparijig the Pakistan pn^ss with the Indian press* bute 
the fact is that the hay contained headlines, banner headlines, etc.. which
Jhavo e>:cit>ed peopie, 1 am not s îying that facts should not be published, but it 
is a question of how the facts have been pubhshed, 1 may refer to one of the he%i 
newspa|)er8 in India, The Hindu^ and thii same facts had been published in ThH 
Hindu MS in some other papers, but it is all a question of the manner of doing it,

Prof. Ranga: The Hindu does not publish even a small paragraph.
Pandit Kaitra: The Hindu is con'^emed only with South India, where there is 

aio such problem.
Sliri Jawaharlal K ^ru : May I also suggest to you that it is a fantajtic proposi' 

lion for a newspaper to have a gall up poll on war. It is a fantastic thing to go 
about doing tluit. It is an incitement. We may have war or we may not have 
war. but if newsi)jipers take the formulation of high po.icy in their h.uids in this 
way, then we might be led to all mamier of things.

Bhriiiuiti Durgabai (iViudms): &n, we are un-wious to know whether the terms 
which were discussed be.tween our Prime Minister and the Prime Minister of 
Pakiston were af r̂eed to or not. Will any statement be made on that and if so, 
•when /

An Hon. Membe<r: Will it be carried out?
Shrl Jawaharlal Nehru: The main point is this. As the hon. Memhr r̂ snid, 

^Wiil it be carried out or not'? We discussei these and you will find that some 
are stated b,v the Oovernor-Oeneral of Pakistan a n d  by others. If you ^ e u d  their 
stati-nients, they dt:*('lart> a l l  lho:se thinjjs. I c a n n o t  guarantee as to how far 
anything will b(' carried o u t ; hut we did not think of it in terms of something 
that w e could be assured that it will be carried out because, in the nature of 
th irig i'^  t h i s  vv-is th o U |:h t  of in  tonris c\i meeting a n  immediate situation, not of 
«olvin*» the main problem. The problem is too difficult and vital for us and H 
c a u i io i  l)c solv»;;d ijy a  d c c l a r a . i o i i  l i i ie  uiis. j o u  u iu r i. iio.. iJi*x tw»j
thing?. It was meant particuhrly to open the door foi- p(K)pIe to c o m e  a n d  and 
a certain toning down of the fear and apprehension t h n t  e x i s te d  and thi n face 
thlH problem in its entirety.

Now the real problem, if I may come back, is a very vital one. I was telling 
you that we were discussing the ‘no-war’ declaration with Pakistan when all 

things occurred and it seemed to me fantastic to talk about 'no* 
w:ir' wlier soniething that seemed to me worse rhan war was occurring. I t 
heeame rather ff^rcical. So we have to consider it in all its aspects. I shall put 
it to you quite frankly. Wh^itever policy we have t-o pursue in tiw? future must 
<lepund necessarily, largely on whnt happens in Pakifrtan, partly of (•/)ur«e on 
wh.it happens in India because es^-entially it cannot be formuloted In theory' 
apart from events and facts that are happening. If there is a grave dani'er to 
th'» ‘uinorities in Pakistan, it is quite impossible for us to remain cdim înd iock 
on. 7'here is that potential danger today. One does not know what might hap* 
)>en at any time. There have, been no inoidents  ̂but there is that ^>otentia? ftan* 
j?er and one ha« to take stich steps as nre possible to prevent anything hai^pening. 
intimately, after all. protei'tion in Pakistan can only he g)ve« obviously bv 
Pnkifttan. We eannot give prot-ection in Pakistan. One country e-an irfve 
teotion to its nationals only within its territory. The only other alternative is to
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take the other country into its possession if it wants to give protection in the 
othor country. So there are so inuny factors htkI it is quite clear that no -̂ )osi- 
Aioo caa be tolerated in the future where njinorities have not got adequate and 
sutHcieiit frole4;tion and security. While we make this j)0 siti0 ii'. 
ciaai* to l^ikistan, we have to rnuke this clear lor ourselviis too. 
For on us fallis the greater ies]:)onsibility in a sense than uii. 
Pakistan. .So far as Pakistan is (‘oncernud, it is a policy you might say, which 
Wftg agreed to as the hasi> of partition which is natural, which is hunnan, wliich 
ia understood hut whitrh does not necessarily follow from the pcmcy of the State 
that they have, that is the policy of an Islamic State. Protection might follow 
hut equal treatment does not fo.low. So far as we are concerned, <»ur very 
theory of State, our old prac*.ticc or background comi^els us to follow a humaixi- 
tarian policy, ujjsvt from oilier reasons so that on us the burden is in a Bf:ijse 
greater becanst* have to put an end to everything we have stood for in the 
past if uc- slide in the sli;;htest degree from that position. 1 myself am not 
prepared to move an iota from the position we have held in the past.

Shjri M. A. Ayy&ngar (Madras): ig it part of the agreement with them that 
theirs should be an Islamic State? ^

Shri J&waharlal Nehru: It is unfortunately a fact that they are sucli a state- 
I t  is not for us to interfere in what kind of State any other country has. But 
we cannot help being affected by events and by people living in Pakistan with 
whom We have been intimately connectied in the past, and with whoni we are 
still coTuiected today. So we have to recognize that. People who are living 
in PakisUm tuid the people who are living in India are intimately connected 
not only V)v l>onds of history, not only by economic bonds but also family 
relationship and the rest and it is quite impossible for anybody to say legally 
or intei'nationally it is a new State, etc. Then apart from that you have the 
effects of that. What happens in Pakistan affects India and we cannot help it. 
Therefore this problem cannot V>e solved as between two States' and these facts 
will have tiO be considered, and we have arrived at a position when we cannot 
possibly tolerate for practical reasons, apart from sentimental and other reasons 
a continuation of any suppression of minorities or lack of security of minorities. 
We allow the minorities to come and go and we have an open door policy even 
facilitating their comjug and going )>ut it is obvious that this does not solve 
the }»n>blem l)eeause this may go on for the next ten years and still not exhaust 
the problem. We are not going to wait for that. A solution must come soon. 
If anything comes in the way of solution, it has to be removed. Naturally I 
cannot go inU> any further details about this particular matter at this stage. I t  
is a highly difficult matter but 1 should like to make two or three points clear. 
First of all, the minorities in East Bengal are certainly our concern to the 
extent that they have security and if they do not have security, measures will 
have to be devised to give them security. We do not want a mass exodus or 
an ex(;h»mge of ix)i)ulation but ŵe are going to keep the door open for those 
who want to come or travel in either way and give them facilities and we will 
give them as nnieh help as possible. This is the ba^ic position and for the rest 
we have to be prepared for all contingencieii and developments and take such- 
actioiv as ne(u:‘ssity compels us to.

Sir. the House has been exceedingly indulgent t<̂ me foe all this lime and 
I am dt'ep'y grateful to you for overstepping the time that i? fixed.

Mr. Sp^Ker: The House will now re-assemble at 2-45 instead of at 2-80.
Shri Kamath: Sir. in view of the Prime Minister's îpeech which has been 

necessttrilT long because comprehensive, will you be so good aa to extend the = 
tinie •! discus-sion?
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V r. Speaker: That we shall gee when we re-assemblo.
The House then adjourned for Lunch till a Quarter to Three of the Clock.

The Houte re aeiembled after Lunch at a Quarter to Three of the Clock.

[Mr. 0PBAKBB in the Chair ]
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W I T  j  I 'T T f f f  % T  S l ^ F R  f i ^ R T  ?T »T T ? !^  ^

^  3 r t  #  ^  TT F ^ v r -1 ^  s n n r  ^
^T ??rrg f«F 5 ? r ! R ? T % ^ ^  ^  ^  «t?T f  i ar?r ^  jtt ?rt 

aftr 5T?Tf »r fWt af t  ^  ^  ^
fr?RT W T  w !  5T ift 3i«^fr qiff 5T fiT?s? faaaiHi

^  5T iTH% ^  »nfr??TTiT s f tr  ^  a r m f ^
^  TT TT*TT Tf»TT I T’T % T»T ?q- d  ^?ff %
3Fir ^  p y  f t : ^  ?rf)f ^  i

I ' q r  ^  3TPW«I »T l|»TTt s n n 4 ^ ^  f i l rW

iStr 1 1 t  %  '̂TT5y % ? T ^  ^
t‘, f’TT̂ >nf ^  t  eftjarir f  i ?ft 5-̂ %p ŝft

f i r m  t  ^  '?Tf^m?T ^  ? t T ^  |  ^
^  %  ? r w r r ^  T?3cTT |  I ^  ^T ^ » T R T  ^ ? I T

f q < r ^ «  'T O ' W  ^  » T ^  ^  ^  I ip T

^  WTT ? n m  ^  t  3 f\ T  2T^ ^ T 7 T  ? H 1 ^ f T  I

f«niPT % f?nT*r #  <n# ^sr t  ^  ^ ’r f W f  ^
I J I ^  i t T T | s r m ! T  f ^  ^  t  ^

^\9 ^  ^  « r t ¥ T  ^ c T  3 R 7 T I T  ^  f  I S f f l  ^  W  « F ^

TT #3T^ t  f^T ft ^ ^ ? T T  % ?5T ^  f?«T% 3 ? f ^  m i V  ^  » t| t  <
wr# ?fwr ^  5T̂  I I ^R îT f̂ 5̂f1f # f̂ T?r 11
5ftr>r sn̂ t̂ T; arot̂ T % ^nrf ^  ¥̂ ?twR,
TiBTiTT, *n=rf, mfhr, 1^ »TT?!Tr, ?fe?r n̂̂ r̂r ar̂ T ^  ^
ftPT̂  îTT̂ VR?fhr srftnp ^ t‘ i ??r airsr
^  ft«?% t  ^  «f̂ , aftr ^rm 11 5?t ̂  ift
srw: ?fV f  I ^  ?ft?r m v m f  f  i |  f% ?r? t̂toN

^  ?T^ «I5  ftp?H 1̂  «|JTf fr ^  I
?p?'t ?HT«T t  ^  t  ^  ^  % arfurrr srff
W  ^  I t  %  f®  3 R f ?fifr»i 3rt)tTT ^  «r^

^  f?HT wf <nrr t .  ^  w  t  f*P t̂h r

( ip tt tft s m  trv^eiT«r % ifft s !^  wrr i ipt % f ®  
t3«nn >ft f I ^  % <rt ^  fiw# | ’ ipr *pt arfwKif % wm
3TT̂  arftlTKlf ?TT f*TS»nr «FT% #5^  »tN̂  'WrfTd ?R5TT ^rrf̂  I 
^ f ^ .  fnr̂ »T ^  ^  (Great Britain) ^  filW5r
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«PT?TT f r  ^  ^  ^  ^  flITPlTaff ^  ^«WM %
3n^ anSt 3ft (Commonwealth) ^  |  I ^
vnnHNr ^  aftt ^  fir >m<fhff % ?n«r r̂fir ja N f r r  ^
?fr 3TiT%?T ^  t  • ’Tfl ^  t  ^
3TT^ arphTT ?ft iT f  3iT^»ft I tr*!? ^  ^
% 3irmT % ?T3r  ̂ #' «rr wt w »mT «rr i ^  ^

^ *T W T  ^  ̂  ^  firfetT <iq4W<i %  5 R T  f s n  *TT 1 ^ f T  ^  ^Td *PT
f«T5WTO t  Jrf< firfe^  ̂  ^  ?5T y r^PTt ^q' % ^5ff #’ *T̂  ̂
^ T O t H T  5  ^  ^  ^ T ^ T  5  I

f  5T ^  M  ^  ^  5R?r w  w r  «rfifT'JT a r ^  ? r  11 t  wthW
'rfiRT 5 '*»<?' >pt ^  ^  ^rnr «i î ’t t  ^  ^>r fv m

^?rr ’tt T^«n ■m^ai ^  f¥  ̂  w r  *f>r ^  *!^ ^  i
^  Jrt *TfT^ ^  ^  ^  ^  îKr *1̂  anft 3nj»TR »r^ %*TTj ^
?r«pgrT i ^ «fT«r anShfr %  »t p t ^  #  »TTf a iW R  #  ^»TTft ^  >fNfrT |  
a ftr  ^  i f t ^  f^iTT 1 1  f j n f t f a f t r  %  'jft sif^RFW  ?5ir f r r

^  5T ^  'TC ^  a m  ^  f̂ JTT 1 ^  ^
WT ^  « p f n  f  f*P ! j | ^  ?Tv ? :^  5nr ' r f ^ ^  ^  : t

^  MrfH > fd R  %  w  ^  T t f  H IR fk T T  ? T^
3T3T ^  ?fr <TTfT̂ ?TPT r̂TrTT |  afh: f  ^  ^  ?|ft TW

ftT5?5fr t  qr ?Tft ^  t  ' ^  3TTO
tf̂ ifJTT (Government of India) % ^  i![V 5R^gr

; ^  arrr ^  <7? «PT ^frnrr ^ :
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*<Tha Qovernmdnt ol' Iadi**t deoision to maintain the ban on trade with Soath Africa 
was taken after full oonaideration of all the relevant faotort. J*he ban waf impoaed m a pro. 
test a^ainat the treatment of thoie who at the tim3 of impoailion were all Indians and now 
include PakiAtanifl 80 long as the discrimination and disabilities, against which this protest 
wae‘dirocted, remain, there can be no justification in the opinion of m  Qovernment of India 
Ibr removing the present trade restrictions, and the Oovemment of India do not intend to 
remove them-**

3i\t  ^  ^  ^  ^  ^  :

‘•It is n m'ittor of profound regret to the Oovemment of India that in ih^  tveatm<int of •  
problem wh^oh eifeots equallv the interestn, the riahte and the ho.’iour of PakiaUnia and 
India’is, the Oovernment of Pakistan should have decided to abandon the unity of under* 
•tanding and approach which the matter requires.*'



?ft ^  arm TT f  ^  fW N r % qifiFfffR

W  if  WT VTT 5!<lf TT jpTTO frtft

^  ^ * rr  afhc aft f i m  #  fr*n  f  ^  q r  ^  w
Tt^r I

^  3R T  #■ JT f g

%  ?RSrTT VT f»T ^  ^  T W  t  I 7 fW  ^  %

^  ^»TPT sif^  Jw w  a i^  t  3iH ^imK if  

3 i ^  pTT t  j ^  ^n|5n f

IV l ^ w  firfc w  JT r̂filSiT ^  I

{English tranBlation of the above speech)
Seth Govind Das (Madhya Pradesb): All of us are highly thankful to our 

Prime Minister Shri Jawaharial Nehru that he in a very fjomprehensive speoch 
has very clearly enunciated his foreign policy. We are also proud of the added 
prestige and honour that our country has acquired in the eyes of the world 
under his leadershi|) and we have full confidence in him. Our foreign policy 
is that of world peace and 1  am not in the least opposed to the pursuance of 
this policy. I am also fully conversant with the present world situation and 
the responsibility that has fallen upon our shoulders lifter the independence 
and of which Panditji made a reference in his speech. I also know thin that 
the biggest and the most difficult problem before each and every country of 
the world today is the formulation of the foreign policy. In spite of all this 
and being the stauachest supporter of our Gk)vemment, both Central and Pro­
vincial, yet still I have to submit a few things and I am submitting these things 
inspired with the same feelingg with which I support the Government.

Though the foreign policy relates to all the countries of tlie world yet still 
it Btron^y bears upon the relations with the neighbouring countries. A» for 
example an ocean is a vast ezpanse of water, yet the waves that rise therein 
mostly bear an affinity with the coaat and not with that vaftt expanse of wnter. 
Likewise the foreign policy abo bears the olosest possible affinity with the 
neighbouring countries. After the partitioD of our country when we make a 
study of our relations with the neigUbouring countries tiien we have to say that 
the relations have not at all becc«ne closer or more cordial. For the unpleasant 
relations that we have with Pakistan we are not at all responsible ,̂ we acknow­
ledge this fact. But the question is that in spite of our not being responsible 
for these bad relationg how many countries of the world and specially thope 
neighbouring our country are siding with Pakistan and how many are with m. 
The success of the foreign policy depends upon the number of friendg that we 
can make. I have to submit that these days the world is divided into two power- 
blocs, ^ e  Anglo-American and the Bussian, and in spite of the fact that we 
are not on bad terms with either of them yet if we were t-o see the prop^iganda, 
mostly false, that is being made there then we would come to know that 
Pakistan is being support-ed there and we are being opposed. The Press of 
our country only is supporting the Government and we are not getting any 
support, wiiatsoevw, frotn anywhere. I  very humbly beg to submit to Panditji 
that the adverse criticism that he made today of the Indian Press is not at all 
right and proper. 1 do not want to allude ^ a t  our Press in genenU is not at
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[Seth Govind Das]
all nt fault, some newBpai>ers may hava been at fault, and if any newspapers ore 
really at fault then tboy ought to have been named instead of making a 
Bweepiijg remark against the Press in toto. The position and status of the 
Press in India today is not what it had been in the past and iiT^sponsible 
news-items and comments do appear therein even today. .So the thing that 
has pained me most in Panditji's speech is his sweeping remarks about the 
Press, in general, because only the Press is affording the Gk)vemment the 
greatest possible support. .

Besides this we have jk> see one more thing also. After maintaining most 
cordial relations with the entire world how far we have been able to benpiit 
ihe people of our own country and those of our people who are in PaliiBtan 
and other countries of the world. I remember a story written by our famous 
Hindi author Shri I*remchandra. 'Wie story is that in some certain village 
lived a man. He used to distribute sweets to all the children of the village. 
All the children wore highly attached to him but so far as the children of his 
own household were concerned none of them ever got any sweets. The same 
such thing is happening with us also theHe days.

The foreign policy can be divided into three parts. One relates to Pakistan, 
the second relates to the other countries of the world and the third relotos to 
thos2 foreign countriHS where our countrymen have settled in very large numbers. 
The biggest problem today \b that of Pakistan and our Prime Minister h a s  just 
now given out that whatever ig happening today is 'lot at all a peinmnent 
solution of this problem. As regards the problem of the exchange of population, 
he has just said that this step is not at aJl wise. He did not say anything 
about the war. 1 am also deadly against war and T acknowledge that this 
exchange of population also is not a good thing. But as we had to accr^t the 
partition of the country in spite of our not contributing to the Two-Nation Theory 
idenlogy, in the same* way I beg to submit that there can he only two solutions
of this question. In the end either there would be a war or in case there is no
war then we, aftt«r pocketing insults after fnsults, will have to agree to this 
exchange of population between India and Pakistan, may this thing take a lot 
of time or may we have to come across any number of difficulties and obsiHcles, 
but this will nave to be done. To me at least there do not appear ony other
solutions except these two. Our Prime Minister has just said tliat there
ahould not be any invasicui on Nepal^ it is perfeotly right. But the question 
is that like Nepal we have other neighbouring countries also. There is also 
the question of those of our countrymen who have settled in other coinitnee. 
Then the first part of the foreign policy pertains to Pakistar. and the second 
pertains to the other countries of the worid. I am perfectly in favour of 
fceeping cordial relations with them, but these oordial relations must not be 
of a merely neutral or negative nature, the friendship must be true. We 
support their cause and vice versa they must support us.

•

Whatever I have to submit about the third part relates to those of oui 
pantrym en who have settled in the various colonies. This also happens to be 
my favourite subject because for the last 27 years I  have been taking a keen 
interest in this matter. As far as these colonial brothers of ours are concerned 
I Vicg to submit that their condition has gone from bad to worse since our 
attaining independence. Their number also is not less. F<mr million Indians 
live in the foreign oountries. South Africa; the foiu* countries of East Africa, 
Kenya, Uganda, Tanganyika and Zanzibar; Malaya; Burma; Ceylon: Dutch 
Guiana; British Qnlana and Fiji are those countries wherein o\jr countrymjeo 
have settled down ill large num li^ . Their comKtkm is still the aame as before. 
I t  has deteriorated somewhat. The problems in all these countries are
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prftotioally the same. They have three problemB, The firgt is that no new 
Indian settlers can go and settle there however near that ooiony may be. Tha 
second problem is that the Indians who have permanently settled there are 
not being given citizenship rightB. The third problem is tlmt in fcome countries 
like South Africa the colour prejudice has bo much increased and the, condi­
tions have So much deteriorated that no civilized country of the world oan  ̂
for even one moment, tolenite this state of affairs. There are some way-outs 
iilso. By merging our rights with those of the aboriginal population, we should 
try to organise a united front. Besides giving moriJ support to our cause we 
must compel Great Britain to come forward to resolve ihe problems that are 
found in those countries that are in the Commonwealth. Our country also is 
a member of that very Commonwealth; and if even in spite of this fact the 
Indians there nre meted out shabby and inhuman treatment then it is highly 
improper. I £uUy belie\'e tba4 if Great Btritain would intervene and try to 
j»solve this problem it would be resolved. I had gone there once when ws 
•had some dispute about the clovdA trade with Zanatbar. M tluit time ibis 
problem was somewhat resolved a t tha intervention of the British Govemmeni^ 
I  fully bdieve that if tiie British Government would csare to intervene then 
ahe can perforce get all such problems> that are found in the Commonwealth 
countries, resolved.

The most important question a t thia lama is of 8 oui^ Africa. I congratulats 
bon. Pandit Hirday Nath Kunzru for the splendid work that he did there. Bui 

- I like to submit that this problem is not easy to resolve. Even after
a Bound Table Oonferenoe what our position would be, oi^nnot be 

imagined. As far as the question of South Africa is oonoerned PaJcistan has 
stabbed us in the hack and has proved false to us, Bhe ha® waived all trada 
restrictions and bans against South Africa in spite of the fact that we have 
not waived any. I wish to submit and in as many words that as far as this 
Hound Table Conference is ooncerned we have not to enter into any agreement 
witli Pakistan on this subject, and when we aotually sit at the Conference then 
we should not in the least care what Pakistan does or whether she casts her 
lot with US or not. The Government of India herself had issued a White Paper 
qn this subject. I wish to read out to you a few extracts from the same:

Gbvemment of Indis’s daciaum to Bsteiaiii the bsa oa trade with Sooth Africa 
wtm taken sftac la^  otn|idml»oa of all wnkmnt M m , Ths baa waa imfMMd aa a 
protest againtt t ^  treatmoQt of those who at the time of impoaition were all Indians and 
now inolade Pakistanis. So long as tba diaorlminati^ and i&abiUtiai, a^ainat wbioh thia 
protest was directed, remain, thara can bo no jnalifiaation in the opinloa of the Qovawh 
tneot of India for removing the preaant trade restrictioai, and the (government of India 
•do not intend to remove tim.*'

Besides this it has also been mentioned in the said White Paper:
**It is a matter of profound ragret to tba Government of India that it) the traatmai|l 

ef a prohlam wUoh eqaailj tha lalewle, the rfefala aad tha hoaoor of Paklslaiito
aad Indiana, tha Oovsmmeisi of Pakiaiaii shookl hava daaidad to abandon the unity of
onderBtanoing and apprf̂ ach which the matter tequires,"

So after the issuing of this White Pa{>er I  believe that in future we would 
never, in the least, oare about the attitude of Pakistan in thig matter aiid we 
would remain firm on our decisions.

About the foreign polity I wish to submit only so muoh that we have to 
■support oiur Government in toto. Under the leadership of Pandit Nehru our 
im i^ an c e  in the foreign countries has high^ increased and our prestige and 
honour have also incmwed in the e ^  of the worM. But I  wish to submit 
aa mrtch at least thitt our foreim poUcy instead oi being merely neutral and 
ciegatlve should be active and b ^ .
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81ui K am ariur (Bombay): The situation that oonfronte us all in one seotor 
of our external affairs is so serious and so fraught with potential dangers and 
difficulties that 1  tempted to think for a moment that any elucidation today 
of the principles underlying our foreign policy or any other subject connected 
with our external affairs may look rather academic. But this situation haa 
been with us during the last two or three years, the dangers facing us and we 
facing them. Thus we are taking also a long view of affairs and guiding our 
conduct in the light of our judgment. I t  is from tihat point of view that I  am 
addressing you thig afternoon on one or two particular considerations in general 
and, if I am allowed the full fifteen minutes, during the last seven minutes 
I  shall take the liberty of placing one or two considerattons for the consideration 
of the External Ai^airs Ministry.

Doubts have been expressed in certain quarters regarding the effectiveness 
of what has been termed our 'passive' or 'neutral* policy. I t  was made clear 
to us this morning by the hon. the Prime Minister. The policy that the Gk>v- 
emment of India have been pursuing during the last two or tnree years, ever 
since the attainment of freedom, is not really negative in its? character. It was 
necessarily vague in tbe beginning, as it could not* have been explicit. The 
foreign j)olicy of a country i& the result of a continually evolving process. Am 
the Prime Minister observed once: I t is definitely limited by the environmenta 
through which the countiy is passing. Our foreign policy ig bound to be largely 
influenced by the way in which events took t^ieir course after the achievement 
of our freedom. But, during the last two or three years that |>olicy has urider- 
gone a definite evolution and we are today in a position lo tell ourselves pre­
cisely what that foreign policy means. I  have had a look at the various state­
ments authoritatively made on this subject, but I  have 7iot been able to find 
a clearer and more lucid statement of the present nature of our foreign policy 
than in the very remarkable speech which the Prime Minister made in his 
address to the Columbia University in New York, I  take the liberty of quoting  ̂
that, beca\i8e to my mind it lays down in very clear terms the precise content 
of our foreign policy. This is what he said:

'Thus sh« (India] baa tried to combine idealiim with national intereit. The main 
objectivea of tliat policy are: the pnrsnit of peace, not through alignment with any major 
power or proup of powers, but through an ind^m dent ipproacb to eaeh ccntrovwila! m  
disputed issue; the liberation of aubjeot peoples; the maintananoe of fiwedoni. both iiillonal 
aiKl individual; the elimination of racial diBcriroination; and the elimination of want, 
disease and ignorance which afflict the gnater part e f  tha i ^ d ’s popaMoiL**

Thig is A very clear statement of tihe objectives of our foreign policy and, 
naturally enough, in our national activities and in the international spheres, we- 
have been guided by the principles stated as underlying our foreign policy.

There is another aspect of this question and it is this: It does not! exactW 
rnntter ftcj much what a nation’s foreign policy is as the importance whictt 
that particular country hold? in international opinion. We all know whati the 
foreign policy of indo))endent China was four years back. But today if our 
previous ally General Ohiang-kai-Shek makes a statement about his foreign 
policy, ho would not be taken as seriously as he might have been taken four 
years ago. Two and a halt years ago when the Prime Minister spoke of our 
foreign policy we were passing through rivers of blood. Nat/urolly, the world's 
papers were full of that story and a year later, five or six million of our country- 
n»en crof̂ sed from one border im the other. There was a huge refugee problem 
and pictures in foreign journals showed refugees wearily moving along. A 
little later international opinion recognising slowly but surely that Independent 
India wns integrating herself and tfjat the 500 and odd States were being 
welded into one harmonious whole, there came a further recognition of the 

seriousness of the problems and the methods by which India had been trying 
to solve them. Now has come a very slow but sure recognition in the worid
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that when all is said and done those who are in charge of the destinies of India 
during the last two and a half years have acquitted themselves well.

1 have had occasion to glance through what might be called a cxo88-86otioi> 
of public opinion as expressed in the joumato. I t  naturally varies from country 
to country. There is the English press which is still preponderatingly reac­
tionary and conservative. Then there is tiie press in France which due to ita 
association with British Imperalism till yesterday still continues to be unfavour­
able in its comments on India. I  thought it worthwhile to have a cross section 
of public opinion in the U.S.A. which might be said to be non-imperialistic in 
Its intentions, at any rate for the present. I will not tire the House with long 
quotations. I  thought best not to quote an idealist who believed in the ideals 
in which we believe but to pick up a hard-headed businessman, because hardly 
is it the case that businessmen ever do not consider what they say. They are 
given to realities and we might attach substantial value to what they say in 
respect of any particular subject of public importance. In an ariacle by a 
responsible American, Mildred Hughes, who is Executive Vice President, Far 
East American' Council of Commerce and Industry, one of the principal com- 
mercinl organisations of America, this is what he has said about India today:

'^Taking everr thing together she (India) hat aohieved a remaritable itabilitj. In 
two yean since her complete independence ihe hae emerged at the primary power in non- 
CommoniBt Asia The new Gtovemment's record of oonsoudating more than 560 independent 
states into a solid political unit is substantial in sise and effective in character. Th»~
leftHemhip of dynamic, resourceful Pandit Nehru is responsible in no ainall measure for the 
Hcliievenient of these spectacular gains in such a short period.”

Judging on the whole we have reasons to believe that we are entitled to take 
not a pessimifitic view of the position which India occupies in the international 
sphere. That was what might be expected of India, Though India has been 
new to freedom so far as this century is concerned, India has not been new to 
the world so far as national reputation is concerned. In the international 
world there ha8 been a great deal of appreciation of our culture, great respect 
to Mahatma Gandhi and considerable respect to those who are in charge of the 
destiny of our country and by and large a very deep and continuing respect for 
the ideals which have been inspiring the general thought of our country. On 
top of it we have the world's sympathy in some measure with regard to the 
troubles and tribulations throucrh which we hav^ been passing. Bo in my humble 
opinion we need not be disturbed in the least by what view the Security Council 
for the moment takes or what the Daily Telegraph says in London. We have 
to develop a certain amount of self-confidence, faith in our own selves so as
once for all to abandon the idea or the habit of judging ourselves by what
others say about us.

Prof. Banga: That is what we ar« doing.
Shri Kannarkar: I am sorry I have not got the time to reply to the inter­

ruptions. ‘

 ̂ The second point which i  was trying to make was that consistently with the 
importance which India was bound to achieve, she has been slowly but steadily 
achieving a position of importance in international Councils. The report here 
makes it clear that India has been a member in all the important organs of the 
TJrdted Nations and one happy feature of the last session, *the Fourth General 
Assembly of the United Nations, was that for the first time during the pas^ 
three years India re ^ y  stepped out of what was her own sphere and made a 
•ubstantial contribution to the solution of some of the world's problems. TIj/S 
Government of India representative's attempt at finding a solution regarding 
Atomic E ner^, the part which our representative took in the solution of tha 
Italian Colonies problem and other problems were a noteworthy feature. For
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the first time we landed ourselve* outside our own spbere and I  am very happy 
to say that what has been termed wrongly as a neutral policy b u t  wJiat we might 
correctly call the constructive peaceful policy, has largely helped India in getting 
a very good hearing a n d  a preat d e a l  of attention f o r  whatever she h a s  been 
saying. I a m  divulging no secret when I say ttiat in spite o f  the best efforts 
on behalf of our present opponents India woe able to secure 57 out of the 6 8  
votes at the time of the election to the Security Council. In that way we are 
n m k in g  a s lo w  a n d  s ti^ ad y  progress.

Now I come to the points to which I should like to draw the attention of 
the hon. Prime Minifiter and his Ministry,—points relating to actual working.

As events have it, w e  have naturally come to attach a very great importance 
to t h e  political nsy w ct in international questioutt and th e r e f o r e  I s h o u ld  s a y  w e  
have fared f a i r ly  w e ll in that sphere. There is another a s p e c t  to  which also 
we h a v t  attached a f^ ie a t d e a l  of importance b u t  w h ic h  waj h a v f i not b e e n  able 
to follow up as efficiently as we might have, I refer to the increasingly im­
portant econoiiiic a f fa ir s  section of the U.N.O. We have been a member of 
the Economic and Bodal Counoil, we have been a member of the Boonomio 
Commission which w o rk s  under the Social Coimcil and we have taken a fairly 
active interest in the question of the undeveloped and under-developed countries, 
«noe it was first mooted. In fact India is looked up to for guidance by most 
of the u n d e v e lo p e d  countries in several matters.

I regret to say that our representation in economic matters has nob been as 
consistent as it might otherwise have been. In all other delegations there is 
some economist or other continuously attached to the delegation. In the 
econorfiic tield if there is one man who is working continuously, he knows exaetly 
what is happening. As at present one of the problems is that each man that 
has been sent out on a particular mission has to study all the previous literature 
because he might not have been present at the eturlier sessions. I  would 
therefore urge on the Ministry to consider the advisability of having a very very 
strong representation on the economic side, in the United Nations for the parti­
cular reason that just at the moment the united Nations have been evolving what 
they term t^e “ Expanded Programme ol Technical Aseistanoe.” There is 
much that we can gain by way of technical assistance from outside. This 
scheme envisages the collection of Rs. 1 0  crores to be spent during one year and 
the idea is to enable each \mder-developed country to invite tech^cal asaistanee 
to it in the same way as it is invited to contribute such assistance as it might 
be possible. I visualise under the scheme that it is just possible that India will 
have to bear the brunt and be the pivot for the execution of the technical 
assistance programme of the United Nations, in Asia. From that point view 
I should very respectfully request the Prime Minister to give suflBcwnt import­
ance to t h i s  a sp e t^ t of t h e  question. •

The last point is regarding the advisability of .developing contacts with, 
firstly, the universities in foreign countries which are the hub of national and 

•eultiural life. Secondly, we should keep ourselves closely in contact with all 
those institutions which all along have taken a deep interest in oriental studies. 
Thirdly, I  should invite the attention of the Ministry to the advisability of getting 
into closer touch than is done now with all those friends of India who have been 
following and helping our progress towards freedom during the past twenty year* 
and invite them here. Finally, I  would invite the attention of the Ministry to 
the urgent need of keeping ourselves in touch with the students who number 
about 2,000 in the U.S.A. and more than 2 ,0 0 0  in the V, K. and arrange 
matters in such a way that they might each in his own humble way become an 
tinofftciaJ ambassador of India, wherever he might be studying.
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Hr. Spoftker: In view of the large number of speakeii I  would
• 6 t  a  timei limit of ten tninutcd which might be extanded a litUo 
in epeoial ca«es. If every one avails himself at the ntenaion 
acme of the speakers wiU have to be dropped* I  understand ibai 
about half an hour might be required for the Minister's reply and I  wiU oall ujxm 
him to reply at 5-30 P.M. The House will sit till 6  P.M. today.

Uuri Tfeilik Antbony: In discussing foreign policy under present world condi­
tions I realise that the subject is both a difficult and delicate one and the views 
of Members, if not expiieBsed responsibly inHy be embarrassing to Government. 
I t  is inevitable on a subject like this; where the Members of the House csnuot 
be in possmion of the facts and the information which wre available to the hon. 
Prime Minister and to his Ministry. Because of thig tliere may be a tejidency, 
which may be excused, on the part of some of us to indulge in rather sweeping 
gen43ralisation or in facile aasumption. But in spite of th m  d i^ulties £ wish 
to Bt>ek elueidfition "on ccrtain vital asf>ect8 of our foreign policy and uIho to 
conimtiint on them*

There cannot be the slightest doubt that our Primi? Minister as our Foreign 
Minister has earned not only the appreciation but tiie gratitude of the naMon for 
what 1 regard as his deft and statesmanlike handling of the difficult and delicate 
subject of foreign poH^. I believe that it is hid statesmanship alone which 
prevented India 6 x><n f^lowing the unhappy example of Burma, which pre­
vented her in the first frenay of her newiy found independence from cutting ner- 
eelf adrift from her old moorings before she forged new moorings. I believe it 
was no easy task for him, in face of the upsurge of Asian sentiment against all 
colonialism, both pa«t and present, to persuade India to retain her old friend­
ships. And I believe that it is entirely to hip credit that India has not forsaken 
her old friendships.

The other aspect of our foreign policy is that while we have adhered to our 
old friendships we are not to make, gra4)uitonsly, new enemies. I believe that 
the path which the Prime Minister has struck out for our foreign policy is a 
straight and narrow path. Rut biblical history whow'fi tliat it is not always 
pi>«sil)Ie for people with the best of motives and the strongest of charactcrs 
to :;dbere to that path becaUR̂  of the inan> iwmptations that may 
surround it and because of the presence of powerful siimers. But wliat disturbs 
me even nior̂ j is that in respect of those who have chosen in the past to follow 
a straight and narrow path, international history i$« strewn with the skeletons of 
the people who have followed or sought to follow this path. My own fear is 
while we are seeking, quite rightly, to follow a straight and narrow path in inter­
national relations, that events—international events—are moving at such a 
tempo and at such an increasing tempo that they may overtake and even over­
whelm us. I know that It is impossible, and the Prime Minister has enipha- 
sieed the fact that int^^mational conditions today represent a veritable maze and 
it is not possible for any one to simplify the issue.

I know here that I am treading on difficult and delicate ground. But from 
an immediate and more especially from a fairly long-term point of view, I  
believe that our foreign policy is faced with a certain stark issue. The problem 
of Pakistan is a very »al problem, it is a vital problem, it is nn explosive pn>- 
blem, it is an imm^iate problem. And to that extent our vision tends to be 
|wo(?cupded and even our judgments clouded. But I believe in the final analysis 
the issue which faoes us in our foreign policy is the issue between democracy, 
as w** know it. on the one side end Coi^unism  on tiie other. I believe that 
it is not only ael^delusioD, but it will be daogerous seU-dalusion, either to hope 
<ir to believe however esemplwjf our motives in the international plane, however 
genuine our desire for neutraiify, how4Prer genuine our desire for friendship with 
all natkins, that Communism will in the final analysis lespent our n««utraiitj 
and our loftiness of motives.
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[Bhri Frank Anthony]
1  oaxinot forget that the main avid plank of the Cominfonn was to oommumse 

the world. I t  waa ae a sop to Allied sentiment suspended during the war, but 
since then it has been renewed with ren^ewed vigour. 1  feel that that objective* 
stands very much in the forefront with Communist activity. 1 also feel that 
today, Communism contained in Europe by Marshall Aid, by the Brusaels Pact, 
by the North Atlantic Treaty, by Tito's defection—the Communist tide contained 
in Europe—tis seeking outlet in non-resisting and largely non-resistent Asia. Aa 
1 have said, for democratic India 1 believe ^ e  issue is a stark one: it is a plain 
issue of survival. I do not believe that when we face this issue, if we face it 
realistically— ŵe can be accused of aligning ourselves with this or that bloc. In  
facing this issue India cannot stand still; India dare not stand still. While 
India's policy is an avowed policy of active neutrality, I  do not believe any of 
us should interpret that active neutrality into meaning that it should so petrify 
our foreign policy that it should make us passive or hesitant when our frontien 
are likely to be affected, or that it should prevent us from pursuing it more 
directly and more closely. I t  was conventional to say that for the purpose off 
security the frontiers of France were on the Bhine. I  do not think my analogy; 
is miscoDstrued or that I am indulging Tn a hyperbole when I say that I feel, in 
this ideological war which is being waged at an increasing tempo, that the 
frontiers of India are Indo-China on the one side and Tibet on the other. The 
hon. the Prime Minister referred to Indo-China this morning. I  feel today thai  ̂
Indo-China is literally the gateway to South East Asia. If Indo-China is 
assimilated to Communism, then I think it will be only a matter of time before 
Mnlaya, Burma and perhaps even Indonesia fall before the advancing Conmiu- 
nisi tide.

I do not propose to attempt to analyse the merits of the position in Indo­
China. I admit the fact that French colonialism with the reluctance of French 
imperialism to release their grip over Indo-China have definitely aggravated the 
position there. As regards Ho Chi-Minh, the suspicion and the avowedly ex­
pressed Communist support both from Soviet Bussia and Communist China and 
Soviet satellite States have exposed where his sympathies lie. As regards Bao 
Dai it is contended that he is a puppet of the French administratioh. But 
what I wish to underline is this. The Prime Minister has said that the utmost 
that wo can go is only to give theoretical support to those people. Whatever the 
real position, to those who in fact represent the last remnants of defence against 
Communism in those Asian outposts, I believe even India’s theoretical support 
is of very considerable help. India today is regarded as the nerve centre of 
democracy in Asia. I feel that even India’s moral support can and will help 
any one of those Asian outposts in their struggle against Communism. To the 
extent tliat India, for reasons which are quiti  ̂ substantial and acceptable, may 
deny these remnants struggling against Conrimunism that help, to that ex ten t! 
believe she may tend to weaken these people and these outposts in their struggle 
aj^ainst. Communism. ^

One m a t t e r  on w h ic h  I w ish  to  seek a l i t t l e  elucidation is India’s attitude 
towards Tibet. Here a ls o  t h e  p o s i t io n  is  not without difficulty. I t  is overlaid 
with a certdin amount of confusion as t o  Tibet’s p o l i t i c a l  s t a t u s .  But I believe 

t h a t  a s  f a r  back as 1920 o r  1921 Tibet did definitely assert her independence. 
There m a y  be a tendency for militant Chinese Communism to reassert the 
v e s t ig e s  o f  Chinese s u E e r a in ty  which at one time w a s  recognized. Here again, I  
feel t h a t  India should elucidate her position. The Prime Minister would bo 
pleased to let us know whether here again witii regard to this Asian outpost 
which I regard as an outside frontier of India, we wiU stand up and see it being 
overrun by this Communist tide. I  am fully aware of the difficulties which murt
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oonfroni our Prime Minister. He has to respeot national sentiment, and 
national sentiment wiU repudiate any open alignment on his part on 
behalf of the country with either of the two power blocs. He has 
to respect national sentiment; although in this particular respect it is inolinad 
to be over-suspicious, he has to respect it by not entering into any undue 
friendships with even the Western DeniGcracies. Because there is this tendency 
to undue suspicion in^he country—let us recognise it—any kind of friendship, 
however wholesome and salutary, with the Western Democracies, with the 
Western countries, is bound to be misconstrued into subservience to European 
hegemony. Then there is this great tradition of non-violence T̂ riiich also tends 
to misconstrue policies as aggressive which are, in fact, only defensive and 
iprecautionary.

Thus, I believe, that because of the careful, the necessarily careful, policy 
which the Prime Minister has pursued, not so much this Anglo American bloo 
but perhaps the Americans misunderstand India's position. They probably 

regard India's position as that of a passive and a hesitant onlooker. I may be 
mistaken, but I feel that Americans—some of them—tend to feel that India is 
not a safe bet in the international field. May I say that I  would regard this as 
a perfectly worthwhile risk, that I would risk even being denied help, when we 
need it, from the Anglo-Anuirican bloc if there was some reasonable certainty 

tha t our policies, inspired as they are by the highest motives, would guarantee 
respect for Indian neutrality? But it is my opink>n—^people may not. agree 
with me, but it is my opinion—that in the final analysis India's neutrality 
will not be guaranteed, it will not be respected. I  know that in saying this I  
perhaps am treading difficult ground, but unlike democracy communism knows 
what it wants, and I feel that one of communism s wants is India, that soone** 
-or later communist policy will be directed to the absolution of India. Com­
munistic technique which today has assumed the precision of a science, how­
ever, maintains an unchanging and a constant pattern. To my mind, com­
munist technique falls into two stages. The first is a covert stage of finding 
adherents in a particular county, of giving them all possible underground 
support while they are burrowing into the vitals and the foundations of the 
State. The second stage is when the communists feel that the occasion is 
opportune and they precipitate a headon clash and shamelessly give all possible 
support to an overt movement. I believe that in India we are witnessing the 
first of these two stages of communist technique. It is not something which 
is peculiar to India, it is a fault peculiar to democracy—democracy is always 
^  late starter. It is said that democracy only begins to act when it is over­
taken by sudden calamity. To that extent it is weaker than dictatorship. I 
feel that in spite of the great achievements of our Prime Minister and his 
Ministry, perhaps today there is a greater urgency to this problem from a 
short-term, and more especially from a fairly long-term, point of view. I  
believe that India's best interests will be served if notice is given of the fact 
that India has been alerted, that India for the sake of her survival will not 
only maintain the attitude of a neutral observer but where necessary India 
will take positive and positively decisive action. *

[M r . D bpijty-S p e a k e r  in the Chatr,]
Shri HOMftin (Bihar): We are all proud of the manner in which the

affaire of India have been managed in ihi  ̂ intemational field. The Prime 
Minister has increased the stature of India in the oouncils of the world and the 
position which India has gained today is one of which every oitta:en has reason to 
bo proud of. 1 wish to confine my remarks at the moment to only on® aspect 

of our policy. I  refer to the question of the troubhMi in Ea#it BengvK I t  is 
well-known to the House that in the beginning India made proposals to the 
Pakistan Government for a joint enquiry and for a joint tour of the two
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[Shri Hossain Imam]
Premiers. An imexoeptdonable proposal was made, but we do not> know t te  
reasons or ihe grounds on which the Pakistan Government rejected it. To u» 
it seems there oould have been notliing more fair, more just and more honest 
than this suggestion of ours t^at we should make an enquiry and that the two 
Premiers should tour together. I t  is well-known that prevention is always better 
than cure and if any efforts made by the two countries afe fruitful in bringing 
security to the minorities, then that is a thing which should have the support of 
every thinking citzen of India and of Pakistan. I t is only those who have 
suffered the difficulties of migration that can know full well what are the 
implications of it.

It is very easy to talk of jexchanging populations or of accommodating people, 
but they are not like bricks which you can stack. They are human beings, they 
have their requirements, they have their needs, they have their stations and they 
have their connections and all £hese things are uprooted when a mass movement 
takes place. The world has never known a movement of the nature that we 
had in the dark days of August, September and October, 1947. No one can 
with a light heart t ^  of anything which would result in a mass movement 
of that nature. We feel that India has been doing everything in its power to 
give an aBRiirance to the minorities that they will be safe. I t is necessary that 
Pakistfin should also not only say things but actually, by action, make the  ̂
minorities contented, for it is in the interests of the Muslims of India that I say 
that the minorities in Pakistan should be contented. No Government in power 
cttfi give m  security in India—it is impossible— îf the minorities are not well 
looked niter in East Bengal.

Personally I feel that it is not by bellicose talks or irresponsible utterances 
or exaggerated publication of news that we can bring about the well-being of 
thos3 in whom we are interested. It is, as tbe hon. Prime Minister very wisely 
remarked, by restraint and restraint alone that you can have the well-being of 
the people in whom you are interested. What happened when The Dawn 
published that news of ten thousand having been killed in Calcutta? Did it 
advance the cause of the Muslims of India or did it bring about more trouble to 
them? I believe that it has done more harm to us than any act that others 
might have done. Similarly, exaggerated accounts published in India about 
the casualties or atrocities in Pakistan do not benefit those who are there. Such 
accounts create a sense of insecurity, they make them nervous. Newspapers 
are so widely read today that news spreads like wild fire.

I, therefore, feel that it is in the best interests of the two countries to have 
restraint, even in spite of provocation, whenever there is provocation. Not that 
anyone denies the existence of provocations, but what is the most wise action 
which we can take? Is it wise for us to behave in the same brutal manner in 
which animals behave? We cannot copy the methods of animals, but I  feel 
also that India owes a duty to its own position in th% world to uphold it*- 
pharact^r in spite of whatever may happen in the other country. Our posxtion 
is not the same as that of the other countries. You have in Europe countries 
like Germany, England and also Luxemburg. Is there any comparison between 
them ? Similarly, whatever those who are in charge of the destinies of Pakistan 
may do, we must always remain sober and wise.

Shri TinuailA BiO (Madras); I t  is not by mere accident that you are in 
charge of this portfolio. “ Foreign affairs’' has been a favourite subject with 
you evt*<n long before we achieved our fi*eedom.

Mr. I>epnt]r-8peakef: I am not in charge!
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8hri Tlrnmala ]Uo: I am Borry. Even though by my i n a d v e r t e n o e  I have 
said BO, X a m  sure the Deputy-Speaker w ill not appropriate the oomplimentfl 
to himseli, because he k n o w B  too well whom 1 meant*-! meant the Prime 
Minifiter.

Our Prime Minister had a prevision of what India’s future was going to be. 
We all appreciated it when he returned from the Brussels Conferenoe of Non­
self-governing Peoples in 1927 and started organising the Foreign Afiairs Depart­
ment of the A.I.C.O. Since ther. he has prepared himself and he has oeen 
the maker of policy for the Congress, which he is now implementing as the 
Prime Minister of Free India. We have been committed—this nation hai  ̂
been committed—to non-alignment in regard to foreign policy. We have 
decided that we will not align ourselves with anybody who is an imperialist and 
a waimonger. We are always against imperialists who are enslaving people. 
We have decided that we will chalk out a policy that would suit the beat in­
terests of India and it would be based on high principles of morality and ethical 
conduct. I t  is given to our Prime Minister to implement that policy. With­
in eightei^n months of assuming charge, he was welcomed in the United Nations 
in Paris in 1948 by all the highest statesmen in the world as a personality much 
above them in the field of international politics. I t  is the fundamental cor* 
rectnesfi oi our attitude that hag been well laid down in our idealism that is 
responsible for Tndiii assuming her rightful place in the polity of nations. Our 
Prime Minister has always championed the cause of the oppressed people. 
Within hardly two years of our attaining fi*eedom, Indonesia has been the first 
friend of ours who has reaped the benefits of our policy. Whatever may be 
the armaments,, whatever may be the power, behind these imperialists,— 
whether it be the French, the British, the Dutch or any other—the moral power 
of India could Jiot he resisted. Our Prime Minister stood firmly by the side of 
Indonesia and has got its emancipation by championing its cause and by con­
vening a Conference last year. No body expected that that Conference would 
beir fruit in the course of one year. But it is due to the correctness of the 
stand taken by our Prime Minister with regard to other fellow-Asiastic nations, 
India is on the threshold of gr^at changes. India is situated in a key position 
between the East and the West. We have to look to our neighbours. Our 
neighbours have to be strengthened. Volcanic changes are taking place round 
about us. Leave alone Pakistan. China has become completely Com<- 
munistic, but on that account India is not scared. India is not afraid of either 
Communism or imperialism or American dollar imperialism.

8hri B. Das (Orissa); Well said. *
Shrl Tlrnmala Bao: We have chalked out a course which is suited to the best 

interests of not only India but other peoples in the world. FVc»m that point of 
view, we have got a duty to discharge and it is not mere armaments alone that 
count in this world.

When I see what is hapf^bning around us, at times, I  wonder whether we 
are right in aligning ourselves with the British Oonunonwealth. There are 
now thre^ Power blocs: the Americans, the Russians and ihe Britiah Empiro 
bloc. All of them are struggling for power and one can see that the aligxiiiut 
of British foreign policy has always been cunning, intelligent, keeping two 
Powers fighting and trying to maintain its supneme position in world. 
America does not desire territorial expansion. It wants investment; it wanta 
its goods to spread all over the world; it wants markets, and by the peouliur 
.economic position which it has come to occupy in the world, it hos established 
its monetary supremacy in every part of the world. Whatever you may aay, 
American imperialism has got all the purse-strings of the world in its hands. 
I t  has got the World MoneiC^ Fund in America. I t  haa started the .World Bank
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[Shri Tiruxnala Bfto] •
in America, I t has started lend/lease, the Marshall Plan and the PJan for 
development of under-developed countries. I t  always wants to see that its 
vlctiiiis do not become economically \\ eak but are maintained at a ocrtain 
fiubbifttencu level, so that its goods can be consumed all over the world. Now, 
Great Britain, though it has lost its Empire by losing India, is still t»7 ing to 
inairtaiu what it has got by keeping all the seven seas open to it. All the 
machinnlions of Great Britain are visible in the Middle East, where she is, by 

-one method or other—by one device or other—keeping up a dominant position. 
Bussia is, for its own purposes, trying to dominate the world by spreading its 
ideology all over the globe. It is a very difficult proposition for any Miiiieter 
in charge of the Foreign Affairs portfolio in India not to align his policy to one 
or other of the warring groups without treading on the toes of one or the other 
of them. If we are consistently to work out our destiny, we should be chary 
of these Powers. There is so much of distrust among these Great Powers. I  
just want to show to the House the kind of propaganda stuff that is being 
broadcast by America in regard to Russia. T^ey say:

**A ihort tirae ago a high-ranking Soviet peruonage attending a celebration staged by a 
Oummonist Mtellite OoTemment was indaced by another guest to talk. This is what h« 
said , *If only we coaid hold these gentlemen of Washington and London at the card tabU 
for, say, another 24 months, we oould then oall it a day by inviting them to hand over their 
wallets withont much ado and telling them to get going-home.' **

Shrl B. Das: Why do you read such trash?
Bhii Timmala Rao: I would not like to call it trash. I value this informa­

tion. because information publishjed in this Inielligencfi Digest six 
months ago hag come true in many respects. Therefore, there is some truth 
in whnt is being published here. Now, America is proud about the atom bomb; 
but Russia has evolved the hydrogen bomb. Russia is conscious of her ability
to produce many more deadly weapons, that will teach a lesson to America.
Therefore, I want the House to consider how much of mutual suspicion and 
antagonism exiRts among these big nations. We cannot chooBe between them. 
We cannot make ft choice and say that one is better than the other. Under 
the circumstances, it is a difficult job for any Foreign Minister to make his 
polijy clear. Nonetheless, we have shown extraordinary courage of conviction 
and wisdom which will be appreciated in the long nm. Wherever our Prime 
MiniRtor has gone, he has been fet^d. When be was treated as the great guest 
of tho U.S. Government, he refused to be drawn into the spider's web of align­
ing himself with American policy.*

Shri Kamath: Where is the spider?
8hri Tirumala &ao: You will understand me when you read my speech. I 

cannot annotate my speech side by side. I  have no time.
Therefore, what I  say is that we have not aligned ourselves firmly either 

with America or Russia or even Great Britain. •
At times I feel so angry at the petty and T would almost say ‘mean’ be­

haviour of the representatives of Great Britain in the United Nations. They 
profess friendship here. They talk nicely to us. and then they go and pull 
string's behind our bnoka against us in the U.N.O. on tho Kashmir question. 
The consistent attitude adopted by Sir Hartley Shawcross, the British Attorney- 
General, an astute lawyer and a seasoned politician, towards India on the 
Kashrr*ir issue in the United Nations Organisation, does not speak of tha good­
will or the good faith of the British Government towards India. The 
MacNaughton formula is another piece of f^litioal manipulation by th« Big 
Powers to impose a decision on India, in spite of the fact that Pakistan was 
exix)Red despite her constant disclaimers and persist^ent tissue of lies that she 
lias never entered Kashmir. We know that morality is not the basts, right
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ccikiuet is not the basis in international courts and ohanoelleries and ia those 
<5huiiceiJeries it is a difficult time for us to maintain a oorreot attitude. Wa 
have tried our bei t̂ to maintain that attitudi) and that in largely due to the 
«tand taken by our Prime Minister with regard to our foreign j>ohcy.

Now, coming nearer home I want to gay a few words about our relations 
with Takistan. However much you may try to placate our friends of Pakistan, 
they are absolutely short-sighted. They have been short-sighted in first asktog 
io f a partition of this country-: then they have been very short-sighted in telling 
the world that theirs is a theocratic State, a State based on religion. They 
sent their emissaries to thij MiddJe-East countries thinking thut they could 
exploit the religious feelings of the people of those countries with a view to 
form an Islamistan, but they found that it was not possible. After nil a weak 
man aligning himself with a weaker man becomes a weak combination which 
•srill never get any strength.

T h e sr people now want to c rea te  a sort of anti-Hindu mania in Pakistan 
and it is j:art of that plan we seo nianifesting in the riots in East Bengal. There­
fore. what 1 want to suggest is that I was slightly disspirited at the statemenli 
mndc by the Prime Minister with regard to ^ e  happenings in East Pakistan. 
Jhe Mu«lims who are going out of West Bengal are going out without any fear 
of violence or atrocities committed on them, while everybody who is coming 
£n>iij the Eastern side is visited with murder, rape and every sort of indignity. 
Therefore, let it not be understood that the people who are going out of India 
to Pakistan are being driven out. I t  is the natural fear engendered in them 
on account of the mischievous policies of Pakistan is inducing them to 
g^t out of India to Eastern Pakistan.

On.i thing our Govenunent must make plain—they should not mince words 
about) it. When our Prime Minister made a statement that he would have to 
take recourse to other methods for settling this question the Prime Minister of 
Paki^U'/i again brandished the usual tactics of intimidation by telling the world
that our Prime Minister meant war. We must make it clear that if it is to
a question of war, if this country is driven to that desperate position of war, 
India will not lag behind to teach a lesson to Pakistan. If they want war 
they will get it in their neck with a vengeance. Ŵ e on our part do not think
in terms of it. They are the culprits, they are the aggressors who are preci­
pitating a situation by having recourse to periodical mass murders. There­
fore, there is no harm if our Prime Minister tells the world the real state of 
affairs World opinion is such a nebulous gullible thing that it believes whatJ 
it wants to believe. That is what we have been seeing with regard to world 
opinion, particularly in these big countries. If a correspondent of the London' 
Times comes hfire and sends out a story of lies, care is taken to publish it 
against India. What is that world opinion—I waat to know. They may 
create an opinion for the time being; but they cannot deceive the public for 
all time to come. Therefore, in our attitude, in our policies, it is better always 
fer us to be absolutely firm with regard to t^ s e  recalcitrant neighbours who 
want to create trouble and exploit it for their own ends.

I do not wmnt to take much of the time, but want to say a word with regard 
to the External Affairs Department in this country. We have c-stablishM 
Embassies all over tlM worid, I  am glad of that. We are eager to know as to 
what is happening in th« rest of the world as the world is comiM closer to- 
leether But ouf Prime Minister hag to draw upon entirely his offlcial person­
nel who are accustomed to a sort of a routine at the desk. Having ^ot into 
the bflbh of goiremmental routine they are not aocuetom^ to shape V o h i^  
policies. They must be guided by seasoned pomicians and s e a s o ^  noU tici^ 
tiiUBt be sent Aroad to rspresent otir country if to estsil̂ lish ^ p er
wmtacts with the outside world and give * proper Impreosion oowroy.
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Pandit llBttni: I  am afraid 1 oannot participate in this debate in the same 
spirit as has been done by the speaker immediately before me. I t  is one of 
those occasions when one feels wuit he should not stand on oeremozues but* 
speak out what he feels himself and knows others to feel on the question.

We have had from the hon. the Prime Minister today an elaborate statement 
of his foreign policy. He has traversed all regions of earth and also dealt 
with all political doctrines and politicaA trends as they obtain today. I  wish 
that he had avoided all reference to Pakistan—particularly to Eastern 
Bengal. I  wish much of what he said had been left unsaid. I  want to tell 
the Prime Minister frankly that I  received his speech, particularly the last 
part of it which dealt with Eastern Pakistan, with the rudest possible shock of 
painful surprise. WheD I say that I do not mean it metaphorically or 
rhetorically; literally I have not been able to overcome the shock that has- 
been caused by it.

Sir, you will pardon me if I confine the observations that I  propose to 
make within the few minutes at my disposal to the territory that is close to my 
doors. The hon. the Prime Minister has given his own impressions of what 
he has seen in Calcutta of the miseries and sufferings of the refugees from 
Eastern Pakistan. He has given a version of the number of people who have 
migrated from West Bengal to Eastern Pakistan and vice verea. He has 
given his own experience of the refugeefl that he happened to contact at 
Banaghat and other places. I am sure they are valuable experiences and I do 
not deny their value so far as he is concerned. But I do maintain that the 
hon. the Prime Minister of India has completely failed to appreciate the 
situation. • \

Bbrl Bidhva (Madhya Pradesh): Question.

Pandit Maitra: Yes, the hon. Member may que6tion. He maj question 
snugly nestled within the Aspembly Chamber. I t  is aJl very’ well for him to 
question those who feel it, know it, de^l with it and every day receive shoals 
of letters and representations from the afflicted people.

Iv is one thing to show or evince intellectual sympathy but it is nnother
thing to heal the wounds of those who have suffered so grievously.

Th(> hon. Prime Minister said that while visiting Kanaghnt, he found 
refupeofi able to carry luggage, beddings, etc. I do not chnll^rn^e that. 
Durinio: the lost few days when Pandit Jawahnrla^ Nehru visitrrl Bengal, 
PaldBtim became cautiouB. They knew quite well that the Prime Minister of 
India w«s sitting in Oalcutt.a—was coming from Delhi to Calcutta off and on 
durixig the last eleven days and they took jol\y good care to see ihat srme 
people nt least from some points were aPowed to come over to India with f̂ ome 
of their belongings. But there are nemerous other points from which the
^‘̂NT)ple are simply trekking into the Indian territrJ^ from Pakistan and the
vb.jions ihat those people are giving us are that not only they are deprived of 
cvtr\thing at every stage but their women-folk are taken away or dishonoured. 
Today I saw in the papers that women-folk were subjected to such atrocities; 
they were taken to secluded places where their relations were not allowed to 
go arul they were subjected to all manner of indignities on the pretext of search­
ing \ho.\r persons. letters are pouring in which describe these tales, which I 
have never known happening in the history of any country in the world; no­
where has there been such a large-scale dis-honour of women, large-scale 
abduction of women, maas-rape and other indignities on womanhood. I  do 
not know if the hon. Prime Minister enquired about that. My hon. friend
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the Priu:e Muustar of India said that lfi0»000 people had oirtmed from Eastern
Pakistan to India and about 1 0 0 ,0 0 0  bad migrated from Calcutta to Bast 
Beiiga . i t ib quite possible. But may 1 ask him did he try to ascertain 
whether the Muslims who have beeu leaving this place were oubjecM to 
persecutioi^, whether their women-folk were subjeoted to dir l̂K/iour and 
indignities  ̂ which our Hindu brethren were subjected to while coining (rom 
Eastern Pakistan? Did he ascertain as to within the Indian territory outi of 
this I t) of Muslims how many were marooned and how many were not 
allowed sal - passage? Every day I have been receiving heaps of lettera 
depieiii .. tM.: terrible tales of how thousands of refugees found their way to the 
Indian m on, how they had been marooned in different places, and liow they
were in all manner of ways.

It B qiLte possible and I have no reason to challenge the statement of
title hoti. Prime Minister that he saw some bits of ornaments on some of the 

4 P M  that have come to India. I say, when the whole country
' * is BO much perturbed over the happenings in Eastern Pakistan that

kind of stn anient which the hon. Prime Minister has made will not remove 
the great uneasiness or assuage the feelings. He has gone out of the way to 
attack the Press in not observing restraint. You very well know that Pakistan 
had pi!i ;!M I curtain over that territory. No news comes in and any little 
news thn̂  t: ^ules is being strictly censored. The Indian Press has always 
been in n nmirtined mood and would not dlow anything to be published. I t  
was on . -enD’y when the Government of India— t̂he Information Depart­
ment, 1 bo’iew iiiarted doling out certain items of news that the Pre;5s stt^rted 
p\il>lishi!i£? ^hem but even then there has been no exaggeration or comment but 
only factnnl statements. I can understand the hon. Prime Minister saying that 
nothing; should be said which might inflame passions; but does he mean that 
nothing should be published in this country,— n̂o news of what is happening in 
East BerApal—, nothing of the terrible happenings there should be allowed to 
see the li:]M Oî  day? Is that his contention? I wonder?

He was inferring to some sort of a statement which he and perhaps the Prime 
Minister of Pakistan would make to ease the immediat»e tension, I  do not 
know \vl really means. Does he really believe that any agreement, any
underlain n{: or a n y  covenant with India that may be entered into by Pakistan, 
would 1 e resnected by it? Day after day questions have been raised on the 
floor of thv House about the violation by Pokistan of this or that !igreement 
with India. It is absolutely clear that ©very single pact that Pakistan makes 
with I n d ia  will be more honoured by it in the breach than in the observance. 
Yesterday I asked a question of Dr. Keskar whether they had by now a Hection 
in the Se.cretnriat to deal with protests against Pakistan. Does he really 
believe thf»t when all the offers that he made recently to Pakistan with a view 
to faot-fnirlintr with regard to disturbances in East Bengal were turned down, 
that nt\y nj/reernent if entered into now, would be respected by Pakistan? lie 

t h a t  the l^ime Ministers of both the Coimtries should jointly tour 
over the nfTected a r e a s  in both but Pakistan said *No\ Two eommissiona 
from the two sides should visit the respective areas—*No’. The Bed Cross 
Society people would and tour over the affected areas—‘No’. Whatever 
the Prime Minister of India proposed to Pakistan has been turned down by it. 
I  ask how does he honestly feel that if this joint declaration or statement that is 
contemplated by him is made, it will be implemented by Pakistan? This will 
onlv give it an opportunity to wriggle out of the present diflBcult position. I 
have not the least doubt that by doing this the Prime Minist<»r inst^md of doing 
service to my province, service to the afflicted people, would be doing positive 
disservice. It is quite unintentional but all the same I feel it will be in effect 
a positive harm. High hopes have been raised by his going to Calcutta twice 
in ishe course of the last 11  days; people have been anxiously expecting that
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something would be done very soon bv Government to end their sî ufferings. 
Now instead of applying the healing balm to those lacerated heartn tliis state­
ment of his, as hi; has made today will be like a saline water douche to them.

I aifi talking quite frankly; I have been studying thiH matter for the last 
2 J years; I have given thiw House warning after warning because after all 
Pakistan is a professedly theocratic Islamic State. How oh eartli cun you 
re!y on their sense of justice to protect the non-Muslim minorities? We know 
jf such aji undertaking for protection of nunorities is given by either side, we 
will carry it out all right and we will do it with a vengeance. But I know 
very well—and any honest man in this hon. House knows in his heart of 
hearts that whatever undertakings are given by Pakistan Government will 
not be implemented by it. I much wish that instead of giving false lio})os, let 
us stand up and honestly say like Pakistan: Pakistan is a foreic:n terri­
tory and if its nationals are molested, it is no concern of ours in India This 
would be infinitely more honest. Let us for God b sake not raise hi"h hopes 
any longer. That is a danger and this will have very disasti’ous repunnissions 
on the whole country. I want to asFure the hon. Prime Minister that we 
have done our êvel best to keep the passions of the people in check. A few 
days ago, whiUi I was in Bengal, I spent my whole time with my p?oj)le to 
ensure peaceful conditions in order that the minorities in India, t.he ?lua!ims 
may he completely protected.

I can assure him that in all our districts we have taken the utmost piecau- 
tioTi to see that no untoward incidents happen. Naturally, as has been 
pointed out by the Prime Miniser himself, by reason of the com})ulsion of 
events, mauy Muslims think that it may not be safe for them now to continue 
her(‘ and that it may not be possible for the Government to keep the jiaace, 
and W) they are seeking safety by temporarily fleeing into Pakistan. It is 
quite possible. I t is only a matter of sheer psychology, but it is not the case 
that tiiere has been any large-scale disturbance in West Bengal. There is no 
doubt about the security which the Muslims enjoy in West Bengal. If it is 
sa<d there is no security for Muslims in West Bengal, it is entirely vTong.

therefore feel that this Joint statement which he proposes to make will, 
instead of helping the situation, create exasperation in the country, and It 
will make the task of those who are maintaining peace and order in the country 
extremely difl&oult. I again repeat ttiat instead of raising any false hope, let 
him frankly say that the Government of India cannot do finythinp in the 
matter. That would be infinitely better than this kind of vague and ii'definite 
thine?. t

 ̂ I want io be fair to the hon, the Prime Minister. I  know he has taken 
infinite pains. I have unqucdified admiration for him, but I  detest flattery. 
If I think he is wrong, as I feel he is, T will say that to his face.

Shriautl Bnrgabai: May I know what is the constructive suggestion my 
ho.i. friend can make?

Pandit Lei me tell him that the whole pmvinee of West Bengal is
deeply beholden to him for having taken the trouble to go there and study the 
situation himself. I know that a prood deal of svmpathy for these unfortunate 
people has been aroused. A good deal of goodwill is there in fiavour of the Prime 
Minister. Even yesterday when he wa« leavini; Calcutta, I  read reports that 
he was wildly cheered throughout hia ll«mile long route. Tfeat is because of 
the feeling that something is going to he done when the Prime Minister is back 
here. Ko Aonbi they wtlJ get m m t relief. Belief is neeeMary, and they wiQ
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be grateful for whatever relief Ib given. But the most ihttig boI#
is that there are thousands and thousouds of people who are marooned in 
different parts of East Bengal and are anxious to come away to India, but 
^ere  are no facilities. If any untoward incident happens in the Indian Unioa 
itfe repurcussion will be th^t these unfortunate people who now lie stranded 
in different parts of East I^ngal would be butchered.

JVIajr 1 say in the end that I  like our Prime Minister. I like him. I respeol 
him and if occasionally I admonish him, I hope he will not mind it and will 
take my ontioism in the spirit in which it is offered,

Sbri Hanumsnthislys (Jĵ ysorei) : Thi« moroiug the hon*. the Piimê  MisisUgr 
aurveyed the foreign pcdioy of India. Fir«t. be enunoiated what he bae been 
following all along, the policy of nou-aligmnent so far as internatbnal pciliwoa
is concerned. That is a policy which is sound and which comiitands the 
unstinted support of all of us. On another occasion  ̂ he put it in excellent 
phraseology, i.e., positive pursuit of peace. I t is not neutrality, it ia not' 
indifference to what is happening in the rest of the world, but it is pursuing the 
pnth of peace without aligning ourselves with anyone of the big poweas.

J will come to thie next topic that he touched upon, viz., the attitude of iiidla 
to the situation in Asia. B^re, by and large his is a polioy whieh should be 
supported, for it is sound. There are some suggestions I would like to make. 
I Wiî  very happy to he^  some Members congratulate him on bis ooovening the 
(>onfcren(‘e of Asiatic oountries to back up the indepe&denoe of IndonMia. I  
very tnuch wish that he had followed the same policy in regard to the of 
Asia. He was telling us that he could not intervene in the dispate that is 
going on in Indo-China. I very much wish that he had taken up this matter 
also with much zeal and earnestness as he took up the cause of 

. Indonesia. Now that independence hae been granted to Indonesia, 
every country thinks tliat India in a way has assumed the leadersbip of Asia 
and that Pandit Nehru is the spearhead of that policy. For him̂  to keep 
quiet over what is going on in Indo-China is to confess abandonment of that 
policy to that extent. 1 , therefore, urge him to convene a conference of Asiaj) 
oountriea so that not oaiy the question of Indo-China but other questions too 
relating to colonialism in the East could be discussed. It is the accepted 
policy of the Government of India that colonisJism should oompleteljr disappear 
in Asia. After being successful in getting indep^ndenoe to Xtulooasia, what 
have we done with regard t-o the rest of imperialism in Asia? There is Korea; 
ttiere is Indo China; there is Malaya; and there are other bits of lervitories in 
the British Empire as of old. I t  should be otir policy to see that there is tto 
vestige of coloxualism left in Asia, whether it is under the Brttish or under the 
French or under the Portuguese.

To or>me nearer home, I think the hon. Prime Minister committed a little 
ermr whew he oonceded the right of referendum to the French and Portugueee 
settlements in India. I do not know exactly what he has done in regard to 
the Portuguese settlements but I  am tokl that negotiatSons are going oil 
Therefore, it will be appropriate for me now to sound a note of warning. The 
j:K>!icy that we pursued in regard to the British hae to be logically followed in 
regard to the French and the Portuguese ss well. If we adopted the polioy 
oT “Quit Lidia" in regard to the British, wfaat is it that prevents us from 
following the same poUcy in regard to these tiny bits of French and Portuguese 
possessions in India? Th« policy of hesitancy that the Prinie Minister is 
fo l lo w in g  in the case of France and Portugal is not finding aeeeptance either 
in this House or outsider 'Palie for exsjnpie the piehisotte id Ghandamagore.
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On aooount of vohouB alleged legal difficultdefl, nothing is being done to trans­
fer it to India and the matter is being poetponed without time limit. When 
we attained independence in 1M7, the people gf theee territoheB were up in 
arms and wanted to liberate themselves. We did not go to their rescue. We 
pointed out certain legal and political difficultiee as an excuse and wanted them 
to wait. They are ^ t i n g  and many of the patriots who worked for that 
oaujie are still in jails or in banishment

Mr. Bepizty-Speaker: There is a lot of noise in the House and nobody is able 
to hear the speaker. I wish hon. Members attend to the speech.

flhll HaanmaathHya; TheFefore, I  would urge the Prime Minister to brush 
aside these legal niceties and enunciate the policy of *'Quit India’' in regard 
to these tiny bits of French and Portuguese possessions in India.

Then, there is another problem in Asia. If Communism is the greatest 
problem in South East Asia, ^^communalism" is the problem on the other side, 
i.e., in the Middle East. I t  has been stated many times on the floor of this 
House that Pakistan is propagating the idea of pan-Islamism in the Middle 
East (Countries. I t  is fanaticism. They want to build up an Islamic State in the 
Bast.

Tlia Deputy lOnlBter o< Ixtem al Aflaiit (Dr. Kednr): I t  cannot be called
communalism.

Sliii Hannmanthaiya; We are accustomed to call it so in India, at any 
rate. They want to build, as they say, a Theocratic State and they want to 
draw in all the Muslim countries of the Far East into the picture. If that 
is the policy that is going to be pursued by them, we have to be careful about 
it. I would urge on the Government of India to consider the question of 
according recognition to Israel straightaway. Even an Islamic country like 
Iran has of late accorded de facto recognition to Israel.

Dr. Keskar: I t has not accorded recognition.
Bhrl HaaumaiiUu4yB! I t  has recognized. I am not suggesting any 

manoeuvring. If the Middle East countries want to build up a Theocratic 
State with the help of Pakistan or with the instigation of P^istan, the State 
of Israel is an antidote to the menace of pan-lRlamism.

Ifr. Dapvtgr-Bpaakir: There is so much noiBe in the House. 1 \/ould uek
Members to listen to the speaker.

Bhrl Eannmanthalya: Besides, the people of Israel, the Jews, are a very 
ancient people with great culture and history. If we accord them recognition, 
it would be in consonance with natural justice as well. Both from ^ e  point of 
view of making this Theocratic State behave as well as from the point of view
of humanity, I would urge on the hon. Minister for External Affairs to
straightaway accord legal and due recognition to the State of Israel.

Now, the thing uppermost in the minds of all of us is the question of Pakis­
tan. We listened with great respect to the enunciation of policy by the Prime 
Minister. However much we may scrutinise the statement—no doubt there are 
noble notions in it,— Î find complete lack of any solution to the problem. He 
may not want exchange of population. As he said many a time in the speech, 
we are being overwhelmed by facts. That happended after Partiti<m in 1947. 
In spite of our policy to the contrary, exchange of population took place. 
According to the Prime Minister himself, exchange of population is going on 
even today but he does not want to bless it officially. He says exchange of 
population cannot be thought of. In the next sentence he gives us figures of 
people coming to India from Pakistan and w a  vsmo*
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8hrl BllimU (Madras): That is not exchange of populatioD.
BhXl Hamnaanftajya; Bather migration of population. Exchange of popu­

lation is taking place of its own aoci^. I t  is therefore that we have to take 
it up on c^oial level and frame our policy acocirdingly. I  have been urging on 

Prime Minister one hard unpleasant task. After all the overwhelmixig 
majority of the Muslims were members of the Muslim League. They were the 
people who backed up the Muslim League and brought i ^ u t  ultimately the 
partition of the country’ and all that followed. Poetic justice must be allowed 
to  pursue them. I do not say that everyone of them must be victimised. For 
€very man driven away from Pakistan, we must send one from here Pakistan. 
That is the only solution possible and eifective. You are not able to prevent 
Muslims from running away to Pakistan nor have you been able to prevent 
Hindus from flei îng to India from Pakistan. You are being overwhebned by 
facts—as the Prime Minister says. I do not want any of those people to suffer 
in the ways that are being described to us day in and day out. I want peaceful 
transfer of population. 6 0  long as there is peace in Pakistan I would not sug­
gest exchange of popiil&tion. If by any chance Piakistan forces the minorities 
out of Pakistan, I would urge upon the Government of India to take that ques- 
iaon on the very same plane and do it more humanly. This idea may look ludi- 
•orous but that is the only solution. We must not hesitate to send those Muslim 
League people to Pakistan who were responsible for its establishment and conse- 
<^uent disorders and siifTwings. Sure they will be more at home there. If the 
hon. Prime Minister want® to stand in the way of poetic justice being done, 
I  want to tell him that the elemental forces ore far greater than any forces that 
be or the Deputy Prime Minister may by their policies generate. Even Mahatma 
Oandhi was not able to succeed in preventing the mass migration from ^kistan  
to India and from India to Pakistan. Where Mahatma Gandhi failed if others 
•claim to succeed, I can only say 'I  will wait and see.' Therefore, if Pakistan 
periodically follows a policy of ousting the minorities from Pakistan and that ia 
'^eir planned policy so that ultimately it may be a complete Islamic State, we 
<3annot afford to keep quiet. To plead that there is no solution is bankruptcy 
of statesmanship. T^is vacillation is costing us too dearly. Some concrete step 
has to be taken in order to allay the fears that have taken hold of the people of 
India.

Prol. 8. H. m d l ia  (Bihar): It in very difficult for me as one who has studied 
Aese problems in a rather theoretical vacuum to pronounce any judgment upon 
the subject which is not only delicate but messy sometimes. I shall in my own 
limited way, first of all place before the Hbuse the fundamentals of the forei^ 
policy which both the Congress and the Government have been laying down 
from time to time, and I  shall try to examine the execution of our f(»reign policy, 
its pragmatic results in the light of these fundamentals.

I  shall, therefore try to come to the Jaipur resolution of the Congress which 
lays down as the first principle the promoUon of world peace. Coming to this 
subject, I must admit«that India has probably done more positive things for the 
promotion of world peace than any other country has done. I feel India has un­
reservedly and completely pledged herself to the charter and the principles of the 
United Nations. Despite the gravest provooaiaons (m the Kashmir issue, India 
is sticking to those principles with the greatest possible sincerity; and it is there­
fore that I say that India has faithfully adher^ to the principle of the promo­
tion of world peace. But at the same time I feel that enough has not been 
done in this respect, and there is a great deal that challenges us, on our very 
frontier. I want to refer to Indo-China. I  think Indo-China is going to be the 
cockpit of a global conflict and I  am apprehensive that unless we are going to 
prevent a ooi^agration on our border we may be sucked up in the swirl of that 
war. I  feel on the issue of Indonesia we have got every right to congratulala
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ourselves, and th©̂ independence of Indonesia will go down m hkltory irtd on« of

grmieutmA  most immo. tal achievements of linv stttteaman of the world. We 
Lave to do uouaetbing in the matter of Indo-China also, and when I  want to  
invite the attention of the bon. Prime Minister to Indo-China I want to invite 
t îe attention of the House to the principle laid down at Jaipur Gongress that 
the Congppew i« for the extirpation of colonialism and imperialism. May I  aek 
what has been done in this respect— for the extirpation of colonial rule in Tndo- 
China? Shall we simply say that we shall follow a policy of non-interference in 
the conflict in Indo-Ghina? If we do so, I do not think we shall be faithful to 
the principle that we have already laid down. Therefore, I feel that India 
should, as one of the major members of the family of Asian nations, call a 
conference just as she did in the case of Indonesia, which might consider the 
case of Indo-China and say to foreign powers ‘'Hands off from there” . Th<» 
Colonial rule, vestiges of which still persist in that territory must go. If thesp 
are removed, then we can settle down nnd ourselves decide very amicably the do­
mestic questions that exist there. I say if India wants to contribute to this 
aspect of world peace, she must do this in respect of Indo-China.

Then the other thing to which the Jaipur Congress invited our attention ia 
the fostering of bonds of fellowship and cooperative efforts within All Asian nationa 
and I think something was tentatively done at the conference on Indonesia. 
But I do not know whether anything has since been done to pick up the threada 
from there. Our Prime Minister said at that timi> that Asia had to play her 
part in world affairs and she intended fully doing so. But I  do not know whether 
anything has been done for tho emergence of an Asian union or a continuing 
machinery envisaged at that time. And so this is another matter to which the 
attention of the House must be drawn and it is one of the principles which we 
have already laid down. But I find that the lead is being taken by another 
nation, and perhaps a non-Asian nation in thiH respeot. From the Quirino^ 
Chiang plan to the Spender plan there seems to be a very long story, and I feel 
that the Pacific plan where the lead is being taken by Australia may completely 
isolate us. It is, however, clear that we do not want to go into any military or 
cultural pacts which may have strings attached to the world powers which creato 
disRensions in the world to-day. But at the same time we camiot afford to 
keey) ourselves from the world events, from the things going an in the world 
round about us. This closer tie or bond which was sought to be created between: 
rnoniberH of the Asian union has not materialised iind we have not taken any' 
stepn to crystallise or put it in any shape or form,

Ihen there is nnothov of our foreign policy, and that is neutrality*.
ThiK ihiî fr hn  ̂ Imh m r -/'ilf. Members and I do
not intend to take up more of the time on this snbjot t. I only wnni to draw 
the attention of the House to one picture sketch p eseiited in .Vnvvjriean 
mn̂ .̂ M̂zine in which our Prime Minister is likened to a lotus which draws its 
susi.enunce from the mud and water beneath, but keeps itself ovo md free, 
from these things under it. I  think that our policy oi neutralitv (haws its 
sustenance not only from our traditions which found culminatiori in th .* princi­
ples of Mahatma Gandhi, but also from the personality of the Piime Minister. 
At the same time I  feel that the symbolic lotus of the personality which was 
depicted in that American magazine lacked some of the fragrance which could 
make it infectious for the other nations also. If we do not help in creating a 
chain of neutral nations, it becomes difficult for a neutral nation to exist in Uio 
world in a sort of vacuum. It is impossible to have it that way. Therefore I  feel 
that a cluun of neutral nations has to be created. This point has been emphasis* 
ed by Walter Lippmann an American who is one of the greatest experts Inter­
national affairs at ^ e  present time. This neutrality, I thiidc has to be enriohe(|
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with certain cultural and humanitarian valuea like tto  Swiss KeubiftUtyv 
Otherwise it beoomes a negative thing. Moreover, if you want to be strictly aau- 
tral, you have got to adopt an economy in your own aflfairs which is neutral i n . 
character, I  feel that that economy must strike a mean between the economy 
of the U.B-A. and the economy of the II.S.S.R. in the transitional period. 
Dr^Jomacy in international affairs is simply a projection of the home aiiaira» 
Laaki says that the fbreign policy of a nation cannot directly contradict the 
home policy of that nation, and I fully concur with him. If you say that you 
ait) going tn be fully nautral in interntttioiial spheres, then you have to be so 
in the home aflFairs also. Othe. wiso that will not be backed by the sap aud 
vitality at home. Therelbre^ in ^his respect I infer from the Budget of which 
this forms a part, that we cannot think that the economy that we want t̂ > 
create in the country is going to be of a neutral character. There seems to 
be a tilt. feel that the balance has been tilted on one side, and therefore
I am apprehensive we cannot afibrd to remain strictly neutral in the intema- 
tionuj spheres also. This is an important aspect which I wnnted to cmphii>̂ i8e.

T h e  other point which was raised by sonie Members of the House is  the 
c > o m n iiu iis t bo^?ey. I feel this communist bogey h a s  b e e n  made to o  iTiunh o f . 
p o s s ib ly  b y  o n e  o f  t h e  power l>locs. I fe e l comnumism c a n  be t^ o n ib a te d  o n ly  
by s u p e n o r  communism a n d  nothing short of i t .  If w e  ? a y  t h a t  c o m n iu r i i s m  
is to be combated by one of these power blocs, and by the Ktrategy and
machinations of one of t h ^  we will be working in a sort of delusion. T feel 
India can play a very magnificent part, oan give a magnificent lead to the world 
if s h e  wanted to do something in that direction. I feel that some social pattern 
on the Gandhian principles which envisage nothing R h o rt of comniuriRm minus 
totalitarianism, is wanted for the world. I think a very good lead could have 
b e e n  g iv e n  to the world by India; I t  is only by this that w e  can combat the 
totaJitarian conmiunism o f  the FToviet. After a’l, w h ji i  is thnt w p  an>  n f ra id  o f ?  
Whut w e  find to-day in t h e  world is that a olear, systematic philosophy on one 
side 18 warring with muddle-headed confusion on the other side. If you think 
that the muddle-headed philosophy will triumph over the clear philosophy on 
the o t h e r  side, you are certainly very much mistaken. Therefore, I  submit that 
India c o u ld  do s o m e th i n g  for the emergence of t^at social p a t t e r n  o n  G a n d h ia n  
principles which are truly communist and nothing else.

Then I come to another topic, but for want of time I feel I cannot deal with 
it at length. With regard to Nepal we have to be satisfied with what the hoD. 
the Prime Minister said this morning. The Maharaja and the Prime Minister 
of that country visited our country only a couple of weeks brick and on his de­
parture he gave a message wJrich is very significant and Important. He fa 
reported to have said that the dcdenoe of India and Nepal was common. We fire 
very thankful to him for that. I feel l^nt the treatv which is on the anvil should 
be of the kind which exists between Ceylon nnd tho Tlnlt̂ ed Kinjjdoni. Tf it 
be something in that shape and on aknopt the -rood
both for India and for N and thfit frontier of ours wil' be ’

Then I want to put one question with reference to Kashmir. We leam that 
Ygtgoslavin has been interest ting herself in an independent existence for Kashmir. 
We want to bo sure whether Kashmir wants to be an independent Bt«te. W# 
want to know what the interest of Yogofilavia is in this connection. We hav^ 
to be very apprehensive about this.

* As regards Sikkim also we have to be very careful. As it is a border 
State we have to see that the conditions there do not give u« tronhle. W© hav« 
been hearing disturbing news from thete. If 8^kkini[ .6^^ atfthilised and if w^ 
find that it accedes to the Indian Union some*ildif  ̂ot autonofeiy tttay he loiind

OINBRAL B U M B T — U«T OF OSMAKPfl 179^



[Trot. 8 .  N .  M i s h m ]
to be oommexMurate with it. In some respects it would be very good for tliat 
State also. I t  is also m these respects that we have to judge our foreign polioy.

Time being over, I may sum up that our foreign policy has been imnjensely 
mcoeesful becH U se we have tried to combine both the idealism and realism of 
the Prime Minister. He has proved to be a philosopher Btatesman, if I  may use 
the tenn, in the manner of Plato’s Philosopher^King.

Blirl Borooah ^Assam): The previous speakers have discussed the policy of 
the External Affairs Department in relation to the wide world. My attempt 
will be morii modest. I shall try to discuss the success or otherwise of the 
Department in an area nearer home. Although the Tribal area in eastern India
ii teohnioally within the Indian Union, virtually it is the meeting ground of three 
independent countries, if you exclude Tibet. I t  is the area where China. 
Burma and India meet and it is only meet and proper that this area should be 
under the charge of the External Affairs Department. This area which covers 
*about 25,000 square miles and has u population of 51 lakhs is a world in it>self. 
nbere live the Tibetcua-speaking Monbas who are ruled by their monaateriet. 

There live also the democratic Abors where every man decides for himself what 
he should do. That area is again the home of the Naga head-hunters 
as well as those who indulge in human sacrificeK and who are ruled by holy 
chiefs called Ange who are emperors and Popes rolled into one. This is the 
area about which nobody knows anything with any amount of precision. You 
are aware, that the border between India and Tibet on the one hand and the 
border between Burma and India on the other are in a very nebulous state. 

*The MaoMahon line which was drawn uj) at a Conference in .Simla in 1914 is 
a  very va^iie boundary. The line is more or leHs an imaginary one and 
that is the reason why oiir statesmanship in this particular area will be put 
to great test in the years to come. This area has many problems, the most 
important of them being the administrative problem. This area was left un­
touched by the Britishers and a policy of muddling through was followed. That 
is why there are many loose ends of administration in this pai*t. The tribee 
the£^ are most of them ferocious and warlike and the differences between the 
unite of these tribes are as great as between nations. They speak different 
languages and follow different practices. Their likes and dislikes at« also differ­
ent. The problem of administration, as I said, is therefore diflBcult. I t  
has been rendered more difficult now by the change in China. The new rela­
tionship between China and Tibet may render the administration of ^ is  area 
very complicated. In this area there is a large slice of what may be caHed 
Tibetan-speaking people who owe ecclesiastical allegiance to Tibet. These people 
are ruled })y monks from a monastery at TawanR and their officers are monks 
appointed by Tibet. I have nothing but sympathy for Tibet I  have greal> ree- 
pect for their philosophy and way of life, I believe there is more between them 
and we Indians than we are aware of. Therefore I hope I shall not be mis­
taken when I  say that I do not want that there should be any loose-ends in our 
relations with them. *

I t  may be news to many of us here that the Government of India pays
R«. 6,000 as tribute to the Tawang Monastry. Out of this sum Bs. 4,500 is
aent directly to Lhasa and only Rs. 600 is retain^  ̂ by them. It is called 
tribute in the Treaty of which I have a copy but it is neither here nor there, 
whether it is called a tribute or a gift. What I say is that till now Tibet l^ing 
a closed and hermit country then' waa no fear of any Political complicat^ns; 
but with the success of the Beds in China and also the likelihood of Tibet 
being swalk>wed up, there is great danger imd apprehension of complications 
tunninR in the near future. Therefore I  would Biiggest humbly and respectfully
that something has to be done to strwghten up our relationship wjth tk«
Tibetan authodtiM In i
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Yestardsy 1 put a quetlkiD to the boo. Deputy Miniiter ee to wiiether there 
were certain Tibetan officials stationed in that part of India. He gaye me a 
olear ‘No’ and 1 felt rer^ happy. But I came across certain Government 
reports published as late as 1042 and I al^o made enquiries last year from 
people who came from the Tawang area. They were Tibetan traders and I 
mw told that the Tibetan officers stfll spend their winter in the Tawang Monas­
tery.

I will quote from a letter written by the Governor of Assam in }96B:
‘The TibsUn Qovemmeiit tbonld h% m om M  to withdraw their cAeiaU fron this 

4uree. The abiolnie neoeeftiiy of thie needs, His SsoeUeDQj feels, no further enphaiis/*
I will also quote from another report of the Government of India:
*The Mombae north of the 8eU, are under the administiatian of the Tteosjoaf 

Jongpene, one of whom ie a monk, the other a layman appointed by the anthoiitias a* 
Lheaa. lu  the aumnier these two official! live at Sonajong in Tibet proper, in the winter 
time they live at Tawang. All the revenoes ooUeoted by tbs Ttaom  Jbogpsns aie ssnf -dtiect to Lha«k.- — «r—

I  ajn glad there has been a change. Ag a mattter of fact it is very im­
portant that our relationship with Tibet should be straightened up, not because 
we are afraid of Tibetan intervention or any animosity on the pitft of the present 
Tibet«n Government but because technically Tibet is part of China und on the 
mainland of China today Communism reigns supreme. Also in that part we 
have conjmon frontiers with China and this might bring about complications and 
help the infiltration of undesirable persons from that part and thus jmt us into 
•dlDicult'ieH.

I want to draw attention to the fact that in this particuJur area within the 
last two years the Government of India in the External Affairs Department 
iiave (lone splendid work. I  will only read out a few sentences from a Gov­
ernment re))ort:

*Theie areat had only six to eeven aohools when the Indian Union Qonramment took 
•over the responiibility. Up to the end of 1948̂ ,  ae many as 140 prima^ sdiods had 
been opened, beeidee 9 leoondary echoob and three speoaal soitorfs. In the nwt ihrso 
jeart, it ia piopoeed te open 115 additkmal primary eohoola and ten seoondary spools.*’

In regard to education a good deal has been done, as also regarding improve­
ment of eommimicftlions in these areas and the improvement of the economio 
condition of tlie peo[)le. '

1 notice that 121 lakiis and another sum of lie. 5  lakhs have been budjreted 
for that aiva; but out of this, 1 crore hag been allotted for the Assam Kifles, 
which if* un»ler the Central Government. I would like to know whether the 
•defence of that part of the country is noti a charge on the Defence budget. If 
a larger part of this amount were spent on the welfare of the tribes rather than 
on the maintenance of law and order it would have brought u» bettfcr dividends. 
Sir, let me congratulate the department and the Deputy Minister as also the 
Oovemor of Assam who have done veiy good and solid work in this urea.

Shri Shiva Bao (Madras): Before the debate proceeds further may I make 
s  suggestion for your consideration, 8 ir. In view* of the importance of the 
Prime Minister's st«temer.t this morning and the fact that th«^ are Rtill mnny 
Members who are anî 'ious to take part in the debate, would it be jKigsfble to 
postpone the Prime Ministers reply till tomormw? We have no question hour 
tomorrow which can be utilised for Government’s reply c.nd the debate today 
can go on til] 6  o’clock.

8 hri Jawahadsl Vehm: I certainly would not like this debate to be limited 
in any way and I am perfectly prepansd to go on tiM 7 or fi p.m. if the Hous» 
so desires. I cannot say anything about tomorrow morning without consult­
ing my colleagues as to the programme for tomorrow. I do not know what 
bas been fixed and I do not wigh to say anything without reference to them.
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Skrl ifalvî BiCN 1 was only Ai^ge&tiug that ttnoei .tfieKe is 219 qu(^taon bour 
tomorrow, that hour might be utilised for the pmrpose of oontiiiuhig this dcbate^r

Mr, 2Hiinity<^8pMl(or: Both the Prime Minister and Deputy Minister will  ̂
take half an hour or foity minutes. *

Stol Jawftlurlal Heliru: 1 hiu entirel^  ̂ in the hands of ihe House as regarda 
tomorrow. But I should like with your permission to have ten minutes this  ̂
evtjninj;̂ .

Shri, Kamatli: I  his is the first time the debate on foreign policy is bt ing 
hoM lince the piioQlninHtion of India as ai Sovereign Democratic Kepublic withia 
the T̂ oyal (vommonwealth of Nations— new concept  ̂ in intemationfvl relations, 
a poneep4i though full of pitfalls and dangers, is yet frought wilh great possi- 
Wlities for the unifteation of the world.

. is no; declared war in progapess on the face of the earth ther^
is over vnst areas of the globe strife, struggle and conflict, rumours of war; 
saboiattling and preparation for war: and in a sense more trenchant! than 
Karl Marx and Frederick Engels meant when they issued the Communiet 
manifesto a hundred years ago, the spectre of Communism faces not merely" 
Europe but the whole world today. The Prime Minister and the Indian people 
havt^ true to our genius, been trying tio increaee tho stock of j^dw ill among 
men and nations.. He hfui been sending not merely goodwill missionB, delegâ * 
tions, ambassadors and ministers abroad but also, lately, our surplus elephants 
as ainboRKadors or at least us tolcens of our goodwill. This is symbolic of the  ̂
higb*'stj tenet of our philosophy that life i.s one, creation is one» the universe it 
one, und when we can send men and women abroad we can send our animals 
too abroad as tokens of goodwill. Tt is a welcome developmeut it. the practi* 
oivl implemontation of our philosophy.

During;the last year we have ĥ d̂ two notable achievements to oijr credit— 
meau to the ci*edit of tije External Affairs Ministjry. The first is th© victory 
of tlŵ  Indonesian people over the Dutch impe ialists in which we played a 
notHl)l(> pnrt. and, secondly, the election of India on the Security Council of 
t[io T^nitod NatioT)R. But 011 the debifi side we have got some happenings for 
which we nre all sorry. The Kashmir problem is still imsolved, Pakistan is 
still not behaving itself, and the Commonwealth which we have joined as a 
freo nrid equal nu-n)ber is not reforming itself as we would like it to.

Touching the last first, that is the l^oyal Commonwealth of which we as ft 
Republic are a member, the latest episode of Seretse Khama of Bechuanaland 
in Africa must open our eyes to the fact that racial prejudice in the Common* 
wealth is as rampant aa before. T would like to know from the Prime Minister 
in Ibe course of his reply to tlie debate whether the Government of the U.K. 
consulted or infonned our (lovemment, in the course of that episode, the steps 
that they proposed to take against Seret«e Khama, or, nf Tnrwt, if that was not 
done, whether wo as a member of tihe Common wealth of Nations httve lodged a 
protest against thd treatment of a member of i^e coloured races witliin the 
Commonwealth. If we have not done that it i« high time we did, and lodged 
a protest or made our view quite clear and obvious to the British Government,

As re^^rds Pakistan I would not 1 ko to say much on that because it has 
already boen totiched by my predecessors here. I would only refer to tha 
remarks made by the Prime Minister this morning about the part played by 

Indian press" in thia affair. In my huxnWe judgmentl these remai4(s w«re. 
ta say the least, unfortunate. In the fi*«t place I  am given to understand thw 
whatever wa« recently published in the Indian papers was banded out to those 
papei*s by one of tl̂ e D«*par^entB here, perhaps the Inlbrmatkm Bureau of th» 
Govenonent or nonie suob official agency. As rvf<«nrda the disphiy of that neWE
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in various papers, it is, as we know, the editorial policy wfaioh it re»|K>nwble for 
that. The Hindtu has never splashed banner or streamer headlines over any* 
ttliijug at aJl. Even when World War U caxne to an end i  remember there vfm 
«nly a two-oolumn headline. But »ome papers we have got in our oomVrt 
which spiaah htadiiuea—seven ooiumn headJineB—ovw not very eiguificafit* 

5  M  ̂ remembor one paper whioh published a sayan oolumn head*
line, it was an important event no doubt in the hifitory of our ccamtry 

but lioi so important as to deserve u seven-coJumn headhne; I do not remember 
which paper it was, but it was one ol the important papers here—“̂ Prime 
Minister reaches U.S.ii. ” I t was an important event, but compared to muny 
other events that have happened I do not think it needed a seveu-column 
headline.

I thiuk tliat what is at the root of t*he evil here with regard to Pakistan is 
the coudict; if I may so put it, between seoular idealism and stark realism. 1̂  
is all very well and we are proud of our secular idealism, but it cornea into 
oontlict with what 1 might call stark realism of a State which is bent upon 
creating a theocratic Stat(.‘ by the elimination of minorities, or at least by the 
relegation of niinoritieB to the background. In this respect, to counteract tlie 
activities of Pakistan, especially ag regards propaganda ^road. I  am afraid our 
Ext<ernul Pubhcity Section has not done much of which we can be justly proud. 
Neither in the Middle East, nor in England nor America have we been able 
to cflfectively counteract the propaganda that Pakistan agents have been ctwry- 
ing on agtiinst India in this regani. And it is high time our External Publicity 
Sci'tion bent its energies, ith attention and its mind to this important] t^sk of 
countering tiie harmful and poisonous propaganda carried ^n by Pakistan against 
India in the outside world.

'rhen, as regaids the necessity for the recognition of Ismel, it has been 
referred to by my friend Mr. Hanumanthaiya. The impression has gained ground 
in this matter that we have been influenced in this matter by certain fu(?tor« 
which should not have motivated us to thati extent. I am sure that if Israel 
is î,Tanted de jure and de facto reeogniiion by us, among the other friendly 
countries in that region we will have one more counti^  ̂ whiph ^̂ ill work for the 
good of India and with whom our relations will be ver^ cordial and oiu* trade 
and commerce will also find a very good outlet.

As regards the question of Malaya, it is a sad affair. The External Affairs 
Ministry Rejjort for the past year refers to Malaya. Many Indians hiive been 
arrested, and about 270 have been kept in detention under the Emergency 
Regulation on suspicion of having directly or indirectly aided the tt'rroristH or 
their ageats. And tlie Agent of our Government in Malaya has been divested 
of certain powers. As reflfardg Indonesia we were able to effectively fight the 
Dutch imperialists and ultimately they were forced to relinquish their hold on 
Indonesia. But as regards Malaya I am sorry to say that though iti is within 
the British empire, and though w© are in the Ck)mmonweftlth wc Imve not been 
able to do much in the way of satisfaction of the nationalist t^flpirations of the 
Malayan people. May I here refer to the speech made by my friend Mr. Miahra

regards the necessity for a Pacific Pact? So long m  Indo-China and Malaya 
are retained by PYench and British imperialiete I do not tjhink we should be" a 
party to any such pfiot in that repoo. I t  is only when those countries are free 
and tlieir national aspirationa fuiBlled that) we can consider the tiecef̂ sit̂  ̂ or 
desirability of any Bacific Pact. ’

While I am on this subject, may I say that communism, if it has to be 
fought, mvist be fought not merely by means of arms, not merely by sup|>refision 
mnd repression but also by more positive measures, positive meanst Hahatina 
Gandhi used to say that God comes to the poor in the shape of bread. Lord 
Boyd-Orr is his latMt utieirMice has said Ibal if wa haife to mmpe tke 
tnaabliw i m  Imw9 io eur^ k u n |^ . we b«¥e t» Had m im e d j for huiiger ami
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poverty, that hunger is tbit greatest of all polHidana and if we do noi» attempt 
and if we do not succeed in curing hunger, poverty and unemployment, no 
attempt on our part, no pact, no armaments, no reprefleion and no Buppreaffion 
will be able to stem the tide ttiat would overwhelm not merely Asia but the 
world. I t  is necessaiy t h a t  w b  should take up these positive measures.

One more thing and 1 have done. ^The theme reours again and again aboutt 
the economy that should be effected, that could be effected, as regards our 
Embassies and Missions abroad, and I find from the figures supplied to us in 
the Supplement to Demands for Grants that there is scope for economy in 
more places than one, and actually economy has been effected where there waa 
a vrill to effect such economy. May I refer to the figures of expenditure for the 
years 1948-49 and 1049 r#0 at pages 206 and 208? I find that for our Embassy 
in the U.S.8 .R. tiho aciuals, under one of the heads, for 1948-49 were about 
eight lakhfi and odd rupees. The Budget estimate for 1949-60 wag six lakhs 
and odd; the actual expenditure for 1949-50 was just six lakhs. The estimate 
was about seven lakhs but the aotuaJ expenditiujre incurred was just six lakhs. 
But I find here with regard to our Embassy in the U..S.A. r.hat under the same 
head the Budget estimate for 1949-50 was Bs. 4,66,000 but the actual ex­
penditure, that* is to say the revised estimate, is exactly double that amount^— 
Rs. 9,22,000, almost double th© amount budgeted for. The major item I  
find is as regards travelling and other allowances. I  think our Prime Minister 
and the Extc^rnal Affairs Ministry should exercise greater \̂ ’titch over the ex­
penditure incurred in these Emliassieg abroad. The Embassy in Russia has 
shown how such e(?onouiy can be effected.

In ]uissin", 1 may not« that it is a happy augury for the future that our 
Ambassador in the U.8 .S.1L has been able to meet Marshal Stalin and has 
discussed matters with him in a cordial manner; he issued a statement which 
has reassured many of us here. In this connection, in pursuance of the 
neutral, or the (lynnnii(*/Jly neutral policy that we are pursuing in foreign 
affairK, T would BU{.̂ gest that just as we are negotiating a treaty of friendship 
with the U.S.A., it is high time, if we really want to keep out of war, or out 
of this commnnih t̂ ir nelFtrom, that we concluded a treaty of friendship—wilh 
the U.S.S.U.

8 hri B. Das: I agree.
Shri Kamath: I am glad you agree. I hope that the Govemmenf Avill take 

eruiy steps in that direction and wnll nee that our treaties of friendship extend 
to nil the great nations of the \\'orld.

In the end, may I suggest that what is iigitating the minds of the Indian 
people todajf is algo the question of French and H>rtuguese possessions in India. 
Those little pimples continue to mar the fair face of India. We have heard 
in the papers that some action has been taken—only yesterday’s papers 
brought out the news that some statement or some sort of demarche has been 
made Â ith regard to Portugal and I would certainly hope that o\u* efforts in 
that dire<̂ tioQ will succeed. As regards the French Settlements, I hope that 
if at all a referendum is U) bo held, we will have neutral observers.—either 
oiir own observers or ne\Jtral observers,—right from the time of preparing the 
eloctorul rolls and not merely when the referendum is held. There have been 
all sorts of allegations against the Authorities in the French Settlemenffe and 
I hope care w'ill be taken to see thati the electoral rolls are piepared correctly 
and in neutral observers whom we can trust.

Shrl tttoKSLao: In view of the lateness of the hour, I shall confine my re­
marks to tdi^br three topics on which I  shall offer very brief observationa. ’
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omamju op u n io n s  1T3>
In Usteiung to the debate after the Prime MiiUBter'a i^peech tibig morning, 

it seemed to me thiit seme- of those who participated in the dobttte aeemed oo 
the one aide tc underrate the formidable onaracter of the problem of colonialism 
tiuroughout the world, and on tiie other thej aeemed to have a rather exagge* 
rated notion of India's capacity to tackle that pmblem ginglehanded. I had 
given notice of cut motions on two topics: one was this particular aspect of 
the work of the Indian delegations in the United Nations, and the other was 
on external publicity. So far aa the first one is concerned, as the Prime 
Minister indicated briefly this morning, I think successive Indian delegations 
have faithfully attempted to carry out in practice his principles in regard to 
the emancipation of colonial areas and dependent races throughout the world. 
As he pointed out, at the laet session of tbe Oeneral Assembly it wag a solution 
which was oflFered by the leader of the Indian delegation of the very complex 
and nlmost baffling problec* of ttie future of Italian Colonies that ultimately 
led to the i.doption of a Rcheme more or less acceptable to the United iVtttioas. 
And speaking generally^ I think one may justly claim ihat there is a f̂ ood 
deal to the credit of India in hastening the ali-round (jrogreiss of colonial 
peoples throughout ^hs world.

On this point, having regard to the lateness of the hour, I  would advaniie 
three general propositions without elaborating them. My first proposition is 
that the United States has now adopted a policy of supporting coloni^ progress 
despitri the vigomus protests of the Western European Powers like Britain, 
France, Belgium and Holland. There is noticeable, so far as America s foreign 
poli'iv i« concerned, a definite shift—not considerable but nevertheless definite 
—v/hich in view of America's position in the world of today is of great siguifi- 
canee and of immense value for colonial peoples throughout the world.

My second proposition is this: that the colonial Powers of Western Europe 
are now evolving common policies for the joint exploitation o( the economic 
resourcefi of their vast colonial empires in Africa. Colonialism is probably 
disappearing from most parts of Asia at the present moment. But judging 
froTn present tendencies, it seems to me that it is entrenching itself formidal)ly 
—even powerfully—in Africa: not colonialism of the type that we have 
been familiar with in Asia, namely, single Power administration of colonial 
territories, but a new type, namely, a Idnd of multi-colonial imperialism. I t 
seems to me that this trend will gain in strength and in momentum rui events 
in Europe compel the Imperial Powers to draw closer together. This develop­
ment in Africa haR had a somewhat curious but striking repercuKsion in parti­
cular in 8oulh America. South American Republics like Brazil, Cuba, 
Ecuador and Venezuela have awakened to the threat which is developing to 
tlieir international market if vast areas in Africa ore to be exploited through 
cheap labour and the application of the latt^st results of modem scienco and 
cr.mnioflitifp are produced at prices which would oust countries like Brazil from 
the international maricet. I  mention this not only because it is a relevant 
fac^ ir ill the solution of the problems of colonialism but because it has a lesson 
for the Government of India, particularly for the Ministries of Agriculture and 
C om m erof', in evolving their long-term projects. These South Americiui Re­
public.*} are primarily concerned-—they do not conceal the fact—with selMn- 
terrst and for that reason they are taking active interest in hastening the em­
ancipation ô  '‘olonial peoples. Thus, so far as the general problem of C )lonial- 
ism is eonr'omcd, there seems to be at the present moment a thj-ee-pronged or 
rather a three-sided poiilt of view: (i) a plainly idealistic and humanitarian out­
look like that of Indie; (ii) one prompted by economic self-interest like that of 
tile South American Republics; and (iii) another ideological but very powerful 
and fpr-re«ching in its conreqiiences, like that of the Soviet Union and the 
countries which sr.i with the Soviet TTnioii.



[Shri Shiva Bao]
1 shall now pass on to the other topic, namely, external publioity* I am 

afraid I must share the vû w of those speakers who said that it has so far not 
been effective. In fact, it has been ineffective and dull. For the reason 
which I have just exj)lained, namely, the fact that in the liquidation of <iolo- 
nialisru throughout the world India has consistently taken an active i’ltoreBt, 
for that roascn, colonial pow ers are m uch  iiiore receptive to propaganda from 
PakifeU)!! than to propaganda from India. All over the world, c^onial powers 
have a bias—a natural bia.s--in ^avour of Pakistan for this reason. Let US 
not overlook another fact. You hav'e re tired  British I.C.S. oflicers who have 
found in,; :>rtant posts in the British colonial empire throughout the world. 
They hav'- n o t complek'ly forgot(-<in the fa c t that they were compelled to take 
to premature retirement because of India’s success in the freedom movement. 
That is a great diwidvantaj^e. of w hich ŵe are  not always conscious, t)ut one 
comes across it in tht̂  B ritish  Prehis m o st of w hich, with one or two exceptions, 
is unfriendly to India at th e  p re se n t m om en t. It is true aUo of certain 
sections of the A m erican. Vr^no.h mtuI BpI linn l^rosses. Kv 'n ' il seem s to 
m e th a t  our external pub licity  machinery can do much more—even on the 
negat^»* side—to prevent. inisrepres(,*ntation of India’s point of view.

To takr> one instance, only recently it was broui^ht to the notice of this 
Houm! that no less than 37 correspondent^  ̂ working for the P.T.I. were pre- 
vent^vl f»'om functioning in Eastern Pakistan. I would like to know from the 
Deputy Minister when he r̂ eplies whethc‘r ^hat fact has been made widely 
kno' 51 ■ other parts of tho w^orld; or the otlier fact has been made widely 
known that in spite of this action by the authorities of Eastern Pakistan, there 
lire at Ihe present moTuen - ’ have asc rta the pos‘tV)P- iriore than 50 
corrsjH' (V‘nts who are sending despatches from India to Pakistan. I hope 
that, toj* the sake of fundamental freedoms including freedom of infornaUon, 
we w‘ll not descend to tho standards of Pakistan and never place
any ohptacles in the way of correspondent/S w'ho want to s '̂ncl despatcihes to 
Pakistan unless they are of such a character ns to threaten the security of the 
State* I mention this one instance to point out how we are not taking 
advantage of our opportunities to make known to the outside world that there 
is an iron curtain at present fimctioning very strictly in Eastern Pakistan.

1 do not want to take more of the time of the House. I  have, however, 
a few sug'jjestix̂ ns to make l-o the Externa^ Affairs Ministry which, in my opinion, 
wouK"! strengthen our ext^ r̂nal publicity section. I t seems to me that there 
should be an active and ^ill fledged Information Service in New York under 
the control of the Indian deleerat-e to the U.N. Secondly, there should be 
arrangements made for tho prompt supply and sale of books on India, because 
there is a proving demand for Indian literature in the United States, 
espr.ciallv aft>er the visit of the Prime Minister last autumn. Thirdly, we 
have not exploited to the full the opportunities that exist for lectures and 
articles on India, which ŵ ould be i>aid for, and therefore there would be no 
question of going to the Finance Minister for dollars. If necessary, in view 
of the financal stringency, I would suggest that we may ®1^
Infornmtion Service in coni|)aratively less important parts of the world and 
concentrate on countries like the U.S.A. Lastly, I would suggest that we 
shouM not ignore cultural activities, I think it was only this m ^ m g  w  read 
in Ihe papers about the reception th»t had been given to Uday Shankar m New 
York. I would add that the British Government tried an experiment a lew 
months ago of sending a troupe of ballet danoers to New York.

[ P a to i t  T h ak tjr  D as BfiAmoAVA in iU CMr.]
This troupe after a sueeeasful •esskin in New Yoric returned to England 

a  net profit of 76,000 dcllars, I w^uld therefore, anggest that in reorg«ni«mg
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the External Publicity Section of the External Affairs MiniBtry, we should broad- 
base it so as to include cultural activities too and not rely just on lectures and 
books and literature.

Bhxi JawilnriAl Vaiini: 1 am loath to take up more time of the House, but 
I feel I  owe it to the House and to myself to say a few words, more or less in 
elucidation of what I said, more especially because an hon. Member of thin 
House, Mr. Lakshmi Kanta Maitra, spoke in terms of high emotion and excite­
ment and righteous indignation about what I had said. Now, right at the 
beginning, may I make it perfectly clear that 1 haye no complaint against Mr. 
Liishmi Kanta Maitra? Secondly, being myself occasionally liable to high 
emotion and righteous indignation, I appreciate it in others. Nevertheless, 
I feel that he applied his indignation and emotion in a wrong direotion, if I 
may say so, today. Or, perhaps, I was not fortunate enough to explain my 
point of view sufficiently clearly, because I was not dealing, and I could not 
deal with the many varieties or aspects of the East Bengal situatioa that has 
been dealt with previously and that will be dealt with subsequently, in my 
wider survey I had to deal with Pakistan. I t  was important, because the 
fact of the matter is that both in our domestic politics and in our international 
politics Pakistan, or our relations or absence of relations with Pakistan play an 
important part, and in dealing with Pakistan 1 bad to deal with some other 
matters like Kashmir and more especially towards the end with the Bengal 
situation.

Mr. Lakshmi Kanta Maitra spoke with emotion about what had happened 
in East Bengal and of the numerous letters and other messages he had receiv­
ed about the sufferings and the indignities that people bad suSfered there. Now,
1 may not have access to all the sources of knowledge of Mr. Lakshmi Kanta 
Maitra, but I have sufficient access to many sources to know of the horrors that 
had happened there and because of that and because of the reaction they 
pn>duce in my mind 1 have to be very careful. I happen to hold a responsible 
position and hny decisions of mine are not merely expressions of opinion but 
they may be translated into action. Therefore, because I am liable to emotion, 
excitement and indignation I aee to it that at this moment I am )iot led away 
by emotion, excitement or indignation. Though normally I would not lighten 
the rein, 1 would allow myself to go, 1 dare not, because the responsibility and 
the consequences are too grave. That does not mean that I  am not aware of 
what has happened; it is because of the very nature of the crisis, the depth 
of it and the far-reaching consequences that flow from it in any direction that 
I hesitate to speak in language which is not restrained.

Now, the whole line of my argument, if I may say so, was this. I pointed 
out that in recent months there has been a certain flow of refugees. I referred 
to a certain declaration, whether it will be made or not, I  do not know, it 
depends upon other factors. The other party has been repeating what w# 
have been saying—whether th^y put it Into practice or not is ano^er matter. 
In fact to some extent it had been given effect to now. That w my point. 
What Mr. Lakehmi Kanta Maitra said was perfectly true and yet what I said 
was also perfectly true. That is to say all those things have happened, but
for the present things are not happening. Whether they will happen to* 
morrow or not is another matter. Now, in passing I tried to put before you 
what the present position was.

Secondly, I referred, and I should like to make that clear, to new B ptipem . 
What I said was—if I may remind the House—that I  cannot congratulate the 
newspapers as I did previously. First of all I  was obviously referring to a  
few—I am coming from Calcutta and I was referring to a few—papers In Cal­
cutta, which I would rather not mention now. I also said that I  can 
understand their excitement and perhaps their lack of restraint. But, 
nevertheless, the occasion demands restraint whatever the provocation. _
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[ S h r i  Jawshftrisl N e b ru ]

Now the main burden of my argument was this: that in the whole couna 
of the last two and a half years’ history, and I mentioned if you will remem­
ber what happened in Sind after tiie Puujeb oeeurreaeai m i. udiat happened 
in East Bengal during the last two years or more, there was a oertaki prooeM 
of, shfill we call it squeezing out which oeours and has ocourred. Some peo­
ple lay it is deliberate, planned, etc. Some people eay it ie not deliberale al 
the top but is so somewhere in the botiom or the middle. Whatever that xm j 
be, the main thing as it appears to me is tiiis that in the very conception 
the State the PakiBtan Goverument hea g i^a  a oertain inferior status to thoee 
who do not fit in, who do not belong to the majority oommuxxity and as a oonee- 
queooe of other happenings and past histoiy it gives them all the time a certain 
sense of insecurity, quite apart from special happenings. Aad when there ie 
this widespread sense of insecurilQ  ̂ and any apedal occurrence takes place, 
then iinm ^ately it becomes much greater inseouri^ and danger, because t h ^  
live in a certain atmosphere of suppression and it is because of this that it is 
transformed into a dangerous situation which otherwise it would not be—oibar- 
wise it would be a local incident. Now l ^ t  is the problem.

The -ecu: id thing which I ventured to say to the House in sufRcient- 
ly clear language, I think, was this, that whatever the normal reBponsihOitiei 
of a State might be to other States or people in other States, there is a peouUar 
rebtionship between the people in Inma and the people in Pakiatea. 1 men­
tioned in this conneotion our own old colleagues in ^  IVontier Provinee. I  
mentioned very specially in this conneotion those who are In Eastern Bengal 
and I said we could not rid ourselves of the feeling we have for them or ^ e  
ultimate responsibility. Therefore it eame to this. The problem before ua 
is this. We owe it to thos« people in Bast Bengal who may be in danger, ynt 
owe it to them, to give them protection, to give them protection in our own 
territory or to give them protection in their territory, if there is no other way, 
if circumstances demand it. Now it is patent that the kind of ij^rotectm that 
they can get in their territory can only come to them in the existing state al 
affairs through the Oovemment that controls that territory. There is no 
other way. Whether you like it or not, trust its word or not, that Gkwem- 
ment functions according to its own wishes plus also according to the eirounis- 
tences in which it is placed and by other events, whatever they may he. I t  
may bo friendly pressure; it may be more than friendly pressure from us or 
whatever it may be. I t  functions; you have to funotion timugh that Gov­
ernment. Suppose we make a declaration. You may be right In sa^ng
‘*How cun you trust in one’s wc»d?” In the final analysis the word of coun­
tries is only trusted to the extent that it no longer makes them change that 
word or the consequenoes of breaking that word are not liked, that ia the ulti* 
mate sanction behind trusting the word of a TOuntry in major matters; in 
any event whether you trust it or not, so k»ng as there is a Goverument dealing 
with a situation, you have to deal through that Govemmexit. You cannot 
ignore it. If that word is given, you may trust it or not, it has a oertain value 
again of two kinds. One is a positive value because whether you trust it ox 
not, it has an effect on its own people and other people. Secondly, it 
becomes a first step to the second step that may be neoeasary or a third step. 
It is not good enough as my hon. friend Mr- Hanumanthaiya tatted about 
an exchange of popuwtioQ and with all deference to him, 1 may si^ if he had 
given more thought to the problem, he would not have spoken as he has done. 
It is an approach compleWy lacking in intelligent thougjbt. I was amasej 

any one should talk such utter nonsense as he did, tn tUs matiN*, and 1 
Bor^ to use these words, dut it is too serious a matter for people to talk 

nonsense abeut.
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ShjEi JEMwaunttulys: M«j I  aajr, 8ir« with %ii j ^ e o l  to the koo. Fdme 
Minigtor ihatli 1 do not roMnt lua wordfi, beoaufle he is entiUed to all reapeot. 
But 1 Bâ  tbe very taalufe of his to produoe wiy golution justifiee the aiiggestiott 
1 Jsake. I  challeago him to show an alternative solution.

tttH JaMharitt ItArn: Now the position before us is that solution like 
what wai suggested is not a  solution because in the best of oironmstances, it 
takes hijf a generation or a quarter o{ a generation. Anything that t^kes ten 
Tears or ei^ht years is no solution of the inunediate pr^lem . We have to 
deal, it is true, with basic problems. That cannot be challenged and it is not 
imu^nary. The solution simply keeps you at the boiling point for years and 
We cannot survive and no country can survive at boiling point year alter year. 
Therefore, it is not a solution. I t  may be, o| course, that we have kept the 
door open and people come and people go; let them come and it is up to us 
to arrange lor them, but even so, however fast they come, the fact remains 
tha) large numbera remain behind and those who remain behind are to have 
a sense of responsibility and we will not tolerate any danger coming to them, 
wliether they are there or on the other aide* That ia tto  only possible way 
it 1 may say so and how to do it, when to do it and in what manner to do it is 
quite another matter. I t  is not an eaay matter to decide. But merely to say 
^  them aver and spend the next ten years over the process is not correct. 
During thase ten years aU kinds of diaaeters will happen and dangers will 
happen becaiMe the momeist you decide this quite apart from completing 
ove^auling and changing your paat policy and your principles; the curious 
thiyg is that from t ^ t  moment that danger inoreasee, they are aliens and 
they have no rights; they are juat waiting year after year to go over to the 
other side and they have no other r i ^ t  except bare protection and ziothii^ 
elee. Having craati^ the aliens with rights of hving for a few years till 
transport is arranged for this is not a very happy solution of the problem. 
Ultiinately then I  can honestly confeas to you if it was such an easy matter 
we would go ahead but we have to wutch step by step and in so doing we have 
to keep our heads and emotions and howsoever we may feel this is a serious 
tnifcttw aleoting not only ouf kith and kin today but generations and n^oy be 
•He HWIe futWe cff India. It 1b a terrible responsibiliiy.

I spoke this morning about the hydrogen bomb and 1 said there is some­
thing which will destroy mankind and it amazes one that people should talk 
over it. 1 have feH for some time that the hydrogen bomb, very heA as it 
is, is preferable to the kind df thit^gs we have seen and heard of in recent months 
and li^k s. I t  is preferable. I t  destroys utterly if the world is not foimd to 
be decent. Let it be destroyed but let us not continue living as brute beasts, 
sinking to lower levels than that of brute beasts. That is a challenge to the 
generation, a challenge to this House and to this Oovermnent, Are you going 
to fight the spread of beastiiness and lack of civilisation and barbarism that 
is coming over and if it spreads we have to fight it and you cannot avoid 
UToa cannot €ght evil by wfH; you camibt fight baiimtism by batboi îstn. You 
have to take up a dvilteed position and fight it with all your might.

Therefore, I venture to put to this House that in feeling strongly as we 
must and in realising our responsibility, to the people of Bffigal, we
must ilWays ixj to fiad ways and means whieh are elvilhied, WMch hb
the ideals we have held because otheHftse they lose their value and from 
tke opportunist poitrt of view. We go to pieces. I t  is from that pomt
of tiepW I yentttfed to say something,

I am exceedingly sorry and I  wish to exprsea my fegiet that any 
of mine ahouM have hurt Pandit Bfaitra.
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fllurl Ba} BilUMliir: 1 know I shall be taxing the patience ojf the House if 
I continue to speak at very great length on this vast subject and therefore I 
would ooatino myself and come straight to the point tiiat I  want to make. 
Much has been said today about publicity, and of the failure of our publicity
in foreign countries, and this failure has been attributed to the Ministry
concerned. I t has been alleged that the failure is entirely due to lack of 
organization. (Interruptton), I was saying that the blame for the failure of 
publicity cannot be laid entirely at the doors of the External Affairs Ministry. 
As a matter of fact it arises from a particular attitude, a particular line of policy 
that is being persistently followed by the Anglo-American Bloc and I  respect­
fully submit that the time has come when we should seriously think of giving 
a new orientation to our policy and our attitude towards those countries. The 
type of hterature, the propaganda and the matter that is being purveyed to the 
entire world from the Anglo-American Press and platform, on the screen and 
from the radio is definitely not friendly to our country. I do not know, how 
and why, in spite of the fact that we stand on the highest of morals, and moral 
basiB, jur stand is not appreciated in that part of the world. I would simply 
refer to a few instances and illustrations which I have succeeded in culling 
from the various journals and periodicals of these countries and 1 believe that 
they can be multiplied. The Daily Telegraph, the Spectator, the Momheeiot 
Guardian and other are all full of the vilest propaganda against us. In
November last The Daily Telegraph went to the length of saying l^at it was
the Hindus who have failed to come to honourable terms with the Indian 
Muslims. Take The Spectator again. It asked us to withdraw our troops from 
Kashmir, in spite of the fact that the barbarous hoards of the Frontier 
tribes committed a shameless act of aggression against the beautiful |>eace 
loving valley of Kashmir. This kind of idling is not restricted to the English 
Press alone. I  would invite the attention of the House to an American 
journal—Foreign Affairs—an American Quartely Be view of January 1960. 
I would just read from it one or two passages to show how we suffer, from 
misrepresentation of facts. I t  says:

...... bat tinaUy. at a critical stag«, Pakiatan sent in her regular troopa and checked
the Indian forces. Thereupon Nehm appei l̂ed to the United Natiooi in a  » womaaUU^
was lent to invertigate.’*

Again it is said furher on :
“Pandit Nehru's attitude haa been ambiguous. On several occasions in pahlio speeohee

he has declared that Kashmir is part an^ parcel of India and wiU never be given up,
be has also said that if the people vote against Indian citizenship he will aooept t h ^

Agoui it goes on to say:
*'in the end the Cbmmission proposed that the questions at issue be settled by arbitra- 

tjon. Pakistan agreed, but India refused.**

Further on it says that when President Truman and Prime Minister 
Attlee offered to intervene, Pakistan welcomed the intervention but Pandit 
Nehru disregarded it as something uncalled for. The paper further goes oa 
to say:,

"They (the MiisUms) have never accepted Dogra-Hindtt rule and now their deiesUtion 
of Sikhs and Hindue has been raised to fever heat by the atrocities committed on their 
people and the wholesale expulsion of Moslems from the Jammu province. On the other 
hand, the maiority of the Moslems of the Valley of Kashmir are a lisUesa, apafchetlo lot, 
submissive to a heavy-handed bureanonoy. Even so, Pakistanis a^  quite convinced that, 
loft to themselves, most of them would vote for Pakistan.’*
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Then thi^c is another journal published by the American InBtitiite of 
Paoifio Belations, entitled Indo-American Cultural Belationa, This shows 
that things about India are not correctly represented in America. It says:

*'It is slmott impoMible to simm  ■ciontiflcsUy Uw stotas of Um Americai pablio’i  
inlormsiion iboiit and opinioiu on Indis with Um raaooroM aysilsbl« at pretent. loqniriai 
addrssMd to pablic opinion research organiMtions drew negatiye replies.

Then the journal speaks of a  study made by one, Emory S. Bogardus, 
about public opinion in the U. S. A. about India.

**Bogardii8 eeoured the reactions of 1̂ 726 native-born Ameriosns, repzesentuif all ge^gra-
pbioal Mctioni of the United S ta tes..............Bogardus’i  findings place Indians at the very
bottom of the list.’*

So, I would submit, that there is son^thing essentially wrong about the 
attitude of the Anglo-American people towards us. I t  is not that Pakistan’s 
propaganda is more efficient. I t seems to be a psvohdogical problem—a 
problem of bias and piejudice. I refuse to believe that Pakistan s propa­
ganda machinery is so efficient that it would sucoed in deceiving the clever 
Anglo-American people. The whole point is that these Angb-Americon 
people have got an attitude which at present is definitely hostile to us, and it is 
time that we tell them that imless and until they behave well with us, we 
shall have to shift our sympathies and inclinations towards the other side. In 
this connection, I  would also submit that reasons of imperative necessity 
point out that we should establish contacts with our neighbours the Chinese 
people and other people of South East Asia. I t  is desirable that as soon as 
conditions settle down in China, we should exchange goodwill missions with 
that country. We should see that we preserve our independent attitude and 
do not bow down to the Anglo-American people in any way.

’ With these few words, I would submit that it is time that we reorientate 
«ur policy.

Sardar B. 8. Kin (Punjab): If I o&er my criticism today on External 
Affairs, I am quite conscious of the fact that the Department is presided over 
by no less a personality than our Prime Minister, with whom we associate 
efficiency, an analytical bent of mind and a scientific approach to t«hings, but 
I have got a duty to place before the House today a viewpoint 'vhich other­
wise has got very little chance of being placed be&re the House.

While discussing external affairs one cannot help saying that in certain 
sphjeres they are good, they are par excellence in certain others, fall below 
standard in some, fail to give us satisfaction in few and thorougly weak in 
certain other spheres. I  do not grudge credit wherever it is due. 
So f tt  as the European sphere is concerned and also so far as 
the Anglo-American sphere is concerned, I think the Prime Minister
has made a good impression, but I consider that this impression was
more because he is a hero or a patriot of a reoently liberated country. It is 
true he was given a cordial invitation to America and was also given a tremen­
dous ovation there. I  think this was because ha is a reputed author, the 
successor of Mahatmaji, and to certain extant also because he is the Prime 
Minister of a very great and grand country wHfc potential strength. But nay 
X ask him how far he has utilised his advantages? We were happy that while
in America, he refused to be swayed this way or that way and put forward
his case without in any way being overwhelmed by his tremendous reception, 
but the fact remains, that m all major issues, both America and the United 
Kingdom have always opposed us. May be It is due to our defective presenta­
tion of our case. Here I cannot help referring to our defective publioti^. It 
often happens that Pakistan attacks us first and states her case and then only 
we start explaining our stand as if we are accused people in the dock. Even 
in presenting factual statements, we are always late. I  do not lay, that we
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[Sardar B. 8. Man]
can ohaage the aM tude of aorne people by mer« publioitj abroad. W« 
oertainiy cannot change the outlook of certain people who have got certain 
pi^udices us. They have o^rtaln prcyudicea and we hare not been
able to remove ihoge p r ^ ^ c e a  And we oannot remove th«m. B ut may 1 
know why till this very moment in the India Oi£oe in London certain 
Britisherfl who were recruited long ago under the impedftil^t regime to do 
propaganda against us are still bdng retained by ns?

n r i  TyBfi: W toe are they? .
Sardar B. B. Man: In the India Office, London. I do noi know ibtir 

exact number, but it is a very embarrassing position to retain these people.
An lion. Ifem bar: Have you made enquiries about it?
Shri B. Dig: There are 850 Englishmen in the High Commiisioner*g 

Office.

fliiri G ratam : Are you including ChaprasiB?
Sardar B. S, Man: At any rate the Deputy Minis!ter will be able to give 

the exact number of Englishmen employed in London and the position^ 
occupied by them.

It is really presumptuous on our part, situcited as we are now, to taUi 
about peace in the world as our major contribution. It is only an exaggerated 
notion of our own capacities at this moment when we ourselves cannot soive 
many of our own domestic problems.

I will now turn to the problem of Pakistan. We were anxiously looking 
forward today that after the recent visits of the Prime Minister there, he 
will be really coming back to us and giving us a first hand solution tor whieih 
we are very anxious. I frankly admit that the situation tliat ^wae existing
hoe not changed and the statement and the clarifieation that he has later on
given have not in any way contributed to any clearing away of the misgiTings 
in our minds and in fact the statement he made was very disappointing.
He said that one lakh of Muslims have left Gdcutta. I know his sources are
much better but in the absence of any permit system I  do not know If this 
figure ift not exaggerated. Besides, we should not forget that because of 
the secular character in India, because ol our open-door policy, many worlbers 
fpom Eastern Bengal come over to Calcutta to earn their livelihood and many
A  the people who have gone back must be the workers in the Bata Shoe
ijompany and the Dunlop Company. These people periodically come and go 
oack. Their number will be a few thousands. I t  may also include many 
undesirable immigrants for whom we passed a law the other day. Because 
we ourselves have been told that in Calcutta the trouble was not widespread 
and there were> in faet very few killings and that the police action waa very 
prompt. Therefore when the trouble is localiaed, I  fail to understand where 
was thd neoeseit^ for one Isich of Muslims to go back. The two facts belie 
each other. Indeed a very wrong impression will be created. I  consider that 
tho impression of the Prime Minister*—no doubt he ia a lover of tru th^tbat 
he saw the ladies with bangles on and a few ladies with necklaces wiU be
construed by Paldstan, to show tba4 there wag no looting at all. I  w o n ^
whether he has made any enquiries about those hidies who were not wearing 
bangles and necklaces and whose o rn^en ts  were taken away in Pakistan. 
This gives an absolutely wrong impression.

The Prime Minister has given us a hope about a declarAtkm whl6h wO! be 
made. I  have not much faith in such declarations. He has been nuikififl; 
these Ion;* before with the eame Prime Mhiistlsr of Pakislwi, H r. An
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Khan. The declaration is there so far as East Punjab and West Punjab is 
concerned that the refugee’s property will be respected. The declaration is 
there that abducted women will be returned, the declaration is there that safe 
passage will be given to.refugees. In spite of all these solemn declarations, 
none was ever respected by Pakistan. Joint declarations of no less a person 
than Mahatma Gandhi himself and the late Mr. Jinnah were never respected. 
On the other hand instead of feeling very happy over rtihis declaration, I 
Decome very apprehensive because it creates a false sense of security as it did 
once in Punjab and we were victims of that simply because repeated apsurances 
were given to us that we should stick to our homes. Why not admit candi^^ 
that we cannot do anything, and that, as the Prime Minister admitted, it is 
the duty of Pakistan Oovernment to protect the minorities but to create a 
false sense of security is not fair.

Newspaper headlines had been objected to but I think that the two state­
ments made by the Prime Minister and the Deputy Prime Minister, in the 
trends themselves, are not veiy different from tiie headlines in papers. If the 
headlines are objected to, it is perhaps because the headlines stare and cry out 
for a solution and it makes the Prime Minister nê ’vous when he has no solu­
tion. I know it is not objectionable to tell the truth. Nevertheless I tbink 
it was more the inability to offer a solution that has made him nervous and so 
he objects to the headlines.

So far ae Pakistan’s tactics are concerned, it is clearly demonstrated now 
that the idea is to squeeze out the minorities in batches, to send out in waves 
one after another and wait and see whether we swallow, T h ^  give some 
interval during which we make protests and then ultimately we convince 
ourselves about their good nature then there is some peace! After some time 
they send again another wave. That is thoir well laid policy. I  must a'so 
refer to the peace offers made repeatedly, and to the joint declaration that there
0 will be no war. I consider that all this is just repeating the old history

‘ ’ again. We used to go to meet Mr. Jinnah and try to peruuade him to 
come to some agreement and invariably it was considered as weakness on our 
part. Similarly, I  consider that this peAoe offer will be construed as a sign 
of weakness and it wUl only make Pa^stan more arrogant and intransigent 
towards our just demands. I want that there should be a specific and concrete 
solution. I t  has been considered barbaric on our part to send Muslims to 
Pakistan and I do not want to send any of my Muslim friends who were better 
patriots than most of us to Pakistan but it is a cry of frustration by people when 
they find the Government unable to bring forward any solution. If you want 
that theie barbaric methods should be stopped and if you want the triumph of 
secularism in India, kindly give us some concrete, specific and surer methods 
to stop all these unfcnrtunate happenings in PiaUstan.

Mr. CnulmuiL: Dr, Keskar will reply to-m onw and the House Is now 
adjourned till to>morrow 1(M5 a .m .

The Hou$e then adjourned tUl a Quarter to Eleven of the Clock on 
Saturday, the ISth March, 1950.
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